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LOK SABHA

Monday, November 15, 1966/
Kartika 24, 1887 (Saka)

The Lok Sabha met at Eleven of
the Clock.

[Mr. SPeakEr 1 the Chair)

ORAL ANSWERS TO QUESTIONS

Assistance to Border Stales Affected
by Pak. Aggression

*210. Shri Bhanu Prakash Bimgh:
Shri Yashp® Sigh:
Bhri M. L. Dwivedl:
Shri 8. C. Samants:

(m) whether Government bave
under comsiderstion any proposal to
nve financial assistance to the border
States, which have been affectad as a
remult of the recent undeclared war
by Pakistan, for rebuilding of damag-
od housss and for the relief and re-
habilitation of displaced persons; and

(b) if so, the amount allocated or
likely to be aliocated for this purpose,
State-wige?

The Minister of Rehabllitation (Shry
Tyagl): (a) and (b). The Central
Government are providing financial
agsisitance to the Governments of
Jarmumu and Kashmir, Punjab and
Rajasthan States for the relief and
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rehabilitation of persons affectesd hy
the receng hostilities. No fixed alloca
tions have been made to the  State
Governments, bug fund: are being
provided 1o them from time tw time
according to their requirements

Shri Bhanu Prakash Singh: Is it o
fact that the rate of ussistance given
to Rajasthan is much lower than Pun-
jab and Keushmir: if =0, why this dis-
crimination®

Shri Tvagi: It s unfortunately so,
but it all depended upon the respee-
tive State Governments They are
making arrangements.  we are only
Just reimbursing  the  expenditure
which ix ineurred by them.

Shri Bhanu Prakash Singh: 5 it
also a fact that those peopl: whose
houses have been demolished by the
inflitrators in Jummu  and Kuashmir
have been given erxr gratia payment:
if so, why not to other people in
nther States?

Bhri Tyagi: Generally, the Govirn-
ment of India has agreed to the iden
of giving somg er gratia granly 1o
persons whose houses elc.  have beon
damagi«d on account  of the recent
attack from Pakistan. For that pur-
pose, the ° residents, whether they
helong to Jammu and Kashmir, Rajas-
than or Punjab, will be all dealt with
alike

ot owaw ey o femar €
At gd oy Aap it T
iz tae sqofawa R

ot it - wEE X A ge AT
gatam wak 1 Rferdr
Frm w1 w1 famA Awmw T ATy
WTIUT WIAT AT IART UTET KT HEA
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A A% & fAr a1t & 1 5 599
aw-afira & a7 a7 fear amom

ot 5o |ro fypdft : fag Al ¥
AEI 467 1 0T § YT IART ATARE
At qoz 3% g, ga1 gaArT 3 IAFT AT
wma 97 feaqr &< g, gEE
&1§ aaatar qarar ¥ afz g1, 7t ag ¥
2 9Y7 FATT , THIT YT QA A
T TFY gFt aw L AT R, ag fwan
a ?

wremt ¢ g AE AT e ot
? v atvg & faafos v, 47 A1 ag
1T A7 myn-afaa iz & A 0
fimf 2, A% e & fae A Sk
t 1 agn aam qfe of wE A
i § w1 77 fr arfeers & f ws
adl ¢ Afva qgardy sT A9z 7 34N
HWIATT §1 AT G0 2 AT d Jdy
s win 1 aifag wr @ |, gafam 3
Fmr wawa fanmom ¢ ) a7 A
g9 2 f& 79 % q@1 9397 § az 194F
AFAT F I IAGE K AR TR
axrat At am fr fea sem 396
wremA afvg & fanr aifey  ww o
gara A A anEm 1 3AE s
femr amar

ot Wo ®io fgad : &3 gz «
TEHAgET F )

ot Fgml - qIgaTz 3 QEra agr
A F a fwgr qwar

Shri §. C, Samanta;: May I know
the amount that was demanded by
these State Governments and what
has been made available to them?

Sbri Tyagl: The State Government
have not yet been able to give any
complete figures about their require-
ments. We have assured them that
whatever they are spending, we shall
supplement the cxpenditure incurred
by them.
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Shri EKapur Singh: May | know
whether, so far as Punjab is concern-
ed, the Government propose to asso-
ciate directly the zila parishads with
the disbursement of the finances, in-
stead of letting the Government at
Chandigarh do it?

Bhrl Tyagi: Actually, the procedure,
as I have gtated iz that the State
Governments themselves are spending
money over relief and rehabilitation
of these families and we are reim-
bursing them.

Shri Kapur Bingh: Do you propose
to reconsider in the light of what I
have said? To obviate communal
considerations in the disbursement of
aid, do you propose to associate the
zily parishads of the areas concerned
directly in the disbursement of these
finances?

Shri Tyagl: It is for the State
Government to decide.

Shri P. K. Deo: May | know if the
scheme is likely to be extended to the
other States not in the border, as a
conflict of this magnitude is likely to
uffect other areas also?

Shri Tyagi: No such demand has
come to our notice.

RO o Tad w3 W AR
AW W1 T EHE WO T WA P
T AFOFA A FUTETAF § 1 0% AW
arq =0 ag o frfeaz foem @ fs
w1 gefeus gfen ¢ a &t & v
% A1 AT ¢ W HATTETIRE 4% TS
& T OT 8 WTOA A A aE AT
Az & femar s fem 7

of W 9N adRE ¥ ara
frizaiz wgreErz &1 mWA Qo
wire sqm gA fyoomm § ot
oY ofas =@ g7 gETa AT €
arz. frgma fomma " E T aw
fem amm | gw A g TEEEZ
3 i6ATM ¥ ¥TW FUWT AwHH
werfem ¢
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Shri Nath Pal: Does not the hon.
Minister believe that prevention is
generally better than cure? Rather
than waiting to see that people are
displaced once again by Pakistani
aggression and then go hastily to re-
habilitate them, will it not be desir-
able to take steps in advance to pre-
vent their being displaced by (a)
training them in the use of basic
arms and (b) giving them those
mrms? With your background of de-
fence have you been giving thought to
this kind of idea?

Shri Tyagl: Yes, Sir. On the border
areas some arrangements are being
made to enable the population to pre-
pare themselves for self-defence to
the extent possible.

Shri Kapur Singh: 1s the hon.
Minister suggesting that the eivilian
population can withstand the on-
slaught of an army, no matter with
what arms.

8hr{ Tyagi: That will be done by
the army.

Shrimati Akkamme Devi: The
refugcees from Khem Karan and other
villages itn Punjab want that they
should be given land and jobs even
if these are given temporarily and
they look forwarj to rchabilitatinn
rather than relief mcasures, Will
the Government consider this request

favourably and take immediate ac-
tion on this?
Shri Tyagl: Wherever people are

displaced and the area is in possession
of Pakistan we hope that that area
will soon have 1o be vacated and thev
will be pcrsuaded to go bark to their
homes. In case the:r return is delay-
ed, some other arrangemenis will be
made here.

Bhrl Vasudevan Nair: Is it a fact
that a larpge number of workers are
now going without employment as a
result of the dislocativn nf the fae-
tories hit by the war in various ways
and what steps are taken by Govern-
ment to see that thesc factorics are
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opened ag early as possible go that
the workers ars re-employed?

Shri Tyagi: Steps are taken to en-
sure adequate orders for good. Ex-
tension has been given in the delivery
period for the orders which were
placed with these factories, and delays
in the delivery of goods for which
orders had already been placed have
also been waived and orders are not
being cancelled, and the DGSD had
been requcsted to give orders in ad-
vance. Demurrage and wharfage
charges, etc. have been waived
Movements of raw materials and
finished goods have been expedited
and liberal credit to industry and
trade is being given by the Reserve
Bank.

Walk-ost by the InMan Charge
d'Affaires in Peking doring Chima's
Anniversary Celebrations

+
*311. Bhri P. R Chakravertl:
8hri P. C. Borooah:
Shri Basappa:
Shri Rameshwar Tantia:
Shri Himatsingka:
8hri Hukam Chand

Karchhavalya:
Will the Mhister of Extermal
Affairs be pleased to state:
fa) whether the Indian Minister
and Charge d'Affaires in Peking

walked out of the ‘Great Hall of the
People’ in Peking during China's anni-
versary celebrations on the 30th Sep-
tember, 1965 protesting against the
Chinese Premier's remarks about
Kashmir and Pakistan's aggression on
India; and

(b) the further steps taken to lodge
& protest agsinst these remarks of
the Chinesar Premler and to «ounter-
act the Chinese propaganda?

The Minister of State |n the Minis-
try of Extermal Affalrs (Shrimati
Lakshml Menon): (a) Yes, Sir,

fb) Chinese allegation and artusa-
tion against Indin regarding Kushmir
and Pakisteni aggression agamnst
India have beep effectively answerud
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by the Government of India in its
statements and notes to China. In
these statements and notes the Chinesc
attempt  to interveme in the Indo-
Pakistan conflict and to widen the
conflict have been completely ex-
posed

Shri P. R Ohskraveri: While
wppreciating the rcalistic stand of the
Government  in refusing to  sever
diplomatic refations with China, may
| know what steps heve been taken
1o send a fully aecredited ambassador
and not 5 charge d'affaires®

Shrimati Lakshusl Menom: There is
no such proposal now.

Shri P. R. Chakravertl: In view of
the statement made by the Deputy
Premicr of Singapore, what special
steps do Government propose to take
in ulilising the service of
which is a common centre of Indian
and Chinese cultures?y

Shrimali Lakshmi Menon: | do not
know what siatement the hon. Mem-
ber refers to.

Mr. Spraker: Would he repeat his
question?

Shri I' R. Chakraverti: In view of
the statement made by the Deputy
Premicy of Singapore, who has just
now met our Prime Minister, may |
know whether the Government pro-
poses 10 utilise the services of Singa-
pore, which is the common centre
where the Chinese and Indian cultures
mect?

Shrimati Lakshmi Menom: Singa-
pore and China have no diplomatic
relations.

Skt Basappa: In view of the
Chinese collusion with Pakistan and
her violations on the border line, and
also the ultimatum they huave issued,
may | know why our representative
had been allowed to go to that func-
tion and. in future, will the Govern-
ment prevent such things happening?

Shrimati Lakshmi Menon: Diplo-
matic docorum reuires their pres-
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ence, but they also have the freedom
to walk out when the occasion
requires,

st gem ww wgaw K wiaa
wrm g foe am e wrom tm
arr a3 @ e Fifam 7 gmr difan
T T TP gQs A N
ToX @ 37w g & 4 s faey
sarfErat p o

Shrimati Lakshml Menom: All these
things do not urise from this question.

Shrj P. C. Borocah: While China
has hent unreserved support to the
demand, of self-determirmtion of the
Kashmiris, may | know why we did
not, in our own interest, give support
to the demend of self-détermination
of the Tibetans, and may I also know
whether the Government will hence-
forward be more vocal gand give
support to that move of the Tibetans
and thus counter the Chinese?
she heen

Mr. Speaker: Ha. able

tu follow?
Shrimati Lakshmi Memon: No, Sir.

Mr. Speaker: Why twice “may 1
know"? One question was put start-
ing with “May 1 know' and then
another with another ‘May I know",

Shri P, C. B h: ‘The Chi
are lending support to the demand of
self-determination for Kashmirig and
so may I know whether we can now
give support to the demand of the
Tibetans for gelf-determination?

Mr. Speaker: Shrimati Tarkesh-
wari Sinha.

Shrimati Tarkeshwari Sinha: May
I know whether the Government is
aware that this is not the first inst-
ance of this kind when an Indian
representative in a reception has been
under the pressure of hearing
abuscs hurled against Indin and the
policics of the Government of India,
and may I know, in view of that, whe-
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ther the Government has taken any
attitude about not permitting the
Indian representatives to go and
attend those receptions in which they
know these abuses would be coming
forth?

Shrimatl Lakshmi Memen: [ have
already answered the question.

wSray  Sfaqi w1 99 A% q1 AT
afzzgT 7g1 2 I 71 39y g, AV W
a gm+ grzfogy 1 @ 9l am-
AT A 97 gwn fragur @ a4t
g 0, & ww g g fr oAz
jeremwer amt At frr A R fe A
¥ fadt o7 adymwa garrA @ frae
diifzx 7w

Shrimati Lakshmi Menon: Yes, Sir,

Shri Ranga: Why not we break off
diplomatic relations with China? The
varlier question was different. It was
very limited in jts scope,

Mr Speaker: It cannot be decided
in this way,

Shri Ranga: Let her give the rea-
sony, Sir.  (Interruption).

Mr. Speaker: Order, order.

Shri Hem Barua: In view of the
fact that instructions were given not
once but twice, asking our diplomats
not to attend the Chinese celebrations,
may I know why, in yiolation of these
instructions issued by the Government
twice, the Charge d'affaires in Peking
attended this Chinese show and got
insulted there?

Shrimati Lakshmi Memon: As long
as we have representation in Peking,
decorum requires that we sghould

An hon. Member: What is this

decorum?

1887 (‘KA) Oral Answers 1744
Shrimati Lakshmi Menon: The deco-
rum here iy di ic decorwm and
the Charge d'affaires did not have any
previous knowledge that they were
going to make any such gtatement.

Shrl Hari Vishnu RKammth: The
point is different. (Interruption).

Mr. Spoaker: Order, order. So far
as [ can recollect, jt appeared at one
time, probably, if my memory helps
me,—it was said that if an invitation
comes from the Chinese ambassador,
then probably we might not attend,
but that if it js on behalf of some
other diplomatic representative, then
it is desirable that we should attend.
though China might also be one of
the invitees. I do not know whether
that was the correct position

Shri Hem Barua: We raised a half-
hour discussion and it was said like
that. We threw the instructions right
in the face of the Gowvernment to
prove our contention

Shri Harl Vishnu Kamath: In Cairo
as well as in Pekinp.

Shrl Dimesh Singh: That answor
you have referred tn was in connec-
tion with the attending of functions
by Indian representatives in other
countries when the Chinese may in-
vite them. The question refers to
the attending of the function by our
representative in Chinn  The two
are slightly different.

Some hon. Members rosr. -

Mr, Speaker: In this manner I can-
not allow. If they want further dis-
cussion or clarification, they can cer-
tainly ask for it, but not in this
manner.

Shri . M. Banerjee: May T know
whether it is a fact that our Charge
d'Affaires in Peking has repeatedly
sent requests to the Government of
India that definite orders should be
Istuad to him not to attend such part-
{es and despite his repested requests.
it is the Government of India which
has furced him to attend such func-
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tions and face all sorts of humiliation?

Mr. Speaker: If that is the policy
of the Government, the Government
must have said it.

Shri Dinesh Simgh: I don't think it
wil]l be desirable to discusg the con-
fidential reports thal our representa-
tivey may send to the Government.

Shrl Ranga: On a point of order,
Sir. We cannot allow this sort of
thing to go unchallenged. We were
given an assurance not only in re-
gard to the Cairo incident but in re-
gard to the Peking incident also that
instructions had been given. They
owned it that such and such instruc-
tiong were given. But in spite of it,
our representative had consuited the
External Affairs Ministry and as an
exception, they advised him to attend.
That ig how it was stated. There-
fore, these instructions are not con-
Adential, I take objection tg the
Deputy Minister taking umbrage
under the so-called confidentia) ins-
tructions, which are not confidential
at all and which hed already been
brought to the notice of the House.

Mr. Speaker: Whether the Govern-
ment have given instructions or not,
in either case, the Government are
certainly responsible and they can be
criticised if they have done something
which the hon. members think is
wrong. But why insist on what they
wrote o the ambassador and what
wag the content of that? If they say
that is not to be disclosed, 1 cannot
compe]l them.

Shri Ranga: Earlier they have men-
tioned those instructions. 1 do  not
sec why we should not refer to that
at nll. He had no right to refer io
confidential things,

Shri §. M Banerjee: On a point of
order, Sir. My question was whe-
ther our representative in China sent
repeated requests to the Government
of indiag that he should not be asked
to attend such parties. Tlie answer
to that is that that is confidential. I
want to koow whether such a request
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was made or not. There should be a

straight answer to my straight ques-

tion,

Mr. Speaker: What is the point of
order? 1 have already requesicd the
members not to insist on asking what
communication has passed between
the ambassador and the Government
But the Government s responsible for
everything that is done.

Shri H. N. Mukerjee: Are we not
in & position to ask for information
as to whether our diplomatic repre-
sentatives in Peking—the Charge
d'Affaires or anybody else—have not
been feeling so aggrieved by the vul-
gar conduct on the part of the Gov-
ernment of China that they are rep-
resenting to the Government, so that
they might be freed of the responsi-
bility of having to altend mectings
where our couniry is subjected to
humiliation? Aren't we entitled to
know the facts of the situation, quite
apart from disclosure or not of the
correspondence  between that officer
and the Government?

Shri Hari Vishou Kamath: Sir, if 1
heard the hon, Deputy Minister aright,
he referred to some report. Are we to
undersiand, is the House to under-
stand, that what is claimed to be con-
fidential are the instructions sent by
the Government or some report, some
correspond that p i between
the Government and the Ambassador?
If instructions are supposed to be
confidential, it is wholly incorrect,
because on a previous occasion, on the
Cairo faur pas, to say the least, to
put it on n low key, the faur pas by
our Cairo Ambassador, the copy of
the instructions was given to us, those
of us who raised the half-an-hour
discussion on the matter, and I think
we still have a copy with us. We
want to know what is confidential?

Shri Hem Barua: The hon. Deputy
Minister szid that what transpired
between our diplomatic mission there
and our Government here is confiden-
tial. May I draw your attention, Sir,
to another occasion when we raised
a half-an-hour discussion here regard-
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ing our Ambassador in Cairo attend-
ing & banquet in Cairo in honour af
the Chinese Prime Minister? What
happened then? We had copies of
the instructiong with us and we
accosted the Government with those
copies of the instructions with us.
Then the Government came out with
the cablegram our Ambassador n
Cairo had sent to our Government and
the instructions of our Government,
the previous instructions issued on the
subject and all those things that trans-
pired between Cairo and New Delhi
On that gccasion all those things were
divulged or disclosed before us. It
wag never claimed on that occasion
that what transpired between Caire
and New Delhi was confidential
Therefore, when it suits them they
divulge, they disclose things and when
it does pot suit them they conceal,
they hide and they camouflage.

WMo TR AAET |HEA : 7T AT A
q9a g Afam

TR AEIy

o TN AT Wifgar ;77 A 7@
frafa mam a7 d, win Amawr
W@E AN, AR gErga A &
W & AT AgA FE A A AgE
oTE HET E |

LS CE S

wEOW REAT . T 341 sgaeey
g @7

o T wAT wifgar - sgEEay
maw gz & 1 & s Qv g
& 19§ 371 AT ARA TH 9T KD
FEYqeA wE g Afva am e @
qg WTETT } TR A A wEEedl ®THA,
aar wmAw F @ feoaw O frw
faz #1 far 37 &, 79 srdim da7 w0t
few gm & oV w3 wadm farw wa
w1 fam g &1 @Y 3 A ow Ay
AT A1 I AT ZET fpd ay o
¢ Fra &1 a¥rn ag @ o w2 g
YR 97 gE wET aE ST gl
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lﬁﬁ_tlﬂ'{ft femgram & o &
AT Fg TEr wTEr R &g 9 A
grar ¢, aat s S T3 w1 mATw w0
A g1 1 prfan w1 o A § A
THGA W1 EETT & #EEew € A7
¢ afex oz fe oo wz aggm
ait pvAawe faqa & 3z &)

Mr, Bpeaker: Would the Govern.
ment like to say anything”

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): As far as 1 am aware, Sir,
we have not received communicativns
from our representalive in Pcking
that he felt any sp.cial d.Mculty in
attending such funclions or ther: vus
any such thing which should be pre-
vented a5 a matter of rule—that is,
he should not attend any funclions at
all. The convention is— the general
diplomatic convention in all ctoatr-
ies—that the Ambassadors, even those
who have not good relations wi'i the
particular country to which th y #e
accredited, go and atiend these func-
tions, and in case anything is said
against their country they walk out
In so far as other countricg are con-
cerned, as the Deputy Minister had
staled, there arc definite instructions.
But in regard to China there is no
such instruction that he will not
attend any function licld either by the
Chinese. ...

Shri Harl Vishnu Kamath: Are they
confidential?

Shri Hem Barua: There are instruc-
tions. I can quote them.

Shri Lal Bahadur Shasirl: Well, it
that is so, 1 shall certainly look into
that. As far as I am aware, there
are no clear instructions

Shri Hem Barua: There arc,

Shri Lal Bahadur Shastri: T shall,
as | said, look into that. In th;s parti-
cular instance. as is the practice, he
went there, attended the function and
when certain remarks wcre made he
walked out of the function,
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Shri Ranga: Why not withdraw that
Fmbassy?

Shri Lal Bahadur Shastri: 1 would
say that it would be wrong to pre-
vent our representative from going
and attending such functions. After
all he hag to kecp some contact with
others and this is one of the ways in
which he can keep eontact. Other-
wise, he does mot get much opportu-
nity. Therefore. it would not be ad-
visable to make a rule that he will
not go and attend such functions. ...
tInterruptions ),

Mr, Speaker: Next gquestion
Shri Nath Pai: No supplementaries”

Mr. Speaker: No please. His col-
leagues have come nut with points of
orders und 1 have allowed them,

Hindes Gobarred fromn coming to
India

t
*213 Ahrl Himatsingks:

Bhri Rameshwar Tanatia:
Shri D. €. Sharma:
Bhri Bagri:
Shri Madho Limaye:
Shri Ram Sewak Yadav:
Shri P. C. Borooah:
Shrl P R Chakraverti:

Will dhe Minwter of External
Affalrs be pleased to state:

(a) whether it is a fact that sbout
1,000 Hindus imcluding women and
children of Faridpur and Jessore dis-
tricts in East Pakistan were turned
back from near the Pakistan border
by the Pakistani Armed Forces when
they were ftrying to croms over to
India;

(b) if so, whether it is seo a fact
these Hindus were coming to India
with migration certificates jssued
abort six months ago by the Indian
Deputy High Commissioner at Dacca;
and

(¢) W %0, the steps being taken by
CGovernment for their safe arrival in
Indis?
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The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) to (c). As
communication facilities with East
Pakistun have not yet been restored,
it has not been possible to obtain
authentic information about this
matter.  Ag soon ag such information
is gathered, a statement will be laid
oun the Table of the House

Shri Himatsingka: In view of the
high-handed attitude of the Pakistan
Government in such matters do Gov-
ernment propose to take any steps to
stop this?

Shrimati Lakshmi Menon: These are
newspaper reports which we have not
been able Lo verify. Nor have we got
any definite informmation for the State
Governments. As soon as  anything
comes to the notice of the High Com-
mission certainly action will be taken.

Shri D. C. Sharma: In view of the
fact that about 9 million Hindus huve
crossed over to India  ever since
partition of India took place and in
view ulse of the fact that sometimos
these Hindus find it very difficult to
erass over the border because the
Pakistani Armed Police or armed
torces harass them, is it the intention
of the Government to ask Pakistan to
Five us some  territlory in order to
rehabilitate all those persong who
have vome as g result of oppression
and persecution by the Pakistan
Government of Indians?

Shrimati Lakshmi Menon: It is not
the intention of the Government.

ot v fowdt o & AT §
AT ag s arAn @ fe genfama
w1 zfez & gvgr AT AH 1 Afew
Faet § am W E fF oow
WET &I AT 97 apT wearany g
2 W g awt wt # A wxAr Rt
tar wpTIg S o aw  farier
e Ft afmre f1omw Eef B
Al ¥ ATETT 7 AW W TAAAT
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7Y & TAF AT A I Y, ATH €T AGE
fRrsa suT & g @y gu
fF mas 78 geqrarT T=wA 37 AT EH
A% AerE ® T AATAT THAT |
fagram & ga wer=q#1 1 @A 7™
&1 gw fewras &, ¥fwy agr v

AT g1 TEA AL ag AT qF TETE
FTET T AFAT F AR GIVAT FA7 |
I ATHRT AT F I g2 F A qegAT
g!

Shrimati Lakshmi Menon: We have
not received any information about
the excesses that the hon, Member
was mentioning. As T pointed out
there are no proper facilities for com-
munication even for our High Com-
mission in Dacca, Only two or three
days ago the communications were
restored. As I have stated in the ans-
wer, as soon ag we get informatiom
we will take the necessary action.

St agfend i1 w3 §
a7 94T WA FS R wrE A A
Aa wfem | T WA AT &3 gU
g ag T3 By pm e wo
A T T AT

T gt awt e wfen o (e
wTe agwyy welt) o aEw Al O
FATH ® THT g qArfaa ) § wife
TR £ 7 §F Ty qrferary ¥ A
FTor Ford WY e # & 1 o Wy
ag ¥ AT w7 §, aga qfeew @
ay ot vz ww fe TEEr o O @
awa § 1 afer gard fad farhr o,
AT Ty e, 3 aeeT oy A
el § WY IwE! gw w1, Afer o
Fg1 e gaeY g wrt &1 FTOwAATGR
Tt & g v

ot wy ford : g9 famiar g #
Ffrarr ww g arft §, wpevg fam
&

KARTIKA 34, 1887 (SAKA)

Oral Answers 1752

su¥P. C. Borooah: Do these inci-
dents go to show that normal func-
tioning of the Indian Misglons ih Pakis-
tan has become impossible; if go, what
next step does Government propose to
take in this regard?

Shrimati Lakshmi Menon: As I
have already said, we have not got
any definite information.

Bhri P. B. Chakraverti: May I know
whether the Government has any
record of migration certificates issued
to East Pakistani minorities and, if
they are not allowed to come now,
whether the Government will allow
that certificate to be extended?

Shrimati Lakshmd Menon: Yes, Sir;
certain certificates will be given ex-
tension as a result of this.

Shrimati Savitrl Nigam: The hon.
Minister has just now replied by say-
ing that these are mere newspaper
reports. Ham she made any inquirles,
after getting notice of this question,
from our own representative there; if
#0, what was his version: how far has
this news been correct and how far
are people being prosecuted like this?

Shrimati Lakshmi Menon: The hon.

) ber has not listened to my pre-
vious answer. We arc in constant
touch with the Governments of

Assam and West Bengal as well as
with our Deputy High Commission;
but, as [ pointed out, the Deputy High
Commissioner was able to communi-
cate with us only recently because
these facilities were denied to him as
a result of the conflict.

oft werenfre wresdt - v wOET
o g1 & oft e, e i go e
=reaE B o AT e e b fe
farvrarr & v afeem & 0 e
90 T ¥ s oY firsg & TR wwam
w1 sfave. agy w2 v @ s fr
wrrAEd # @ 3 wUT TIT 7 TAWT



1753

wfaws: 5 07 & wawn o« mar §
a & T Srgm fE aTeT 3 awd
T 9T W1 OEH AT K AAETY WY
# fir 1 %<7 00 A1 figry o fis ofis-
& | ¥ IaF afon®: 23 w1 ey
ay & fe wg mre fadt ov 3w o qf-
a4 7T frav mar av wft @ g @
A ¥ ATFTT A g A ST AarE fa
? fe g% afawa: wiezrg ?

Shri H. N, Mukerjee: Sir, on a point
of propriety. 1 think, I heard him use
the word “yavan”. That word has
certain connotations which smack of
chauvinistic contempt for aliens or
that sort of thing. 1 think, that kind
of word should not be given currency
on the floor of this House.

st uq famd : worw wEEm,
qEF WX &1 Frad o #11 § g
watfaar & frarfasi & @ &l agr at
qAAAT I0F § 9941 mfeea § A
fieg o1 g @@y § @ wt e
AT § WY W

8hri Kapur Singh: Sir, “vavan” is a
word which signifies racial strangeness
and connotes a Westerner who does
not belong to the Aryan stocks of
India, while Muslims are our own kith
and kin. Therefore, they should not
be referred to as “yavans™., 1 want
your ruling on this.

Shri Bade: Sir, “yavan"”, according
to my knowledge, is not a bad word
A non-Hindu is ealled a "yavan”, that
is, who is a Muslim. The contemp—
tuous word is “mlechha”. He has
not used the word *“mlechha”; he has
said "yavan”. It is always used In
Marathi and Sanskrit.

Shri HWarl Vishnu Eamath: Shri
Bade said, " Yavan' is a non-Hindu"™,
Does it include Sikhs also?

Shri Bade: A Sikh is « Hindu

Hindu law is applicable to Sikhs also.
TR WEIWT ;. OF §RF 749 0%
rrow fem W wmE e &
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376 wg dm g s oy o (T X
L2 dl

ot germic ot s GE
am § 1 & e fordr o g

WEIW WY . 6T TH a9 97§
it g gy g won s a1y T
|6% 31 g gt & 3o dfea
o feifeen # ara-gfw oeeed 33 At
wagasmsah @ insifs
wgi # ag Wi R YT i & Ad W
oF ardr fRemast qgr 9v wr 9 Ay
T grera # 7Y A A1 a7 aworan &
wfewe g1 omen § fr & 5% 7w a=)
QET I FT A0 AR 90 7 Afw-
da % amar oAt § )

Shrimati Lakshmi Menon: Sir, in
this confusion I have not understood
the question. If I wunderstood him

aright, he gaid that the diminution of
numbers is due to conversion.

Mr. Speaker: He says that such &
reduction in numbers has taken place;
and he wants to know whether they
have been converted to Islam, elimi-
nated altogether or what has happen-
ed. What are the causes?

Shrimati Lakshmi Menon: We have
very little informmation about mass
conversions except one or two cases
which have come up before the House.
Otherwise, we do not have any news

at all about mass conversion of
Hindus to Islam.

ot geTmite mreslht e wR-
=g, ¥ ave feegm aw

weIW WET ;. U w19 I s
iz e ar g § )

it e TTeN ;. weaw wRET,

oW Wi . 9T T e o
w2 & qui & fag 2 §iferdr |

st SeTeTC et @ aga wve

{



«d into India had been deported from
Assam to Pakistan and the Pakistan
authorities have even turned them
back. May I know what steps Gov-
emment propose to mke in this
regard?

Mr. Speaker: That is a different
thing. I had 4 Calling Attention
notice also about those inflitrators who
had crossed into Indla and we want-
ed to send them back and they were
also being turned back.

Bhrimati Lakshmi Menon: We bave
no information.

Shri Basomatar:
today's papers.

It is reported in

minority communities in Pakistan,
both Hindus snd Christians, as dis-
<losed recently by the Assam Minister,
have  surreptitiously entered into
India, rather into Assam, through
Garo Hills may T know why is it that
our Government have not given wide
publicity to this fact as an Instance
of how not a single Muslim has mig-
rated from India to Pakistan during

Pakistan have migrated into India?

Shrimati Lakshmi Menon: The only
source of information is from the
State Governments of Assam and

. We have not been able to

it TR . TET ® A G-
dfed qu a1 § arfevemy e g
w1 Wt gt A o7 agr gav & fpgat
| wxgd® fawran @1 w0 8, o f
fagsm oz v@ A A1 v fem
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m’ﬂimmmtm&
T & ever § ) wd fag st
g wet § fe smrereva o an
W ETR1 F8 9T At @ ar & s
g § e aoe & aw o w g
T § A AT & g ane amh
ot § 3w o fearw A et 7
aﬁmmnmga}ﬁ
w1 Wt g e ?
W Wy ay a
f e medite hmﬂmg‘r
ot TR waw wge,
& wow Y o

waw wghew - ag szt g e @
7 medir § o A I & i
AR TR wE AR e
agrdry

ot v - o 5ot w e
FEmoar

weaw wphvw o dfsa

ot TRveTYeY ot g4 srem
7w a1 fe g TagA § Ay
fa & a1 w1 a=m B, woE ¥
g & AmTEM W @A wTd A ees
TR & g ot w crerRma
Faw! fawr avefr oy & w1 fagr g 7

Shri 8. M. Banerjee: | would like
0 know whether the attention of the
hon. Minister has been drawn to the
continuous radio brosdcast by ome
radio station said Lo be Poorva Ben-
gal Viplavi Radio Station to the effect
that sttempts are being made by the
East
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indirectly this organisation not
through Government sources but
through other sources.

Shrimat! Lakshmi Menon: It is true
that we have also listened to this
broadcast by the Revolutiormry Coun-
cil and every attempt is being made
by the people of East Pakistan not to
create any kind of communal dis-
harmony. It is not easy for us to
give credence to what appears in the
newspapers sbout massacre, etc. That
i= why 1 said that we should get
authentic information.

Shri 8. M. Banerjee: My question
was

Mr. Speaker: First the question is
put; second is explanation; third is
point of order; and fourth is criticism.

Shri §. M. Banerjee:
part of the question....

Mr. Speaker: She has answered that
purt; that is enough.

wft Trefew are & guTe qAT §
a7 arn wrgA g fooam 33 €1 oow
arrertr } f& wgrem it & e
NEET W THT & FTHY W qF ¥ 91,
oy wrvare fiea a1, e afe feelt aex
#I o T a7 A%, N IW & fam
gz W fem s

wem 5Nt mar ww wiew W
(et ww wpgr Wt ) oA A
et 1 A T

It was only

wron-arferye awd T s
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R g o (%

(%) s woere w1 fare e
qrerm qv smnfr ow feew dmre
Lo B

(w) #m ® adr graa et
R

(m) afe @, &t ow fom & ferh
iy g€ & | o7

(7) *m a7 foew fodor vy ot
Wt omadr 7

gt Wi geTer Wt (sl
fra mt) (%) o7 (@) A
o

(7) 5 foef form frwm gy
Tt o1 gt B o o feen ami o
o & 1 ya% afafom safes s
fo, “wrefm mnsrT adfen’” & oW
qar A 1 g § & g w9 wwwm
=7 i aflerrdt ooy & aeafar gen
E Ay gezare 7 msafaa feem
9t 3 feed feew frwm g darr €
w1 e Bt a AmT S A g} e

(w) wht pf fosk frdwii & W)
WA Wy

ot wy forwdt . & o A @O
§ fs w qama @1 A foem w13
AT AT R, W@ IA & 3T g A @Y7
fawrt ared grim fg o @ AW
R, o% o Wt & e oww o,
far w1 o% fyen wgawdt & <9
¥ %@ w § W W & AW AT s
9 e W) ot gTed Ay oxrm fe
fgg wr quEwet &1 waEw gwm g
et R}, Afwr g 1 amfroen e
t of o www new wAw B Afes
ok w v fawrT W ow
oY & g7 mrwd =y wim T
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TF WA WS 9F WY ¢
ooy g ?

wweh gfr widt . ag fawr W)
garir foedt 7 var mm &

ot wy fosl : & Zw w7 farm
¥ A% H OF A4 [HT WEW § |
1 £ fwewi & g = T w1 oA
oA o7 mam fE§ i w17 9 A6
aat ¥ A1 fgrg-amama @ wrw §,
w@A ¥ ag wme fog gEwEl w@
gt &, afev faoft wreqorerds ol
Zoft Fmi 1 wazr g @i7 gafaw gne
oW ®1 94T TATAT R, A A oo gd
wrfrar #, a1 gfew sevawas) X
@t fyw go &, 37 %1 favii wuae fam
FEM 97w gafarr Tew aanm
amgm ¢

ﬂ?o!of‘i‘ﬂ
T K AT R

sfremit gy il gz A1 oA

vy f&7 & qur T &

77 A mTET

WSW WEWW . 54 TAT &1 W1
aw fagr amg

Dr. L. M. Singhvi; Will the Gov-
ernment tell us why it has been slow

the entire conflict outlining the under-
lying issues?

Shrimati Indira Gandhi: Ome film
called “Now and Then™ has already
been released and has been shown in
many cinemag in the country. In our
News Reviews, as 1 sald earlier In
reply to a question, warious events
concerning different parts of the story
have been shown. Other films are In
the procesy of being made. It is true
that there has been some delay for
which [ apologize, but all the fault
was not our; it was difcult for
to go to the fromt to take
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Dr. l,l. Binghvi: My question
about the full-length documentary has
not been answered. I wanted to
know whether 5 full-length documen-
tary was being produced, outlining
the underlying issues That it the most
important thing.

Shrimatl Indira Gandhi: That is
about to be released any day,

ot gy foy o & @R
gu A & gy ofeam & &3 G,
7 Tl wwireT w1 frader o A
7 g frm @ oY AN oA A R
fam & 1| & ag A wEAT g fooam
T A7g wr @ 5q feem 7o oy
L

sfreit gfere it - feswi & 2
Ffaa Mum g aY7 39 § g Y Srarar
? fe 7 awdrer & 33 gl

o W wATET wifgan ;T oA
el o Gdt swargm o orif fe
7 farat & 1o fomar A% q W
qrE7 & o gu A ant & wqwT gEr
Tz HAWYTT 7, A1 e AT w1 Qw
qEeet ¥, e 1 6t a7 oam &
a1 2wa €1 wew &7 6 6 o
AT & qwA 0 arAt oY, Afem g
feareas & a2 & ag 50w fe aw
Al sraen #m mw wrzfaa & fama-
faama &7 §, wafam & off =g anda ¢

et g o foemt w1
™ & e maw Aok

o Ty wige  WYfgm . waww
agrE, wa & amy &1 gErow wew g,
wiife v& & foaar qoft oft & & w1 3w
Wt m oweA | W W R wafa
et mfewat?

weaw wgivn - @ oot A faerd
o gq &, @ wra @ i avefin
moegt & mldfieay K fe 9§ e



761 Oral Answers
# odr 1d ot feeqt & frwrk ond
o & 39 fesai w1 fgemy &1 1 QAT
g@ # fafaee sarer & smar ad)
g ava } e sg@ AT A -
fewma &1 g7 foaar § ol ag 39 o
=1 9T d@a fe ®w @ S
foemt & ar€ v wFdt § o7 w17 6
A A€ w wwAr §

o T wAET Wif ;& Wy &
s o Wi g e 3 g fad
ag & f& w7 foed weark et
o -IgT § §F N9 B F,
FS AT FT, UF 3T AR AT AT
arEt aft @O R

ot gfirn ot . @ wwew
#Tga foem 390, A1 39 %1 47 WA
&

o T wANET wifpar - W AR
wgt feart T, a1 srew @1 avdm, awd
w1 wrEw g !

WSOW WET OrET, i |
Shrimatl Vimla Deshmukh: May |

know what efforts are being made to
show these filmg to the rural people?

Bhrimatl Indira Gandhi: All our
fllms are shown both in the cities and
in rural areas

Shrimati Savitri Nigam: In view of
the fact that in many foreign countr-
ies our very justified stand has been
misunderstood, may | know whether
the hon. Minister ig thinking of send-
ing such newsreels and such mnews
itemng as the battle of Dograi to be
shown and broadcast respectively in
other countries in order to keep our
<ase explained fully?

Mr. Speaker: Let these be prepared
first and then we can consider whe-
ther we can send them outside.

Shri Kapur Singh: Hag the hon
Minister of Information and Broad-
casting taken note of the publicly ex-
pressed  allegations  that  studied
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attempts have been and are being
made to play down the Sikh role in
these films and if so....

8hri Raghonath Singh: No, that is
not correct.

Shri Kapur Bingh: These allega-
tions have been publicly ang widely

Bhri Raghumath Singh: No.

Bhri Kapur Singh: May | know
whether a note has been taken of
them and, if so, what action ig being
taken in that regard......

Shri Raghunath Singh: That is not
fair, and that should be expunged.

Shri Kapur Bingh: My hon friend
always wants everything to be ex-
punged from the procecdings. There
is no question of expunction here. I
want to know whether a note has been
taken of those allegations and, if so,
what action is being taken in that
regard?

Shrimat| Indira Gamsdhi: | do not
think there is any truth in this alle-
gation. I had certainly not heard it
before. In fact, starting from the
Prime Minister downwards, all the
Ministers and all members of the
public who have spoken on this issue
have very greatly praised the role
played by brave Bikh jawans and
officers in those areas,

Shri Kapur Siagh: She is not well
informed.

wTwTHATY! % e

+
ot gwToT  TTest

ot writw fay fagrat:
st wo w0 fipilt :
ﬁ!ﬂ!m:
st wo we wTHW :
st gy
oft wmo wWro wyww :
w1 gen wie garew w6 @z
word ot g el f
(%) wnamawg g E wre-

*314.
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qrfesara Hed & oo areTEaT
aift % afiee swy warfor ga;

(w) w1 ag ot e § fe wrofia
wraTH & S et w1 fare
widmal & ga1wr B afus ae
gur; o

(w) war ag frww § fs @
safierdi o weft & wror swd we H
AT WY ATAwT A} AT A EET
q’?

gen whe naveer wut (e
gfirn oY) - (%) o AfY | wTeTe-
aroft & o Forart Wt & s e fr
fierr o ofve Forer e W T WA
& wraww w1 frar man, IEE) W@ §
TaT g NrA-afeeT AT § oA
wrErwardt & garfra waAT e wH
Fr sgar wfuw a8 ot

(w) o, 70
(m) a1, @

ofl wETAETT  WeNt . greTeATe
* Avewid@m AT § A@ergw
FaraTel 1 fawm awy T o e
@ gavr A A A g Ad aEw
& ag amam Trgen g AT W
o1 afrw #t aw i ¥ W |
formree famra & 2 avdy WM W
w1 wfrwa feamar b an qow qow o
st w1 sfawa foaemar & 7 wh
ot ety az & f giofi wr afe
wrrdrn w7 w9ar W adT
st | wrewrez OV 6 g wfew
q ?

The Deputy Minister in the Minls-
try of Information and Broadcasting
(Shry C. R Pattabhl Raman): We
have prepared a gtatement on this.

1743 (AJ) LSD—2
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There are 62 news bulletins in the
home services of which only 9 are Ia
English. Taking the Delhi station,
there were 12 talks in English and 23
in Hindi; Urdu and various other
languages.

o gFTaeic wew . EETETT &
FTT 1 Free dare few v s o o
& fi sy e writafy i Aare frlr o i
(gt W #§ Fww IR WA
O w1 7w oy o e g T o
W & ot et & fod aft felr oy
& oY fiety & oy T o et v
# frd g & o gy & o qmy 2w
§ d7 was, zAT Aty 34 7 fray
i fsgamae ?

A (o ot gz A R
ot fras o ggad 7 fad qm atr
az & 3aaT fedt & qAaTz g
afem g nfreftaoft fag

ofl weTrae west | ww Tt
At

st gferer widt - oft 7T, A€
ke oy oz I g fr o
# o fama o @ IFA YA fra w7
& fran oY fgedt | o1 faw @ @ 3w v
fresft @ aft @ 1 Sfww e oft o g
& i o 2z gue fra YT g
Eacinh il Al

wit wakw fag fagrwl . w1 ax
v  fs e & o fored o woft @
oft aeem T men oty faa & arfee
FATAY T & ST T AT @A
g, T qwAT W@ @ A E A
wk ? afr g1, A1 a7 T & gt ?

el e miei < R TR car
e
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1R qio fyie: @ ¥ vyt a%
Avart @ fo 37 FABAT & gred 7
AT Haraq gra waA fawrfia wersi
Y wrmmarft w1 ag 2w a1 afeea
zq0 g1 {F A1 qqT JA0F, qATA,
g7z, AfA, AA] A wAITEH
it R F1 gTR AOAT § A7 WA AT FT
& o 1T 39 § ¥ qEL WE WY
ag faed faeelt @y ooz X £ )

o e ey iy 2 oft Y

Bhrli §. C. Samanta: How many
complaints were received during the
conflict about the use of these Eng-
lish programmes?

not
com-

Shrimail Indira Gandhi: I do
think we have received any
plaints.

Shri S. N. Chaturvedl: May 1 know
why the very important broadcast by
the Prime Minister was first made in
English and then in Hindi, although
the number of listeners in Hindi, the
nationul language, is far greater than
those in English?

Shrimatl Indira Gandhi: The lan-
guage of the broadcast is the choice
of the speaker.

Shri P, Venkatasubbalah: Do Gov-
ernment feel it necessary to broadcast
these programmeg through All India
Radio more in English so as to make
people oulside also understand our
cause and also sp that Government do
not succumb to a sort of linguistic
jingoism?

Shrimatl Indira Gandhl: We believe
in doing it in all our languages.

Shrimatl Renu Chakravarity: May
1 know whether we sent out reporters
of the All Indm Radio to reporting the
fighting on the spot? How many such
reporters went, and how well have
they done?

Bhri C. R. Pattabhl Baman: ] can
gel the figures. Quite a number of re-
porters went there.

NOVEMBER 15, 1965
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Shri Harl Vishou Kamath: I3 it a
fact thay the programmes beamed by
Akash Vani during the brief but his-
toric September wwar to South-east
Asian countrieg and African countries
were weak and inaudible because the
transmitters were not powerful enough
and so failed in their impact on those
countries?

Shrimatl Indira Gandhl; This is
true to some extent. Ag the hon. Mem-
ber knows, we do not yet have high
power transmitlers, and until they
are installed, we will suffer from this
defect.

it 3o qo fwdd): ¥ Tz meaw ¥
fis gafew & ot Srew Wiz g W
7o & ol 99 aaa 0F grafagi w1
ot drera faar m forgian wrewmez o
frm fe ewrft TR e Rz AR T 2
guTt gqedT s w7 72§ 7 SFA w0
fw g wzdt smar my o v # W7
gl rEA Rz W AR @ ¥ wmoaw
wrEwTFZ FEIL agr @ famn o ?

st gfrn ot - graward fa
et o vt & #1f odr @ w21
gritag ffa vt & f& a2 s
& "rad §, 991 A w A fran
AT | T FrE TR AT FEAT £ AN
T IA% ®THEw I wF awA
L4l

st gwem few o ogw glam i
foreik ama o &1 g1 & Tk fan
T w3 2 fafrm fae g fr o
#fwwr gui & ggww A bt ww $fear
Hedy & g wgw ¥ A1 Sarw Y @
wam w1 & we v g fe oo
W WEH A w4 a2 fm smoan ?

W WEXT . Hio T
Shrl Ranga: I wanted to raise this

as a point of order, but I will now
put it as a supplementary. Why is it
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that the hon. Minister is saying that
it is quite possible that some one of
the many reporters who were speak-
ing on the All India Radio might have
made that mistake? May I know whe-
ther Government would really en-
quire into thig matter and find out
who had commitlted such a blunder
and warn him suitably?

Shrimati Indira Gandhi: This was
not done by any employee of All
India lindio. This was done by an out-
side broadcaster.

Shri H. N. Mukerjee: 1 am very
puzzled, In view of the practice, as far
as we know, of All India Radio hav-
ing prior intfmation about the texts
of the talks, except in the case of live
broadcasts, which, 1 take it, are offer-
ed (0 people on whom we can have
mmplicit trusi, in view of this rule
beiny in gperation in All India Radio,
how is jt that at least in onc case the
Minister says that false statements
were made and derogatory allegations
were madc against our country at a
most crucial stage of the Indo-Pakis=
tan conflict? How is it that this kind
of default could have taken place and
how can the Minister toke shelter
under the plea that it was an invited
talker who was given the frecdom of
the land 1o malign our country in
those desperate times?

Shrimati Indira Gandhi: The hon.
Member has used rather strong *erms.

Bhri Ranga: Who was that?

Shrimati Indira Gandhl: I am sorry
1 do not remember his neme at this
moment, but [ do not think that we

Shri 5. M, Banerjee: Was he a for-
eigner?

An hom. Member: He was frank
Moraes.
Shrimat! Indira Gandhl: It may

have been Mr. Moraes, but 1 do mot
remember. You can say we should
not allow anybody to speak freely,
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but 1 cfftainly think that if a point
is raised in a discussion and that
point can be countered by other ar-

guments, that is much better tham
having a whispering campaign.
Shry H N Mukerjee: There are

what are known as live broadcasts
when people go and take part in g dis-
cussion, I can quite understand a
discussion being sponsored by the
All India Rudio where you do 1ot
have prior censorship of the text of
the talk, I can quite understand that,
pecause, in that case, the arguments
can be countered by other people
taking part openly in the discussion.
But if it i a talk which is not part
of a general discussion going om
at the same time, it is tha
most dangerous and mischicvous prac-
tice for the Government to allow in-
dividuals to get away wilh making
statements which may or may not be
countercd latey on by somebody clse
cfTectively.

12,00 hrs.

Shrimatj Indira Gandhil: This argu-

ment was countercd and after that
we were more carcful,
Mr, Speaker: Ii  appears very

strange that from our own radip we
should allow such discussions at criti-
cal times, when the cnemy might take
advantage of that. Whepn rcally the
script is given before hand, our em-
ployees, those officials in the AIR.
must have known what is going to
happen. . . . (Interruptions).

script is not not given beforchani?

Shrl Hem Barua: We had the privi-
lege of listening to this talk and the
overall sentimenisz were patriotic.
(Interruptions) .

Mr. Speaker: We take up the next
item.
waw W ot Jo Ao AT |
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(&) w7 &ai & oFF ™ qr a_y
grafer #ft darare & faw wgr gaw fedr
mRE?

wfowwi dat ot aw FAOE wWgm):
(%) aar (@), wreefia &amai gra
wfopa, wfemrdt Wit oft, gn
am ¥ g ¥ e o ma &
wifre  wrardt wro: A & ao g,
w7 ¥ fndft wwre w1 wrf wdfas wwme
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gwt & wifaw gqg, od! gravoe
LU

Indians in Indonesia

*216. Dr. L. M. Singhvi:
Shri Marandi:
Shri Utlya:
Shri Rameshwar Tantla:
Shri Himatsingka:
Shri Yashpal Singh:
Shri R. &, Pandey:
Shri M. R. Krishna:
Shri S. M. Banerjee:

Will the Minister of
Affairs be pleascd to state:

External

(a) whether the situation has im-
proved for Indians residing in Indo-
nesia and whether their lives and pro=
perty are safe;

(b) whether it is a fact that there
was an incipient move by the Gov-
ernment of Indonesia to take over the
assets of all Indiens residing in Indo-
nesia; and

(¢) if 30, the present position and
the steps taken by Govermment to en=-
sure safety for Indian life and pro-
perty in Indonesia?

The Depaty Minister in the Minis-
try of External Affairs (Shri Dinesh
Stagh): (a) Yes, Sir. Recently there
has been no report of hostility against
indians in Indonesia.

(b} The Government of Indonesia
had issued a Decree by which all
firms, immowable properties and secu-



1771 Wrnitten Answers
rities owned by Indian nationals have

been placed unler the supervision of
the Government,

(¢) The Governnient of India had
expr.ssed their serious coneern to the
Indunes.an Government and  had
sought assurances about the safety of
the Indians and their property in
Indonesia,

Independence for Mauritins
*217. Shri Madbhu Limaye:

Shri Bagri:
Dr. L. M. Singhvi:
Will the Minister of External

Affal's be plecased to state:

(a) whether Mauritius is due to
gain its  [ndependence in the near
future; and

(b) the special steps being taken to
strengthen our relations with Mauri-
tius?

The Depuiy Minister in the Minls-
try of External Affairg (Shri Dinesh
Bingh): (a) Ycs, Sir, during 1966.

(b) Inlia is represented by a Com-
missioner in Port Louis, and we al-
ready have close political, economic
and cultural relations with mauritius.
Steps are being taken to further
strengthen them through exchanges of
visits and co-operation under our eco-
nomic and technica] assistance pro-
gramme,

iat of Afro-Asiam
Snllll.rll-y()rnlhth

Bhri Marandi:

8hri Utiya:

Shri KRameshwar Tandila:
Shri Himatsingika:

Shri Yashpal Singh:

Will the Minister of External
Aflairs be pleased to state:

(a) whether a meeting of the per-
manent secretariat of the Afro-Asiam
Belidarity Orpanisation was beld in
September, 1965 at China's request;

*218.
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(b) whether during the course of
the m £. China demanded self-
determination for the people of
Kashmir;

i) if so, the reacltion of Govern-
ment thereto. and

(d) the reaction of olher coumtriss
attending the meeting?

The Deputy Minister in the Ministry
of External Affairs (Shri Dinesh
Singh): (a) No special meeting
at Chinese request was conveped to
discuss Kashmir although this ques-
tion was on the agenda of one of the
regular meetings held on 28th Septem.
ber, 1065.

(b) Yes, Sir.

tc) Governn: at of India is not re-
presented at the Solidarity Organiza-
tion which is a non-official body. How-
ever, Government deplore the lﬂhi
ties of the Chi repr
to try to misrepresent facts b
give support to Pakistan's false claims,

(d) The Chi draft stat t did
not find support from other members.
The statement previously issued by
the Secretary General of the Organi-
zation calling for a peaceful settlement
of the Kashmir problem was endorsed.

arfeema & fiy
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Remilitarization of 20 EM. Demlli-
tarised Zene by China
*220. Shrimati Tarkeshwari Sinha:
Will the Minister of External Affairs
be pleased to state:

(a) whether China has virtually re-
mllitarized the 20 K.M. demilitarised
Zone in Ladakh;

(b) whether this amounts to clear
contravention of Colombo proposals;
and

(e) whether it has been brought to
the notice of Colombo Powers?

The Minister of State In the Minis-
try of Extermal Affalrs (Shrimatl
Lakshmi Menom): (a) and (b). Yes,
Sir,

(c) On the 21st Scptember 1965 the
Government of India handed over a
nole verbale to the representatives of
th Colombo Powers in Delhi, drawing
their attention to the tense situation
on India's northern border, created by
China's deliberste and unprovoked

ing the 20 km zone in Ladakh had ¥
clearly violated the recommendation
2(a) of the Colombo proposals.

Cease-Fire Viclations

*221. Shri P, C. Borooah: -
Shrl Onkar Lal Berwa:
Shri Yashpal Singh 1

Will the Minister of Defence be
pleased to state:

(a) the number of cease-fire viola-
tion incidents reported by India and
Pakistan to the UN. Observers, re-
cently deputed to make the Cease-fire
between India and Pakistan effec-
tive, up-to-date;

(b) the number of violations for
which (1) Indian and (2) Pakistani
troops had been held responsible;

(c) whether it is a fact that the
Observers ignoring the provocative
and hostile Pakistani moves includ-
ing infiltration of armed Pakistani
troops in violation of the Cease-fire
have held India as largely responsible
for these violations; and

(d) if so, Government's
thereto?

The Minister of Defence (Shri ¥. B.
Chavan): (a) According to reports re-
ceived upto 10th November 10965, 652
violations of the cease--fire by Pak-
istan have been reported to the
UNTPOM and 614 to UNMOGIP. The
number reported by Pakistan is not
yvet known.

(b) to (d). Findings of the UNI-
POM/UNMOGIP on all the complaints
lodged by us have not yet been com-
municated. UN Secretary General
‘has, however, issued some reporis on
the observance of cease-fire between
India and Pakistan. These reporis are
not comprehensive in the sense that
they cover only some incidents and
not all those reported to the Obser-
wers. Though there are shortcomings

reaction
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in the investigations of, and action
taken by the UN Observers, no such
conduct as suggested by the Honour-
able Member can be attributed to the
UN Observers. Governmen! are con-
tinuing their efforts to help the UN
Observers to do their job more

MIG Factories

Ik

Will the Minister of Defence be
pleased to state:

(a) the progress made by the end
of October, 1965 in the setting up of
MIG factories of the Hindustan Aero-
naufics Limited; and

(b) the time by which the first
planc will be produced?

The Minister of Defence Production
in the Minlstry of Defence (Shri A. M.
Thomas): (a) The Civil Construction
programme for the first phase of
manufacture ie., manufacture of air-
craft from advanced assemblies at
Nasik, is nearing completion, and all
the buildings required for this phase
are expectied to be ready by the end
of ths year. Civil Works at Nasik,
Koraput and Hyderabad are on the
whole progressing satisfactorily, Pre-
paration of detailed project plans
(working project reports) has reached
an advanced stage and is likely to be
completed by the beginnine of pext
year. Trainng of technicians and
translation of documentation is In
progress with the assistance of Soviet
experts.
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(b) The first plane from major
ies will be produced during
;ﬂwﬂuuﬂly the manufacture
of aircraft from Sub-assemblies, de-
tails and raw materials will be taken
up. The first aircraft manufactured

from raw materials is expected to be
delivered in 1969,

Nuclear Weapons

*223. Shri Harish Chandra Mathur:
Will the Minister of External Affairs
be pleased to state whether the major
nuclear powers have made any pro-
gress on destroying the nuclear stock-
pile and stopping further manufac-
ture-

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshml Menon): Despite protract-
ed negotiations, the nuclear powers
have not been able to reach agree-
ment on cessation of production of
nuclear weapons and reduction of
exisling stockpiles.

Submarines for Indlan Navy

*224. Shrl Shree Narayan Das:
Shri Hem Barua:
Shri Bagri:
Shri Madhu Limaye:
Shri M. L. Dwivedi:
Shri 8. C. Bamanta:
Shri Yashpal Singh:
Shri Vidya Charan Shakla:
Dr. Ram Manohar Lohla:
Shri Kishen Pattnayak:
Shri Ram Sewak Yadav:
Shri D. C. Sharma:
Shri R. 5. Pandey:
Shri Rajeshwar Patel:
Shri Sidheshwar Prasad:
Shri P. C. Borooah:
Shri Sham Lal Saraf:
Shri Bhanu Prakash Singh:
Shri T. Subramanyam:
Shrl Onkar Lal Berwa:
Shrl Hukam Chand

Kachhavalya:

Shrl R. Barua:
Shri Basappa:

Will the Minister of Defence be

pleased to mate:

(a) whether the proposal for the
foquisition of modern sub-marines for
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the Indian Navy has met with sue-
cess; and

fb) f not, the further steps taken
in this regard?

The Minister of Defence (Shri ¥. B
Chavan): (a) Yes, Sir.

(b) Does not arise

anex warwi & fag wafua wrewp
qul 7 wreafaitn
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Naval Base in Indian Ocean

*226. Shri Hari Vishnu Kamath:
Will the Minister of Defence be pleas-
ed to state:

(a) whether reports have besen re-
ceived that the Government of Indo-
nesia is building a naval base in the
Indian Ocean region;

(b) whether China is actively
assisting Indonesia in the said project;
and

(c) if so, the details of reports re-
neived?

The Minister of Defence (Shri ¥. B.
Chavan): (a) to (c). Government is
not aware of any report that Indonesia
is building a naval base in the Indian
Ocean region with the assistance of
China.

wfrew gl
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U. N. Office of Public Information
*228. Shri Sidheshwar Prasad: Will

the Minister of External Affalrs be
pleased to state:

(a) whether it is a fact that the
United Nations Office of Public Infor-
mation showed special treatment and
allowed its facilities for propaganda
to the Pakistan's Foreign Minister;

(b) whether his Press Conferenee
records were re-broadcest which is
unusual;

{¢) whether our Government have
lodged any protest to the UNO.
against the unussal faveur shown e
Pakistan; and

(d) i »0, with what results?
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The Minister of State in the Minis-

try of ‘urn.ll Affai.s (Shrimatl

Lakshmi Menon): (a) and (b) The

Pakistan Fureign Minister held a

press confercnce for UN. correspon-

dents on tne 29th September, 1965.

The United Nations Office of Publie

Information made  administrative
arrangements for this press confer-

ence. The recording of the press

conference was not broadcast bul was

played back over the internal com-

munication line available to corres-

pondents. These facilities are availa-

ble to all member States of the United

Nations and the United Nations Office

of Public Information did not show

any preferential treatment to Pakistan,
im this matter,

(c) and (d). Do not mrise.
Rellef to Families of Jawans.

*229. Shri R. 8. Pandey:
Shri Jashvani Mehta:
Shri Linga Reddy:
Shri R. Barua:
Shri Vishwa Nath Pandey:
Shrl Krishnapal Singh:
Shri Basappa:
Shri Ram Harkh Yadav:

Will the Minister of Defence be
pleased o state:

(a) whether Government have tak-
en any steps to provide immediate
relie{ and compensation to the fami-
lies of the Jawans who loat thelr
lives during the recent Indo-Pak con-
flict; and

(b) if so, the warious measures
adopted by the Central and State
Governments in this regard?

The Minister of Defence (Bhri ¥. B.
Chavan): (a) and (b). Families of
Jawans who lost their lives during
the conflict with Pakistan are en-
titled to the following financial bene-
filse from the Central Government:—

(iy An immediate exr-gratie
grant.
(ii) A lump sam family pratulty

depending on the rank of the
deceased.
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(iii) The family allotment, if any,
which was in issue, or an
amount cqual to the special
family pension and children’s
allowance, if admissible,
whichever is higher for a
period of 2 months.

{iv) A special allowance equal to
the special family allowance
and children's allowance, if
admissible, for a further pe-
riod of 2 months.

(v) Special family pension and
Children's allowance, if ad-
missible, thereafter.

Such families are getting ex-gratia
grants from some of the State Gov-
ernments but complete information
in this regard is not available. This
information is being obtained and will
be laid on the table of the House in
due course,

No compensation as such is payable
to such families on account of the
death of the jawans.

Pak. Propaganda against India In
Africa and Latin America

+*330. Dr. Ranen Sen:
Shri Dinen Bhattacharya:
Shri Brl) Raj Singh:
Shri iOnkar Lal Berwa:
Shri Gokaran Prasad:

Will the Minister of External
Affairs be pleased to state:

(a) whether it is a fact that of late
Pakistan has mounted its propaganda
drive against India in African and
Latin American countries; and

(b) if so, the steps India has taken
to counteract the same?

The Deputy Minister in the Minis-
try of Exiernal Affairs (Shrl Dinesh
Singh): (a) Pakistan is always car-
rying on propaganda against India.
No specific facls have come 1o our
notice aboul Pakistan mounting its
prcpag";d; drive lately in African
‘and Latin American countries.
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(b) Our Missions abroad keep a
watch over Pakistani propagand‘

against India and every opportunity
is taken to counteract it. The Heads
of our Missions have explained our
point of view to the respective Heads
of the Governments and the respec-
tive foreign offices personally. One
Indian goodwill delegation is at the
moment visiting East Africa to explain
India's point of view. Such delega-
tions are scheduled to visit other
parts of Africa. Two senior members
of the Cabinet have toured a number
of Latin American countries for the
same purpose.

ALR. Offices Contacts with Enemy
Countries

*231. Shri U. M. Trivedl: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether it has been brought to
the notice of Government that
some of the Officers of the A.LR. are
directly or indirectly having contacts
with unfriendly nations like China
and Pakistan;

(b) whether Government have re-
ceived complaints about the AIR.
employees visiting Pakistan; and

(c) whether complaints have been
received by Government that the
ALR. employees conspired to give
anti-Indian views and news during
the August-September, 1965 conflict
with Pakistan?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir. Certain com-
plaints regarding officers of All India
Radio having direct or indirect con-
tacts with China and Pakistan were
received by the Government but on
enquiries made, the allegations were
found to be baseless. In two cases,
enquiries are still in progress.

(b} and (c). No, Sir.
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Mediation in Sino-Indian Dispate

“232. Shri Dinen Bhattacharya:

F‘ Dr. Ranen Sen:

(Y Shri Yashpal Singh:
‘Shri P. R. Chakravertl:
Shri K N. Tiwary:

| R Shri Rameshwar Tantia:
Shri Himatsingka:
Shri Yasudevanm Nalr;
Dr. Mahadeva Prasad:
Shrimatli Maimoona Sultan:

' Shri Bibhati Mishra:
Shri D. C. Sharma:

Will the Minister of External
Affairs be pleased to state:

(a) whether it is a fact that recent-
ly some friendly foreign countries
have offered their good offices for me-
diation in the dispute between India
and China; and

(b) if so, Government's
thereto?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) On the eve of
President Radhakrishnan's visit to
Rumania during October this year,
there was some speculation that the
Rumanian Government was interest-
ed in mediating between India and
China. During the President's dis-
cussions with the Rumanian President,
however, Rumania did not make any
offer or suggestion of good offices or
mediation between India and China.

reaction

(b) Does not arise.

-Office of Pak. Deputy High Commis-
sipner in Calcutta

*23). Shri D. C. Sharma:
Shrimati Renuka Barkataki:
Shri Onkar Lal Berwa:
Shri Yashpal Singh:
Shri Kapur Singh: .
Shri Bibhuti Mishra:

Will the Minister of External Affairs
be pleased to state:

(a) whether the Pakistan Deputy
High Commission in Calcutta has dis-

pensed with the services of all its
Indian employees and also given up
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some of its rented buildings as g pre-
lude toffits closure by Pakistan;

(b) whether Pakistan has asked for
reciprocal closure of the Indian De-
puty High Commission in Dacea too;
and

(c) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Pakistan
Deputy High Comission in Calcutta is
reported to have dispensed with the
services of all its Indian employees.
Government is not aware of any
rented buildings having been given
up by the Deputy High Commission.

(b) No, Sir.

(e) Does not arise.
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Forclble Caplure of Sikh Girls and
Women by Pak. Army Personnel

*236. Shri Kapur Singh: Will the
Minister of Defence be pleased o
state the details about the forcible
eapture and transportation to Pakis-
tan of over 5 dozen Sikh young girls
and women by Pakistani army per-
sonnel from Fazilks sector during the
recent Indo-Pak stan conflict?

The Minister of Defence (Shri
Y. B. Chavan): According 10 inquiries
made by the Government of Punjab,
8 number of families of willages,
Jhangar and Puccu Chishti, situated
close to the Indo-Pakistan border in
she Fazilka sector, are missing since
8th September when the villages were
attacked by the Pakistan army.
Inquiries are being made by the Gov-
ernment of Punjab to ascertain whe-
ther they were killed or captured by
the Pakistanis or whether they were
able to move to other places in India.
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Map Circalated by Pakistan High
Commissioner in Indla

Shri Ram Harkh Yadav:
Bhri Vishwg Nath Pandey:
Shri P. C. Borooah:

Shri Madha Limaye:

Shri Kishen Patinayak:
Shri Ram Bewak Yadav:
Dr. Ram Manohar Lohia:
Shrl Jashvant Mehta:

Shri §. M. Banerjec:

‘Will the Minister of External Affairs
be pleased to statc:

”

238,

(a) whether it is a facl that the
Pakistan High Commissioner in India
hag recently circulate| a map falsely
showing large tracts of Indian terri-
tory under the occupation of Paki-
stuni urmed forces;

(b) if s9, th: details of the false
map with referenze tn the Indian
lerritory concerned; and

(c) the reaction of the Government
©of India and the counter mensurcs
adopted by them to meet the false
claim?

* The Deputy Minister In the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) to (c). The Pakistan
High Commission has circulated a
map showing 340 sq. miles in the
Akhnur Chhamb gector, 36 sq. miles
in the Khemkaran sector, 40 sq. miles
in the Sulemankie-Fazilka Sector and
1200 sq. 'miles in Rajasthan as being
under Pakistan occupation after the
fighting. The fact is that at the time
of cease-fire on September 23, 1965,
Pakistan had succeeded in occupying
only the followlng Indian territory:

(a) Tn Jammu & Kashmir, apart
from areas across the original
cease-fire line in the Akhnur-
Chhamb sector—190 sq. miles.
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(b) the Khemkaran sector 20
#q. mil

(c) In Rajasthan the border out-
post of Munabao.

The Government of India have
lodged a protest with the High Com-
mission of Pakistan in India against
the dissemination of this false infor-
mation and have asked the Pakistan
High Commission not to distribute
such material.

On Tth October, 1985, the Govern-
ment of India had released a map
correctly showing the areas occupied
by Pakistan at the time of the cease-
fire and the areas in Pakistan occu-
pied by Indian forces at the time of
cease-fire. This map was widely
distributed and reproduced by the
news media.

Border Roads

525. Shri Madhu Limaye:
Shri Bagri:

Will the Minister
pleased to state:

of Delence be

(a) how many special cases hnve
been filed against Army Oficers en-
gaged in the construction of border
roads;

(b) the number of Officers involved
in these cases and their ranks;

(¢) the progress made so far and
whether any conviction or acquittal
has resulted from these prosccutions;
and

(d) the reasons for not following
the usual Army procedure of depart-
mental investigation, court of Inquiry,
summary of evidence and Court
Martial in these cases?

The Minister of Defence (Shrl Y. B
Chavan): (a) Nine cases have se
far been filed by the SPE.

{b) Twelve military and civil OM-
cers are involved in these cases, as
under:—

(i) Lieutenant Colone.s 2
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(ifi) Majors 6

(iii) Ordnance Officer (Civ)

(iv) Executive Engineer 1

(v) Assistant Executive

Engineers 2

(c) The cases are still under trial
in the courts of Special Judges
appointed for the purpose.

(d) According to authoritative

legal opinion these cases cannot be
tried by Court Martial but only by
Special Judges under the Prevention
of Corruption Act.
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National Defence Fund

B27. Shri Kolla Venkalah: Will the
Prime Minister be pleased to state
the total amount of contributions
received from the people of Indian
origin living in different foreign
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countries to the National Defence
Fund since the 5th August 10657

The Prime Minister and Minister of
Atomic Energey (Shri Lal Bahadur

Shastri): According to the existing
procedure, contributions for the
National Defence Fund in foreign

countrics are required to be received
by our Missions abroad who afford
necessary credit for the same in the
Missions' accounts which are received
and adjusted by the Accountant-
General Central Revenues in due
course. The details of the individual
contributors are not received. In
certain cases contributions to the Fund
by persons residing abroad are sent
direct by the donors to various col-
lect:ng agencies all over the country.
Such remittances are not  routed
through the accounts of our Missions.
The nationality of such donors is not
known in all cases. In view of these
reasons it is not possible to furnish
the information required in this ques-
tion without very detailed enquiries
from all our Missions abroad from all
the collecting centres in India. They
in turn might have to enquire about
their nationality etc. from the donors.
These enquiries are not considered to
be practicable.

Survey of Unemployed Persons
In Kerala

528. Shri A. K. Gopalan: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there is any scheme
for conducting a survey of unemploy-
ed persons in Kerala by the State
Bureau of Economics and Directorate
of Employment;

(b) if so, when it will begin; and

{¢) the names of the districis select-
ed for this purpose?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) Yes.

(b) The survey commenced om
16-9-1965 and is in progress.

(c) All the @ districts of the State
will be covered by the survey.
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Construction of P. & T. Offices and
Staff quarters in Kerala

529. Shri A. K. Gopalan: Will the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that the
sites acquired for the construction of
offices and staff quarters for P.&T.
Department are lying vacant in
important towns in ilerala for years
together;

(b) if so, the reasong therefor; and

(¢) whether there jg any propozal
to post an Engineer anj an architect
attached to the Central Puolic Works

Department for each Circle to expe-
dite the construction ‘work?

The Depuly Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) and (b), Stcps
are being taken for wutilizing the
sites, Certain sites are lying
vacant for some time, as lands are
acquired in pursuancc of the policy
of avquiring land for future require-
ments, since it is difficult to get the
land immediately when required. This
is particularly so, because P&T offices
have to be situated in central loca-
lities for the convenience of the pub-
lic as well as for economy.

The construction programme is
based on availability of resources and
relative  priorities. Time is also
taken in preparation of designs esti-
mates, invitation of tenders, etc. be-
fore construction can be taken up.

The economy measures adopted in
1962 and 1964 duc to emergencies have
also contributed to delays in com-
mencing construction.

(¢c) The posting of staff is related
to the workload amd when there is
additional work, additional engineers,
architects etc. are posted.

P. & T. Staff in Kerala Circle

- 530. Shri A. K. Gopalan: Will the
Minister of Communications be pleas-

ed to state:
(a) whether there is g shortage of
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staff in the Kerala Circle of Posts
and Telej'r'u Depariment;

(b) whether it js a fact that the
filling of sanctioned posts is being
delayed; and

(e) if so, reasons therefor?

The Deputy Minister in the Depart-

ment of Communications (Shri
Bhagavatl): (a) Yes, Sir. To a small
extent.

(b) Delay does occur to some ex-
tent in filling up posts.

(c) In many cases, the posts were
sanctioned only recently and the can-
didates selected have to undergo the
prescribed training. Moreover, all
the candidates selected for appoint-
ment do not turn up and further re-
cruitment  hus to  be undertaken.
P.M.G. Trivandrum is being request-
ed to expedite recruitment to fill up
the vacant posts.
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P.&T. Bulldings In Orissa

532. Shri Gokulananda Mohanty:
Will the Minister of Communications
be pleased to state:

(a) whether it 15 fact .hat lend
measuring about (wo acres was pur=
chased eight or ten years back in the
heart of the town of Balusar (Orissa)
for the construction of postel build-
ings; and

(b) if so, the reasons for delay in
construction?

The Depuly Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) The land was pur-
chased on 24-9-80.

(b) P&T require land for its offices
and staff quarters and it is very difi-
cult to get land immediately when
required. It is, therefore, the policy
to try and acquire land for future
requircments.

After acquisition of site, design etc.
have to be prepared and tenders
invited. This takes somectime (about
a couple of years). Also the construc-
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tion programme is based on availabi-
lity of resources and relative priori-
ties.

The economy measures adopted in
1962 and 1064 due to emergencies
have also contributed to delays.

The State PW.D. have been asked
to take up the constructions.

P&T Directorate, Orissa

533, Shri Gokuplananda Moebanty:
Will the Minister of Communications
be pleased to state:

(a) the number of Class 1 and Class
11 Officers now serving under the
Directorate of Posts and Telegraphs
in Orissa State;

(b) the number of those belonging
to the State; and

(c) whether recruitment t> these
posts is made direet or by promotion,
and if by promotion, the salient con-
siderations on which promotions are
made?

The Deputy Minister in the Depart-
ment of Communications (5Shri
Bhagavati): (a) Class 1-8

Class 11—29

(b) Class I —Nil

Class II—11.

(¢) (i) Recruitment to Class I posts
is made partially by direct recruit-
ment and partially by promotion of
Class 11 Officers on an all India basis
purely on the basis of selection.

(ii) Recruitment to Class Il posts in
the Postal and Telegraph Traffic Ser-
vices is made by promotion of eligi-
ble Class 1I1 officers on an all India
basis purely on the basis of selection.
As regards ‘ccruitment to Class II
Posts in the Telegraph Eng. and Wire-
less Services, the same is made by
promotion on an All-India basis on
the basis of selection of Class III
Officers who have qualified in the
prescribed dept. examination.
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U.AR. Film Festival in India

534. Shrl Ram Harkh Yadav: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether Government have
arranged for @ UAR, Film Festival
in India;

(b) if so, the venue thereof; and
(¢) the participants in the festival?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) Yes, Sir.

(b) New Delhi from 3-12-85 to
8-12-65 and Bombay from 10-12-65 to
16-12-65.

(c) The U.AR. Government will
send a delegation of film personnel.

Persecution of an Indian National
in China

535. Shri Ram Harkh Yadav: Will
the Minister of Extermal Affalrs be
pleased to state:

(a) whether an Indian national
named M. L. Das, has been malici-
ously convicted for a long term of
rigorous imprisunment on a charge of
a heinous offence by a Shanghai Court
in China and was refused proper
legal aid;

(b) if so, the details thereof; and

(c) the reaction of Government
thereto and the relief rendered to the
said national?

The Minister of External Affalrs
(Shri Swaran Singh): (a) Yes, Sir.

(b) and (c). On the 28th October,
1983 Shri M. L. Das residing in Shan-
ghai, China, was arrested by Chinese
police  authoritics, who, despite
repeated protests by the Indlan
Embassy in Peking, have failed to
acquaint Government of India with
the full details of the allegat:ons
against Shri M. L. Das. The Govern-
ment of India have lodged several
protests with the Chinese Govern-
inent against their refusal to permit
the Indian Embassy to extend consular
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protecti s recognised under Inter-
national law, to Shri M. L. Das

Indian Embassy officials have also
been visiting Shri M. L. Das in jail,
when permittei by the Chinese autho-
rities. A copy of Government of
India's latest protest to the Chinesa
Government on this issue, together
with the Chinese note under reply,
is placed on th: Table of the House.
[Placed in Library. Seq No, LT-5143/
65].

Alrcraft Accldents In NEFA

538. Shrl Dhulesbwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of
pleased to state:

(a) the number of aircraft acch
dents in NEFA during the last five
wnonths; angd

Defence be

(b) the causes thereof?

The Minister of Defence (Shri ¥. B
Chavan): (a) There has been one IAF
aircraft accident in NEFA since 15th
June, 1965.

(b) A Court of Inquiry has besm
appointed to investigate the accidenk
Full details will be known when the
report of the Court of Inquiry Is
received. o

Postal Services In Orissa

Shri Dhuleshwar Meena:

Shri Ramachandra Ulaka:

Will the Minister of Communications
be pleased to state:

(a) the number of villages covered
by Postal Bervices in Orissa till the end
of October, 1965; and

(b) the details thereof?

The Deputy Minister in the Deparb-
ment of Communications (Shri Bhage-
vatl): (a) and (b). By the cnd of the
First Five Year Plan itself all the ip=
habited villages in Orissa had the
facility of delivery of mails either
through the regular staff of Post Offie
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or through special mazdoors. The
pesition regarding the frequency of
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delivery service as obtaining on 31st
October, 1965 is given below:

z Number of
Frequency of delivery service villages served
on 3i-10-6%
Daily . " . " . . 0,19
Tri-weekly . = . . 18,726
Bi-weekly I I 7,050
Weekly . . . " B 497
Over & week , . " . . . Nil

As regards the extension of postal
mrvices by opening Post Offices, there
were 18 Head Offices, 377 departmental
Bub-Offices, 37 Extra-departmental
Sub-Offices and 4255 Branch Offices
as on 3lst October, 1965.

B.C. & S5T. ALR. Artistes at
New Delhil

§38. Shri Dholeshwar Meena: |
8Shri Ramachandry Ulaka:

Will the Minister of Information and
Broadcasting be pleased to state the
mumber of staff artistcs and ecmployees
af the New Delhi Station of the All-
India Radio belonging to Scheduled
Castes and Scheduled Tribes as on
the 30th September, 19657

The Minister of Information and

Broadcasting (Shrimati Indira
Gandhl):
Scheduled Scheduled
Castes Tribes
Safl Artistes | . 2 1
Regular employees 36 1
TotaL . 38 a

Telephone Revenue In Orissa

539, Shrl Dhuleshwar Meena:
Shrl Ramachandra Ulaka:

Will the Minister of Communica-
tlans be pleased to state:

(a) the total amount of telephone
revenue outstanding at present in
Orissa; and

(b) the steps taken by Government
to recover the same?

The Deputy Minister in the Depart-
ment of Communlcations (Shrl
Bhagavati): (a) As on Ist July, 1965,
the amount outstanding, for bills
issued upto 3lst Decomber, 1964, was
Rs. 961 lakhs.

(b) Steps, such as, personal contact
with the defaulting subscribers, re-
course to legal action, where neces-
sary, are taken with a view to secure
settlement. Action has also been taken
to enforce the disconnection of tele-
phones of defaulting subscribers both
private and Government,

Consumers' Price Index Number for
Delhi

540. SBhri Shree Narayan Das:
Shri Yashpal Singh:
Shri Bhanu Prakash Singh:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Unstarred Question
No. 2666 on the 22nd September, 1965
and state:

(a) whether the recommendations
made by the Committee on Consum-
vrs' Price Index Number for Delhb
have since been considered;
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(b) if so, with what result; and

(c) if not, the time by which its
tonsideration is likely to be finali.ed?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). The re.ommendations of the
Committee are under consideration,

(c) The decision is expected to be
taken very soon.

oy famm W wofa

o T wAFT wifgar :
! fem qeamae ¢
s TWATE gy

541.

¥1 AIA AW TR AT FT FA
wi fa

(%) w1 swwrc %) wrqm § fw
7 & o o wn aw w1 (e
gifm-237 @ fear a1, =@Eifam
&

(@) = ag aqg ™ & § A7
® v wafa w1 ofcamw §

(w) ooamop fawrr aar srafme
(Bweivant) & 6 & s 61 g &
wrea & feaft sfa #1 ¢ o

(7) w1 gre w ‘dw fewras
catz’ warfoa w73 1 =1 § a9r IEE
wwify awE ww En ?

wym & awr we wfew WA (s
wre agrge wwet) c (%) g fafem
t s &= ¥ ool agd aoary aw
# o ¥ gifmom-23s &1 wm
Ty a1

(w) mar (7). W e ey
#t g & W f Al IE, wilE

Written Answers 1800

mw'wrﬁwm: qeAT FAt
w1 wifawg st & (U g s #
fam # &, wal® = w1 widww dlaw
et 6 gfr v & A &

(v) afz wrea goerc dar aoa
i w T w1 frvia w5t o gy st
wrara ®) 3wt faww st i 3@
T & (A ST sl &

Firing by Naga Hostlles

542. Bhrimatli Renuka Barkataki:
Will the Minister of External Affairs
be pleased to state:

(a) the number of occasions on
which the armed Naga Hostiles fired
on our Security Forces during
September-October, 1965; and

(b) the extent of damage caused by
the Naga Hostiles?

The Minister of Extermal Affalrs
(S8hrl Swaran Singh): (a) During
September-October, 1965, Naga Hos-
tiles fired on our Securily Forces on
three o.casions in areas outside the
arca covered by the suspension of
operations.

(b) No damage to property has been
caused by the Naga Hostiles during
this period.

Migration from Burma of Persons of
East Pakistan Origin

543. Shrimati Renuka Barkataki:
Shri Yashpal Singh:
Shri Ravindra Varma:
Shrl P. Venkatasubbalah:
Shri Indrajit Gupta:

Will the Minister of External Affairs
be pleased lo state:

(a) whether it is a fact that a large
number of prrsons of East Pakistan
origin, who had settled in Burma, have
applied to the Indian Embassy in
Rangoon for permission to migrute to
India; and

(b) it so, the gction taken on thelr
request?
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The Minister of External Affairs
(Shrl Swaran Singh): (a) Yes, Sir.
The Indian Embassy in Rangoon has
received applications from a number
o!lmch persons.

(b) They =are given facilities to
migrate to India in accordance with
thelr eligibility for such assistance,

Indian Students In London

544. Shri Karnl Singhji: Will the
Minister of External Affairs be pleased
to state:

(a) whether Government are aware
of the bitter feelings being on the In-
crease against Indian students in Lon-
don inasmuch as PhD. students in
London and Cambridge Universities
are said to have been manhandled in-
side King's Cross Railway Station;
and

(b) whether it is a fact that the
Police refused to take cognizance
when approached?

The Minlster of External Affairs
(8hrl Swaran Bingh): (a) While a few
cascs of assault on Indian students
have occurred, it will not be correct to
say that bitter feelings are on the in-

crease agninst Indian students in
London.
(b) No, Sir. On contrary, addi-

tional policemen have been placed on
patrol duty in the area in which the
assaults had taken place.
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Pension to Dependents of Deceased
Armed Forces Personnel

546. Bhri Yashpal Singh:
Bhri 8, M. Banerjee;

Will the Minister of Defence be
pleased to state:

(a) whether the first payment of
pension to the dependents of the
armed forces personnel killed recently
bas been made; and

(b) if not, the reasons therefor?

The Minister of Defence (Shrl ¥. B,
Chavan): (a) and (b). The families
and dependents of the Armed Forces
personnel killed in the operations
against Pakistan are entitled under the
recent orders to a lump sum gratuity;
special family allowance/family allot-
ment for a period of two months; and
thereafter special family pensionary
awards or dependent’s pension (inthe
case of unmarried officers). Pro\ri:_in-
nal payment of special family pension
in the case of officers and Pending En-
quiry Awards in the case of personnel
below officer rank, equal in both cases
to the special family pension, can be
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inade in the event of delay in sanction-
ing fina] pension. The admissible pay-
ments have been made in the vast
majority of cases. In the remaining
tases, which are comparatively few
in number, certain information s
uwaited from the claimants. These
eases are, however, being expedited.
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Fundamental Research in Nuclear
Sclences

550. Shri Basappa: Will the Prime
Minister be pleased to state:

(a) whether steps have been taken
to foster fundamental research in
Nuclear Sciences in laboratories in the
Universitics and Research Institutions;
and

{b) if so, the details thereof?

The Prime Minister and Minister of
Atomic Emergy (Shrl Lal Bahadur
Shastri): (a) Yes.

(b) Apart from substantial grants
in-aid to certain secientific inst.lutions
devoted to rescarch work in this field,
the following are some of the impor-
tant steps taken in this direction:

(i) Grant of scholarships to under-
graduate and post-graduate students
in all the universities san] important
institutions in the relevant subjects;

(ii) Award of Senior and Junior Re-
search Fellowships for study and re-
search jn various discipline of Nuclear
Science;

(iii) Grants-in-aid for specified re-
search projects;

(iv) Supply of specialised electro-
nic instruments made by the Atomie
Energy Establishment Trombay:

(v) Refresher courses for University
teachers in Nuclear Physics, Electro-
nics and Nuclear Chemistry;

(vl) Organisation of training courses
in the use of radioisotopes and opera-
tion of electronic instruments;

{vii) Provision of facilities to univer
sity teachers to work with the reac=-
tors and other specialised equipmont
available at the Trombay Establish-
ment;

(viii) Deputation of trained scienti-
fic and technical personnel from
Trombay to universities in India to
help meet their needs for trained
personnel.

It is also proposed to set up two
Inter University Centres, one each In
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the Southern and the Northern region
of the country for nuclear research of
advanced research in various scienti-
fic disciplines making use of tools pro-
vided by the development of atomic
energy. These centres will provide
such facilitics as a reactor or an acce-
lerator or a sub-critical assembly etc.,
which are beyond the means of indi-
widual universities.

Laboratory at Vell

551. Shri Bhang Prakash Singh:
Bhri Yashpal Singh;

Will the Prime Minister be pleased
to refer to the reply given to Unstar-
red Question No. 62 on (Lhe ]16th
August, 1065 regarding Laboratory at
Veli near Thumba and state the pro-
gress made so far in acquiring land
for its approach roads?

The Prime Minister and Minister of
Atomlc Energy (Shri Lal Bahadur
Bhasirl): A major portion of the land
for the construction of the approach
road to Veli Hill has since been hand-
ed over to the Atomic Energy Depart-
ment. The remaining land consisting
of a few pockets is expected to be
handed over to this Department short-
ly. The approach road is expected to
be completed by March 1866

Heavy Water Plant

§52. Shrl Bhano Prakash Singh:
Shri Kishen Pattnayak:
Bhri Madhn Limaye:
Shri Bagri:
Will the Prime Minister be pleased
to state:
(a) whether Government have

taken any final decision for establish-
ing a heavy water manufacturing

plant;
(b) if so, the location thereof; and

(c¢) the capacity of the same and
the amount likely to be spent?

The Prime Minister and Minister of
Atomle Energy (S8hrl Lal Bahadur
Shastrl): (a) and (c). A proposal to
set up a Heayy Water Plant with &

1808

capacity of 200 metric tons par
annum s under the consideration of
Government. The cost of the projset
is estimaffd to be Rs. 21 erores

(b) The locat:on of the plant will
be decided after the proposal =
approved.

Delhi-Narela-Sonepat-Bahadurgark
Direct Telephome Lisk

§53. Shrl Yashpal Sinch:
Shrl Bhauu Prakash Singhe

Will the Minister of COmmunion-
tons be pleased tu state:

(a) whether there is any proposal
to connect D:lhi with Narela, Sonecpag
and Bahadurgarh by direct telephone
connection; and

(b) if so, when It s likely to be
Analised?

The Deputy Minister in the Depars-
ment ol Communications (S8hrl Bhaga-
vatl): (a) and (b), There is a pro-
posal to connect Narela and Bahadur=
garh with Delhi on direct dialling
basis. There is no such proposal fer
Sonepat. The schemes for Narela and
Bahadurgarh are expected to be
implemented during 1068 after com~
missioning of automatic exchanges Ia
these places.

Atomic Power Statien In M.P.

K4 Bhri Yashpal Slagh:
Bhri Bagrl:
Shri Madhu Limaye:
BShri Bhanu Prakash Siagh:

Will the Prime Minister be pleased
to mate:
(a) whether it Is a fact tha: Madhym

Pradesh Government hai asked the
Centre to set up an Atomic Power

Station in that Stale; and

(b) if so, the reaction of Goverm-
ment thereto?

The Prime Minister and Minister of
Atomlc Energy (Shri Lal Bahader
Shastri): (a) and (b). The Govern-
ment of Madhya Pradesh has not ad
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#ny time asked the Department of
Atomic Energy to set up an atomic
power station in that State, but there
was an enquiry from that State
regarding the criteria which deter-
mine the economics of setting up such
a station in a particular region. The
Department found that the peak
demand for power in the Morena
region, which was under comsidera-
tion by the State for locating an
stomic power station, was insigni-
ficant at present and was hot expected
to rise substantially in the immediate
future. As atomic power stations
generate electricity at competitive
rates provided their cadpacities are
falrly large, the State was advised
that it would not be economical to
#et up an atomic power station in the
region of Madhya Pradesh.

Indlan Armed Forces with TN,

§55. Bhrl Yashpal Singh:
Bhti Eapur Singh:

Will the Minister of Defence be
pleased to state:

(a) whether our Armed Forces are
still serving in foreign countries with
the UN. teams; and

(b) if so, whether there is any pro-
posal under consideration to call
them back in view of the require-
ments of the country?

The Minister of Defence (Shrl ¥. B.
Chavan): (a) Yes, Sir.

(b) No, Sir. Their withdrawal has
not been considered necessary.

Indusirial Truce

556. Dr. L. M. Singhvl: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there has been a com-
plete observance of industrial truce
during the entire period of Emer-
fPency to-date;

(b) if so, the factors responsible for
the same; and
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(¢) if not, the main causes of unrest
ond how they were dealt with?

The Minister of Labour and Em-
ployment (Shri D. Sanjlvayya): (a)
Yes, on the whole.

(b) Both employers and workers
were anxious to maintain industrial
peace and promote the defence effort
of the country.

(c) The few infringements that
occurred were on account of econo-
mic reasons or were connected with
non-industrial matters. Every such
case was analysed and necessary
action was taken to remove the cause
of unrest.

Welfare of Families of Jawans

557. Shri P. B. Chakraverti:
8hri P, C. Borooah:

Will the Minister of Defemce be
pleased to state:

(a) whether army officers and
N.C.C. personnel have been appointed
to work as Welfare Officers to wisit
the families and next of kin of the
service personne] who suffered due to
recent Pakistani aggression;

(b) whether these persons have
been attached to the varlous recruit-
ing areas and kave becn advised to

work in close co-operation with
Soldier’s, Sailors' and Airmen's
Board; and

(c) the special facilities made avail=-
able to the families of war victims to
secure promptly their enlitlements
and concessions granted by Govern-
ment from time to time?

The Minlster of Defence (Shri ¥. B.
Chavan): (a) and (b). Yes, Bir.

(c) The welfare officers are aware
of the entitlements of pay, pensions,
gratuity, relief grants and other
facilities and concessions granted by
the Central and Stale Governments,
and will acqualnt each family éon-
cerned of their entitlement and help
in expediting payments thersof
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For securing prompt payments, the
following special measures have also
been taken:

(i) Hemittance at State expense
of the pensionary entitlements
and concessions, by tele-
graphic money order where
necessary, in respect ol Ser-
yice personnel below officer
rank who are killed or are
missing in action;

(ii) Remittance of family allot-
ment in such cases in advance
by the 20th of the month for
which it is due.

(iii) Grant of special family
allowance at 45 per cent of
the pay of rank of unmarried
Service officers to their depen-
dents (for a maximum period
of three months If the officer
is missing and two months if
they have been killed in
action) without walting for a
report of the civil authorities
that the dependants were
mainly supported by the
officers but on the basis of a
certificate of dependancy from
the individuals concerned.

Bomb Explosion in Bankura

558. Bhri P. R, Chakraverti:
8hri P. C. Boronah:
8hri Kapur Singh:

Shri P, K, Deo:
Bhri Selanki:

Will the Minister of Defence ba
pleased to state:

(a) whether it is a fact that nine
persons, Including & woman and three
children were killed, ag a result of an
explosion on the 29th September, 1968
in Suritari village in the district of
Bankura in West Bengal;

(b) whether the said explosion
shook a wide area and damaged
several houses;

(¢) whether the statement of the
villagers, that a bomb fell from the
#r it T am on a cluster of houses
a3 burst, his been enquired into;
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(d) whether military authorities in
Calcutta have been contacted and
whether ir experls underiook the
investigati¥n, and
(e) it so, with what findings?

The Minister of Defence (Shri Y. B.
Chavan): (a) Because of an explo-
sion at Suritari village on 20lh Sep-
tember, 18G5, 7 persons including one
woman and two children were killed
and 4 persons were injured.

(b) Slight damage was caused to
two houses by splinters.

(c) The object, possibly a 2" to 3"
mortar shell, was found by a villager
from a nearby area and it exploded
when he tricd to break it. It was not
dropped from the air.

(d) and (e). The Military and police
authorities have investigated the
matter. They consider that the causs
of the explosion was a mortar shell
picked up from somewhere. No sabot-
age is suspected.

Indian Labour Conference

659. Shri P, R. Chakraveril:
Bhrl P. C. Borotah:
Shrimati Vimla Devl:
8hri Sidheshwsr Prasad:
Bhri Himatsingku:

Bhri Rameshwar Tanta:
Bhri Krishna Dec Tripathl:

Will the Minister of Labour and
Employment be pleased to stale:

(a) whether the Indjan Labour
Conference met in New Delhl on the
30th and 31st October, 1965,

(b) the main proposals discussed
and recommendalions made;

(c) whether the Conference examin-
ed the suggestion of the Central Board
of Famlly Planning urging restriction
on maternity benefils to women em-
ployeces after the birth of the third
child; and

(d) whether the Conference exa-
mined the question as to how far the
public sector undcsi:kings implement-
od essential protective and weltare
meagures statutarily provided”
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The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
Yes.

(b) to (d). The Conference devoted
most of its time to a review of the
gituation arising from the present
Emergency and adopted a Resolution,
a copy of which is lai1 on the Table
of the House. [Placed in Library.
See No. LT-5144/65]. The unemploy-
ment Insurance Scheme, placed before
the Conference, alsn came up for a
brief discussion but its consideration
was deferred to the next Session of
the Standing Labour Committee.
Consideration of the other subjects
placed before the Conference, includ-
ing those referred to in parts (c) and
(d) of the Question, was also defer-
red to the next Session of the Stand-
ing Labour Committee.
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Atomic Power Station at Kalpakkam

561. Shri 8. C. Samauta:
Shri Subodh Mansda:
Shri M. L, Dwivedi:
Shri D. C. Sharma:
Shri Mathiah:

Will the Prime Minister be pleased
to state:

(a) which preliminary works have
been taken in hand to hasten the
establishment of an atomic power
station at Kalpakkam near Madras;

(b) the cost of equipment that will
have to be imported,

(e) whether technical personnel
are being trained here andi abread to
man the Power Station; and

(d) i so, how many?

The Prime Minister and Minister of
Atomic Energy (Shri Lai Bahader
Shastri): (a) So far, only s.te investi=
gations including hydrographic sur=
vey and bore-hole drilling to deter-
mine the most suitable location for
the power reactors have been taken
in hand.

(b) The cost of imported equip-

ment is estimated at Rs. 15 crores
approximately including freight, but
excluding imported raw material

required for fabricating equipment in
India.

(c) and (d). Approximately 200
technical persormel will be required
for the operation and maintenance of
the Station. Most of them will be
trained in India.

Minimum Wages for Agricultural
Labour

562. Shrl §. C. Samanta:
Shri M, L. Dwivedl:
Shri Subodh Hansda:

Will the Minister of Labour and Em-
ployment be pleased to refer to the
reply given to Starred Question No.
586 on the 13th September, 1965 and
state:

(a) whether any of the State Gow-
errments have revised the minimum
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wages already fixed for agricultural
labour;

B (b) if so, the result of the revision

and review made in the matler;

(c) the minimum wages fixed for
the agricultural labour engaged in
model agricultural farms run by the
State and Central Governments; and

(d) how the rate has been cal-
culated?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). The Government of Andhra
Pradesh, Bihar, Kerala, Madhya Pra-
desh, Myso e, Orissa, Punjab, Rajas-
than, Uttar Pradesh and Tripura have
revised the minimum rates of wages
fixed under the Minimum Wages Act,
1948. A statement furnishing the
details of wage rates initially fixed
and the rates on revision is laid on
the Table of the House.

(c) and (d). A statement showing
the minimum rates of wages fixed for
agrcultural labour employed in
model agricultu-al farms run by the
Central Government is laid on the
Table of the House. [Placed in Lib-
rary, See No. LT-5145/65]. As regards
the model agricultural farms run by
the State Governments, the States
have generally not fixed any separate
rates for agricultural labour in these
farms but have made the rates fixed
for the rest of the agricultural
labour, applicable to labour employed
in these farms.
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Rewarg for Propagandas Work during
Pak-Aggression to ALR. Artists

564. Shri 8, M. Banerjoe: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether it Is g fact that some
of the staft artists have been reward-
ed for their excellent propaganda
work during Pakistani aggression;

(b) if so, the number of such artists;
and

(c) the nature of the peward?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) No, Sir.

(b) and (c). Do not arise.
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Wage Boarg for working and mon-
working Journalists

565. Shri 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
Wage Board for working and non-
working journalists has not so far sub.
mitted its report; and

(b) if so, the reasons for the delay?

The Minister of Labour and Em-
ployment (Shri D. Banjivayya): (a)
Two separate Wage Boards have been
set up for working journalists and
non-journalists. Both the Boards
have made recommendations for grant
of interim relief but their final reports
are awaited.

(b) The Boards have to deal with
important matters and they have to
consider the view points of various
interests before making recommenda-
tions. They are proceeding as expedi-
tiously as possible.

EME. Workshops

566. Shrl S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether discharge notices have
recently been served on employees In
many EM.E, Workshops in the coun-
try;

(b) if so, the number of employees
who are still on notice period;

(¢) the number of those already
discharged; and

(d) the number ¢f those provided
with equivalent alternative jobs?

‘The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes Sir.

(b) to (d). The information In
regard to Central EME Workshops
and Vehicle Depot Workshops is avail-
able. 201 employees in these work-
shops are on notice period. Nome of
them has been discharged as yet. 381
surplus employees of these workshops
have been given alternative equi-
valent or lower jobs in semi-skilled
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categories. Details in respect of other
EME Units, e.g. Station Workshops,
Mobile Units, ete., are being collected
and will be placed on the Table of
the House.

Negotlating Machinery in Defenee
Establishments

567. Bhri 8. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) the reasons for the delay In
restoring the negotiating machinery
for the civilian defence employees;
and

(b) the steps taken to expedite the
final action in the matter?

The Minister of Defence (Shrl Y. B.
Chavan): (a) and (b). The matter is
linked up with the scheme of setting
up a Joint Consultative Machinery
for all Central Government employees
and is under the consideration of the
Government. In the meanwhile, it is
proposed to discuss certain connected
issues including the question of set-
ting up of a negotiating machinery
for Civilian Defence Employees pend-
ing the setting up of the Jofnt Con-
sultative Machinery for all Central
Government Employees with the
Defence Workers' Federations shortly.

Pak. Firing on Latitilla Area

568. S8hri S. M. Banerjee:
Shrl Rameshwar Tantia:
Shri Himatsingka:
Bhrl Kajrolkar:

Will the Minister of Defence be
pleased to state:

(a) whether Pakistan armed forces
still continue firing on Latitilla and
Dumabari areas;

{b) if so, whether any reply has
since been received to our protests;
and

(c) it not, the steps taken to meet
this unprovoked fring?

The Minister of Defence (Shri Y. B.
Chavan): (a) Pakistan! armed forces
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continued firing in the Latitilla and
Dumabari area in the months of Sep-

'r*cmber and October. No firing has
been reported in this month.

(b) No.

(¢) Our security forces have also
fired in self-defence and other mea-
sures as and when considered neces-
sary will be taken.

P. & T. Employees killed in Enemy
Actlon *

569. Shrl Shree Narayan Das: Will
the Minister of Communlcations be
pleased to state:

(a) whether any scheme has been
considered and evolved for giving
special reward and other facilities to
those employees of the Posts and
Telegraphs Depariments who have
been kHled by enemy action while
performing their duties; and

(b) if so, the broad feature there-
of?

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
wvati): (a) The enhanced pensionary
awards sanctioned by the Govern-
ment of India to Government servants
killed in enemy action in the opera-
tion against Pakistan on or after Sth
August, 1965 will be admissible in the
case of P. & T. employees also. No
other scheme exclusively for the
benefit of P. & T. employees has been
considered or evolved.

(b) A copy of the orders issued by
Government is placed on the Table
of the House. [Placed in Library.
See No. LT-5146/65].

1820

Alr Space Violations by China

§70. ®hr' St“ Narayan Das:
shri D, C. Sharma:
Shrl Vishwa Nath Pandey:

Will the Minister of Defence be
pleased to state:

(a) whether the number of Inci=
dents of violation of Indian air space
by China has increased during the
last month;

(b) if so, the number of such viola-
tions; and

(c) the measures adopted to check
them?

The Minister of Defence (Shrli ¥. B
Chavan): (a) No, Sir.

(b) Nil
(c) Does not arise.
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Development of Goa as Naval Base

]
572. Shri Harl Vishnu Kamath: Will
the Minister of Defence be pleased to
refer to the reply given to Starred
Question No. 273 on the 30th August,
1865 and state:

(a) whether the examination of the
report of the irm of Consultants on
the development of Goa as a naval
base has been completed; and

(b) it so, the outcome thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) No, Sir. It is still
under consideration.

(b) Does not arise.

IN.A. Memorlal, Singapore

573. Shri Harl Vishnu Kamath: Will
the Minister of External Affairs be
pleased to refer to the reply given to
Starred Question No. 1437 on the 14th -
April, 1856 regarding the reconstruc-
tion of the IN.A. Memorial in Singa-
pore and state:

(a) whether the matter has been
further taken up with the Govern-
ment of Singapore; and

(b) it so, with what result?

The Minister of External Affalrs
(Shri Swaran Singh): (a) The Gov-
ernment of India have not taken any
initiative in the matter for the
reasons g.ven in answer to Lok Sabha
Question No. 1437 on 14th April, 1956,
The Government will, however, be
glad to offer its full cooperation and
help to any scheme that may be con-
sidered by the people of Indian origin
in Singapore with the approval of the
Government of Singapore.

(b) Does not arise,
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Cross Bar Switch Equipment

=  574. Shri Rameshwar Tantla:
Shri Himatsingka:

Shrl P. K. Deo:

Shri Solanki:

Shri Narasimha Reddy:
Shri P. R. Chakravert:
Shri P. C. Borooah:
Shri Sezhiyan:

Shri Basumatari:

Shrl Vish-am Prasad:

Will the Minister of Communleca-
tions be pleased to state:

(a) whether it is a fact that cross-
bar switch equipment worth Rs. 1
lakh shipped to India by the Bell
Telephone Company of Belgium has
been seized by the Pakistani authori-
ties in Karachi; and

(b) if so, the steps being taken to
get this shipment released from the
Pakistani authorities?

The Deputy Minister in the Depart-
meng of Communications (Shrl Bhaga-
watl): (a) Yes. But the FOB wvalue
of the equipment ex-s.s. RABENFELS
Is Rs. 18.9 lakhs and not Rs, 1 lakh, In
addition, it Is understood that tele-
phone equipment from another ship
‘CELEBES" has also been offloaded at
Karachi. The FOB value of this is
Rs. 4.2 lakhs

(b) The ships belong to neutral
countries and have been released by
Pakistan after the offloading of Indlan
Cargo. All possible steps are being
made through diplomatic and other
channels by the Government for
recovery of the cargo seized by
Pakistan Government.

Wi gt e« wfrgfr

5§75. aff gre ATe faardt 1 Wy
swTe /AT 19 wiW, 1965 § arvifen
WV §84T 905 ¥ TAT & T § ag
TR # g o o

(%) # 37 & w, forre
weyT awrTam gat of ® wwwT &
wl ok of, wfagfa @ frof g ; W

(=) rrri w1 way afeorme frwar

() wag =fwd & fasz w1
wriardr ¥ wf @ ?

wiare farsr & gowoft (st e )
(%) wft a% f el & arw &
Sag arai o fagera feat o g §

(w) fawrifra aar gfer ot woft
w ot g

(1) oF wiardt, fam o @
wwE # o §, qufad § 1 fawnfg

aar gfes arw qft 1 I & T w7
wafrs wriant & smoft

Wage Board for Motor Transport
Workers

576. Shri K. N. Pande: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
tv Unstarre-d Question No. 2062 on the
13th September, 1965 and state the
progress made so far in the appoint-
nient of a Wage Board for the workers
engaged in Motor Transport?

The Minister of Labour and Em-
ployment (Shri D, Sanjlvayya):
Heplies from some of the State Gov-
ernments are awaited.

wqat & winfre wifee

§77. Wlo W wAge wifgar :
ot femm qzATOw :

oft tvidwe amew

w1 wifowwrd gt ag amy o
w1 %G fw o

(%) v 0w & g ®
% w1t whafae svaw fagea fem g

(w) =fz g, a1 w1 ag shaw
wredr arafos § wgar fageft amfoe
L1
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(w) afx ag fedefr qnfes § o
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e & wgrmen € €1 faeit e
TATHT F1 @ o T s a7 & fafeg
oat & wa ad & e i o
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Loss of Military Equipment by India

. 980, Shri R. 5. Pandey:
Shri Daljit Singh:
Shri Jashvant Mehtia:
Shri Krishna Deo Tripathi:
Will the Minister of Defemce be
pleased to state:

(a) whether Government have
asseased the loss of planes, tanks and
other armour sustained by India
during the recent Indo-Pakistan con-
flict;

(b) if so, the figures in that regard;
and

{c) the steps taken to make good
the loss on this account by procuring
or manufacturing the planes and
armour?

The Minister of Defence (Shri ¥. B.
Chavan): (a) to (c). We lost in the
recent Indo-Pakistan conflict 35 planes
in the Air and 80 tanks. 48 tanks
were seriously damaged but are re-
pairable. Necessary steps to
good the losses have been taken.

qATR § TEWTAT § AW TEW

s81. st vereite fag : oA
AT o7 AT W T w5 1 geE,
1965 A% oY a7 AT & GATA
dara & wEaEl 8 gA feaAr aaofe
ar gE by ?

s faam & Iws (o welt )
1 WA, 1965 T 31 WA,
1965 A% ¥ 79w & ¥IEWU A
arafa s=dT AT, AT AT AT FAT
<ot & avew # g frArwe 73545505
wqir 97 fRT am @ ) AT, 1965 %
urw¥ FTaed A §

| AT, 1965 T 31 AT 1965
T€ GATT TTIT ¥ v & wTRWY
xva d% 7 g7 faamT 86437314
s amr fEr g @ 1 wde, 1965 &
30 firia7, 1965 TF & wivt (w3
feg vz 41
1743 (Ai) LS—4,
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Funeral of Six Generals Killed In
’hrta

582. Shrl Kajrolkar: Will the Minis-
ter of External Affairs be pleased to
aite:

(a) whether the Indian Ambassador
alongwith other foreign envoys attend-
ed the funeral of six Generals who
were killed in Jakarta recently; and

(b) whether our Mission's flag in
Jakarta was flown at half-mast in
hemage to the murdered Generals?

The Minister of External Affalrs
(Shrl Swaran Singh): (a) The Indian
Ambassador did not attend the fune-
ral of the six Generals.

(b) Yes, Sir.

Manufacture of Cartridges

583. Shri Karnl Singhji: Will the
Minister of Defence be pleased to
state:

(a) the progress made by the
Indian Ordnance factories in develop-
ing a higher quulity .22 target cart-
ridge; and

(b) when this will be available In
the market for the use of Rifie Clubs?

The Minister of Defence Production
In the Minisiry of Defence (Shri A. M.
Thomas); (a) Presumably, the Hon'ble
Member has in mind .22 cartridge
(Match Shooting ammunition). The
Ordnance Factories have not so far
planned for any development for this
type of ammunition.

(b) Does not arise.
wfy Ay

584. WY Wwre wWrw ava
ﬁwm:
| Aem Wt o7 A E Fn
w07 fe :

(%) war ag 7x § e a<fig wn
w1y ¥ fag o 7 & fiag 30 faamare
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aur | wwRET, 1965 %1 feedl 7 ouw
wfa @maaa gwr a1 97

(=) afz g1, a1 70 &@= w1
farre 7\ o gu w1 9w & gf ww
FoF fraram R o rEA wd ?

sum wEt wan v e ot (oft
TH T et ) @ (%) 9T (@) 7Y
gram, a5 faeelt & 30 faaeae, 1965
(7 f& 1 wwqae, 1965) 1 oF Ffa
geRe wrotfoe femm amr 9t 0 zw
®HEA H 9T Hal ®1 TEGrT T
s & fag 5653 vad 71 wA-uin
Wz 7Y oY | wERem & gvafag g
qar s &1 wiwrm fqaon sqm1 7
T A% ST AL W |

Inlernational Symposium om
Desalinisation

B85. Shri Ram Sewak Yadav:
Shri Madhu Limaye:;
Shri Omkar Lal Berwa:

Will the Prime Minister be pleas-
ed to state:

(a) whether Government's attention
has been drawn to the announcement
of Joint US-Mexico desalinisation pro-
ject using atomic energy at the recent
international symposium on desalinisa-
tion at Washington; and

(b) if =0, the work which India is
doing in this matter on its own or in
co-operation with other countries?

The Prime Minlster and Minister of
Atomle Energy (Shri Lal Bahadur
Shastrl): (a) Yes. The International
Atomic Energy Agency is also asso-
ciated with the project.

(b) The Department of Atomic
Energy is currently carrying out
studies independently with a view to:

(i) optimising the quantity of water
and the electrical power which
could be produced in a desalina-

tion plant-cum-atomic power
station, and
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(i1) estimating the cosf of water
and electricity which could be
produced in such a dual purpose
plant.

Land for Ex-servicemen

586. Shrl Heda: Will the Minister of
Defence be pleased to state:

(a) whether it is a fact that Punjab
Government have made an approach
to UP. Government in consultation
with the Centre for allotment of land
in U.P. to the Defence personnel on
their retirement; ang

(b) if so, the details thereof?

The Minister of Defence (Shri Y. B.
Chavan); (a) Government have no
information regarding any such
approuch by the Punjab Government.

(b) Does not arise.

Radlo Statlons at District Head
Quarters

588. Shri Balakrishnan: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether the existing Radio sta-
tione are sufficient to sprcad the war
news more effectively in the rural
areas;

(b) whether ghort wave Radio sta-
tions are proposed to be started in all
the important district headquarters;
and

(c) if so. the names of places in
which the Radio stations will be
established?

‘The Minkster of Information and
Broadcasting (Shrimat! Indira
Gandhi): (a) No, Sir. Reception in
some rural areas is still through a
second grade short wave service.

(b) It is not proposed to set up
more short wave transmitiers for
home services as this is against the
recommendations of International
Organisations. However, as part of
the Fourth Plan, it is proposed to
install more medium wave transmil-
ters to improve coverage throughout

the country.
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(¢) Locations of the proposed radio
stations/medium wave {ransmitting
centres are yet to be finalised in con-
mitation with the Planning Com-
mission.

frrg gfem owar

590, st fevm wETaw ¥
g Wt mETow Wt oy @A A
¥ w401 fr

(%) w1 3a% saTem A wWre-
qifeea dwd #1 qewfy § e
qwen ®1 ggy w7 ¥ faw w4 A
felr & wga 1€ A arerd w0t @
W

(w) afz &, A1 337 qeu arF
g o7

g ot warow aet (e
tfwa mih) - (%) o (@), wrm
g %1 g7 Aifa fadvw fagri
# Tt nFAT 3 pRWT qEg #T fran
¢ g & wra-afeea g R
g uwm WY wdr oAl oA
ETOT ATEIT K1 AT WA B HEAPT RO
t | wrefeema &1 Aot § oaEw
# A & 7§ O oFe W T
1 W w3 & fal it aneEl @ S
7 wr=rEA 8 frar man ¢, foree
faaow dferg e g AR e f—

faewran ot gra-swar fadomem
waarl § fawmm, g gifw
oYz frm wmeRt & wfvq i o
w1 e fem omar o fafew
ATERHT & FTT7 WA AT w7 g femr
) d—'tw A ¥ ogET, O
wg 0%, ‘gw A fergrA B, gw A
*1§ 52 Af1 N7 A%, ‘W1 ST TR
T, ‘um ot 2w & dfax # oo
", WA, @ & gwe w1 e $ifam’

1100 FuTaTTaaEl wiv gfawm
& aggm agfea foww Am@ e
gm A g, EwowT R I AW
wrem (s o g frawma
i fewrt & fo amam 9,000 fasmm
woee o7 a1 o fag an § o ey
wIgd | granT 6 =g ¥ frm
@t

weTeTeTef

wETat & S &2 uvd g
wat & fafuw o0t & wrn ¥ fag
W GET FTFT €T § | T A
#1 el owEn 9T AT $A & faw e
& fy mgww g # 91 en? 2w & ganfa
a1 2, 1 wf, ami, aee, drad
& ¥ aTiEw Ao 8 oo weT
qqy &7 wiaAET g9 99T sfA AT,
"1 qEITIE, AOETT q2A FNTTR WO
wifz | vt & adr ¥ fafaw
wt & st & fan fafaw wwiww
w7a § faan sfmn & saw, 7w
T WY &0 F ANy A € o gAY 9T
wifew faivar 77 W fem 20
ey FwrE vl & A wT sy
& srrwst & wrr 7% a1 g frm o
¢ wfa 79 20 wgaw, nrfm ov
feam & w9 & gamar A 0 A oA
widy 3, Fe o W wTeg A a
% fawmr 7 rdm e @oFAE
gumETs i g garfra fan oawo
st 7 cram, w7 AT 6L ATE
T Wraw wYT goEW 9. o1 TwWT K
wraT Fra oarr §

e fewm

urdt, frt w7 7 @ i dmw
W fewy (7@ wondl war 7 7)
amaw ox g werfea o af B fawd
arA weft ® & woew P, faew -



Vritten Answers

1833
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Indian Embassies and Diplomats

591. Shri Krishnapal Singh:
Shri M. L. Dwivedi
Shri Subodh Hansda:
8hri 8. C. Samania:
Shri Parashar:
Shri 8. N. Chaturvedi:
8bri Bri] Raj Singh:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that in spite
of a large number of Embassies and
Diplomats employed by our Govern-
ment, India's case has not always been
presented to the world In the proper
‘manner;

(b) what arrangements exist in the
Ministry for the guidance of the staff
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of Embassies and for the supervision
of their work; and

(c) whether mny action is ever taken
against 0 member of the Foreign
Bervice whose work is not found satis-
factory, if so, the nature of action
taken?

‘The Minister of External Affalrs
(Shrl Swaran Singh): (a) No, Sir.
All our Missions abroad present
India's views on all important topics
relating to bilateral relations and in-
ternational affairs with vigour and
clarity. Our diplomats have function-
ed effectively with palience, persever-
ance and tact, with 0 degree of
success which doe: nol necessarily
make newspaper headlines, and which,
for obvious reasons. cannot all be
publicised. Indeed, it can be fairly
stated that despite very limited staff
for many tasks Imposed on them
abroad, our Missions have functioned
well on the basis of instructions given
to them from time to time from Delhi.

{b) There are territorial Divisions
in the Ministry of External Affairs
which analyse carefully all despatches
and special reports from Indmn Mis=
sions abroad whereafter in accordance
with the principles of our foreign
policy decisions are taken and instruc-
tions issued.

(c¢) Annually assessment is made of
every individual's performance in-
cluding that of the Heads of Missions.
Weaknesses and deficiences are point-
ed out to the individual concerned in
writing, and further action is taken
against anyone found deficient in ac-
cordance with prescribed rules,

Malutenance of Families of Armed
Foroes

503, Shri Harl Vishoo Kamath:
Shri Warler:
Shri Daji:
Shri Jagdev Singh Siddhanti:
‘Wil the Minister of Defence be

pleased to refer to the reply given to
Short Notice Question No. 10 on the

Written Answers 1836

23rd September, 1866 and to supple-
mentaries armn and state:

(a) whether the question of grant-
ing of educationul scholarships, [ree-
ships and other concessions to the
children, of allotting land to other
dependents of officers and men killed
or permanently disabled in action has
been further considered;

(b) if so, with what results;

(¢) whether the question of rmising
the salaries of other rankg (Jawans)
has been examined; and

(d) if so, the outcome therecof?

The Minister of Defence (8hri ¥. B.
Chavan): (a}) wnd (b). Yes, Sir.
Various educational concessions have
alroudy been sanctioned by the Cen-
tral and State Governments for child-
ren of service personne] killed or dis-
abled in action, bul al present a
comprehensive  scheme  is  being
worked out by the Ministry of Educa-
tion in the matter. A scheme for the
rehabilitation of disabled soldiers and
the families of Jawans killed in ac-
tion by grant of agricultural land in
Rajasthan is under consideration in
consultation with the Government of
Rajasthan.

(c) and (d). This question is under
examination,
famit & awfiior yroteedt

593 ot 9o WTo wTeTI™ @ FqT
wWTC gt o7 ama ¥ ety fa

(%) ¥ a7 "% p fx TTqm,
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(w) =fr g1, @ @ &= wwrfod
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Unidentiied Jet Plane over Assam

584. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
ctate:

(a) whether it is a fact that an un-
identified jet plane was sighted near
Dhubri in Goalpara district of Assam
en 16th October, 1065 for over 10
minutes which headed towards FEast
Pakistan; and

(b) if so, 'the steps taken by Gov-
ernment to verify the origin and pur-
pose of the jet to be there?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Ne, Sir.

(b} Docs not arise.
Postal Services

595, Shri Onkar Lal Berwa:
Shri Brij Raj Singh:
Shri Gokaran Prasad:
Shri Hukam Chand
Kachhavaiya:

Will the Minister of Commanica-
tions be pleased to state:

(a) the maximum delay recorded
so far after the 15th August, 1047 r_qr
the delivery of (i) ordinary letter (ii)
express letter (iil) money order (iv)
telegram; and

(b) the delails of each case?

The Deputy Minister in the Depart-
ment of Communications (Bhri
Bhagavat): (a) and (b). Information
ig not available as no records of such
information have been kept, Even
trom current records it would be diffi-
cult 1o obtain the information from
about 7} lkhs of complaints from all
over India.
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Wireless Link with UN Headquarters

596. Shri Heda: Will the Minister of «
External Affairs be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1547 on the Gth September,
1865 and state:

(a) whether a direct wireless Com-
munication link between Government
of India and UN. Headquarters has
been established; and

(b) if not, the target date fixed?
The Minister of Fxternal Affairs
(Shri Swaran Singh): (a) No, Sir.

(b} Does not arise.

Radar System
597. Shri D. D. Puri:
Shri Sidheshwar Prasad:
Will the Minister of Defence be
pleased to state:

(a) whether Government are satis-
fied that the existing Radar net-work
along the Pakistan borders is ade-

quate;

(b) if not, the steps being taken to
strengthen the same; and

(¢) whether Government propose to
provide an automatic wlarm system to
avoid human error in times of war?

The Minister of Defence (Shrl ¥. B,
Chavan): (a) and (b). Government
have this matter under consideration.
Details cannot be disclosed in the
public interest.

(e} There is no such proposal at
present.

arwge w1 ganf s e gfam emw
sos. oft wu ferd :
oft wifery e g
sft o o qft :
a1 T et T AT T FG
f8 :
(v) v afwerdht s &



1839 Written Answers KARTIKA 24,
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Telephone Exchanges and Telephone
Offices in Punjab

599. Shri Daljit Singh: Will the
Minister of Communications be pleas-
ed to slale:

(a) the number of Telegraph
Offices and Public Call Offices to be
set up 5 Punjab State in 1985-88 and
their location; and

(b) whether the capacity of existing
telephone exchanges is likely to be
increased?

The Deputy Minister in the Depart-
menl of Communications (Shri
Bhagavatl): (a) (i) Five Telegraph
Offices are to  be set up in Punjab
State in 1965-88, Their locations are:

1. Kahnuwan (opened)
2. Sector-20
Chandigarh
3. Dukhniwaran -
4 Chanaur >

5. Ani
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(i) Four long distance Public Call
Offices are be set up in Punjab
Stnte in 106%-68, Their locations are:

1. Kahnuwan (opened)
2. Balachaur -

3. Samadh Bhai

4 Ani

(b) Yes. In Yact some exchange

capacities have already been increased.
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Speeches of Minister of External
Affairs in UN. General Assembly

6§82, Shri Sham Lal Saraf:
Shri Vasodevan Nalr:

Will the Minister of E:lernal Affalrs
be pleased to state:

(a) whether notice has been taken
of the partial treatment given by
US.A to broadeasting of his speeches
deMvered in the United Nations
Asserobly and Pakistan's Representa-
tive on its Radio and television: and

(b) if so, whether the same has
been brought home to the American
Government and  their reaction
thereto?,

The Minister of External Affairs
(Bhri Swaran Singh); (a) United
States Radio and television did not
devole much time to the speeches in
United Nations of the Minister of
External Affairs or to the Represen-
tative of Pakistan. They did not show
any obvious partmlity in favour of
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-
Pakistan's Representative or apamst
the Minister of External Affairs in
reporting his und the Pakistan's Re-
presentative's  speeches in the uN’
General Assembly.

(b) United States Radio und tcle-
vision is wholly privately controlled
and no represcntation to United Stales
Government was considered necessary
in this case.

Kerala Grandhasala Sangham

603. Shri Vasudevan Nalr:
Shri Warlor:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that the
Kerala Grandhasala Sangham has
requested that the Plan publicity
work may bhe entrusted to them; and

(b) if so. the reaction of Govern-
ment thereto?

The Minister of Information and
Broadcasting (Shrimati Indirs
Gandhi): (a) A proposal has been
received from the Kerala Grandhmsala
Sangham requesting Government of
India to provide some audio-visual
equipment and a wehicle for doing
Plan publicity work through their
libraries-cum-social centres.

(b) The Ministry does not normally
give such grants. In view of the pre-
sent need for extreme economy, it is
not possible to render assismance Yor
the purchase of equipment or a vehi=-
cle. However, the facility of the im-
portant librarics out of the chain
maintained by the Sangham will be
utilized to the fullest extent for Plan
publicity.

Field Publicity Officers

604. Dr. Mahadeva Prasad: Will the
Minister of Informailon and Bread-
casting be pleased to refer to the
reply given to Unstarred Question
No. 1040 on the 30th August, 1865 and
state: {

{a) the nature of work done by the
Field Publicity Officers in connection
with defence preparedness during the
present conflict with Pakistan; and
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(b) the amount spent thereon?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Field Publicity Officers
helped in promoting defence pre-
paredness in the country by organis-
ing programmes through the various
media al their disposal. The follow-
ing programmes were specially undor-
taken:

(i) Exhibition of fims showing
India's defence preparedness.
In talks given on such occasions,
the importance of national
defence and people’s role in
promoting defence preparedntss
were emphasised.
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(ii) Public mretings were organised
in which talks on the subject
by the Field Officers themselves,
other officiul: and prominent
non-officials were given.

(iii) Special attention was given to
students and youth throughout
the country and a large number
of programmes were grranged
in colleges and schools and
under the auspices of non-
official and official institutions
and in co-operation with volun-
tary organisations in which the
importance of defence pre-
paredess was brought out in
talks and discussions supple-
mented by exhibition of fllms
and other programmes.

(iv) The importance of defence pre-
paredness was projecied
through publicity literature,
posters, folders, etc.

In areas along the battle fromt
the Field Officers worked In
close collaboration with the civil
authorities and the military
authorities, where necessary and
informed people of the Civil
Defence measures and the role
the citizens can play in defend-
ing the country.

(b) No special expendliure was in-
volved as all the activities were under-
taken by the existing Field 'P\lbﬁci‘!j:

(v

Unita.
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Labour fer Cu:! Mines

605. Mahadeva Prasad: Will the
Minister®*of Labour and Employment
be pleased lo state:

(a) whether any decision has been
taken about the necessily or other-
wise of making changes in the recruit-
men! policy regarding the labour for
coal mines; and

(b) if so, the detuils thereof?

The Minister of Labour and Fm-
ployment (Shri D. Sanjivayya): (a)
and (b). The existing udministrative
and finoncial arrangements regarding
supply of unskilled Jabour through
the Labour Depot, Gorakhpur will
continue,

Complaints about appointments in
Fertllizer Factory, Gorakhpur

606. Dr. Mahadeva Prasad: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
to Unstarred Question No. 47 on the
16th August, 1965 and state:

(a) the details’ of comploints made
to him about appointments in Ferti-
lizer Factory, Gorakhpur; and

(b} Government's reaction thereto?

The Minlster of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
The following complaints about ap-
puintments in Fertilizer  Factory,
Gorakhpur were made in the Memo-
randum presented to the Minister of
Labour and Employment in June,
1965:—

(i) The administrative structure of
the Factory is top heavy. The
Genera] Manager of the Faclory
is not from Uttar Pradesh. The
representation of Uttar Pradesh
in Class I and II services is ex-
tremely poor.

(ii) A considerably large percentage
of people from other Statc: has
been taken in class II] and IV
posts.

Persons  recruited  elsewhere
have been transferred to the
Gorakhpur Factorv

riil)
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(tv) Local persons
given uny preference
matter of employment,

are not being
in ‘the

(v) The ousiees have not been given
employment.

(b) (i) It is mot correct that the
administrative structure of the factory
is top heavy. A statement showing
class 1 and class IT posts sanctioned

and persons in position is given
below:—
Sanctioned Persons in
position.
Class 1 L] 37
Class 11 93 83
No assurance was given that the

General Manager will always be {rom
the Stale of Uttar Pradesh.
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Selection of candidates for Class I
and Class II posts is based strictly on
merits. The General Manager is al-
ready inviling a representative of the
Uttar Pradesh Government to the
Selection Committees constituted by
him. The Uttar Pradesh Govern-
ment hag ben requested to lend the
services of a P.C.S. Officer for the post
of Administrative Officer and of a
Deputy Superintendent of Police for
the post of Vigilance Officer.

Written Answers

(ii) In the case of Class III and
Class I'V staff due preference has been
given to the employment of local per-
sons as wil] be seen from the follow-
ing statement:—

Regular Staff
o From Uttar Pradesh
Category of Staff in .
saff position Western Esstern  Oustees  Toml Outsider
Class 111 . 45 19 200 2 241 104
Tradc Apprentices 147 s 119 6 125 21
Class IV . 132 12 47 34 91 L1
ToTAL 24 51 366 43 459 165
Daily-Rated Staff
No. of non-oustees Distribution between
Nuo, of skilled & un-skilled
Eastern  Others oustees
ur. —————— Grand
Skilled Un-skilled Total
A4 299 43 142 266 76 756

(iii) Some surplus staff from the
Sindri Faclory has been transferred
to Gorakhpur Factory.

{iv) The Factory Administration’s
effort, to recruit skilled workers like
black-smiths and carpenters from
eastern districts of UP. through the
Employment Exchange have not sue-
.ceeded. The Industries Secretary,

U.P. was requested for his help, and
he asked the Director of Employment
to assist the Fertilizer Corporation of
India, in recruitment of workers of
the requisite calibre from castern or
other districts of Uttar Pradesh. He
however conceded that if the Director
failed to supply the needs of the fac-
tory or its contr the r

ment will be free to obtain their
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requirements from Delhi and the
Punjab. In order, however, that there
may be no delay in starting work, he
agreed that they could employ some
skilled workers from outside for
immediate needs.

(v) There are 572 oustee families.
The General Manager now plans to list
out all the oustee f[amilies with the
help of the Distriet Authorities, and to
divide their unemployed adult mem-
bers into categorics A and B, Since
the assurance wag only in respect of
employment of one member from each
oustee family. Only one such mem-
ber will be placed in category A at
the option of the family's head, others
being placed in category B. The
General Manager will consider it his
spe-ial obligation to employ all per-
sons in category A; he will attempt to
give jobs to as many as possible from
category B, Efforts will also be made
to absorb category A personneg] perma-
nently. The General Manager has
been asked to examine whether a
suitable training programme, in addi-
tion to that provided by the TUttar
Pradesh Industries and Labour De-
partment, is necessary for equipping
category A personnel suitably for
permanent absorption The Uttar Pra-
desh Government, have agreed to co-
ordinate their training schemes and
any scheme which may be launched
by the General Manager.

Amalgamation of Mines

607. Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Labour and
Empioyment be pleased to refer to
the reply given to Unstarred Question
No 1580 on the 8th September, 1965
and state:

{a) whether Government have
worked out the eff~ct of Compulsory
amalgamation of mines on a large
gcale; and
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(b) if so, its results?

The of Labour and
Employmeént (Shri D. Sanjivayya):
(a) The Balwantrui Mehta Committee
which was sct up to make a survey
of small and unecuonomic collieries in
Bengal and Bihar and to work out
proposals for the amalgamation of
such collieries has studied the effect
on labour of the proposed amalgama=-
tion.

(b) The Committes observed that
there was no likelihood of any ap-
preciable change in the overall em-
ployment of labour due to amalgama-
tion, and that only in the category of
clerical and some other staff, some
workers may be rendered surplus,
Government have accepted, in princi-
ple. the suggestions made by the Com-
mittee relating to the uamalgamation
of collieries.

Industrial Units In Punjab

608. Shri D. D. Puri: Will the Prime
Minister be pleased to state:

(a) whether it is a fact that a num-
ber of industrial units were destroyed
by Pakistani bombing in the Punjab;
and

(b) if su, the ussistance Leing pro-
vided by Government for the rehabili-
tation of such industrial units?

The Prime Minister gnd Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): (a) No.

(b) Does not arise.

States Recognised by India

609, Shril Krishna Deoc Tripathi:
Will the Minister of External Affairs
be pleased to state:

(a) the States recognised by India
since Independence;

(b) the States noy recognised by
India; and

(c) the States recognised by Indis
but with whom the Government of
India have not established diplomatic
relations and the reasons thersof?
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The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Ii "a  recognises all independent
Stales except the Republic of China.

(e} (i) Because of financial, staff,
and olher difficulties diplomatic rela-
tions have not yey been  established

with the following States that are
recognised by India;
Central African  Republic, Congo

(Brazzaville), Niger,

Chad, Gabin, lsrael, the Maldives,
Nicaragua,

El Salvador, Gautemak:, Equador,
Costa Rica, Haiti,

Honduras,
Teelund.

Dominiean  Republics

(i In accordance with India's
policy of opposing apartheid and
colonmlism, diplomatic relations were
broken off with South Africa and
Portugal; and because of Albania’s
attitude diplomatic relatins are under
suspension with this country.

British Press Correspondents

610. Shri Krishna Deo Tripathi:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that during
the recent Indo-Pak war, the BB.C.
and British Press correspondents were
given a favoured treatment to wvisit
the forward areas for reporting while
equal facilities were not given to the
correspondents from other countries;
and

(b) if so, the reasons thereof?

The Minister of Information and
Broadcasting (Shrimati Indira
Gamdhd): (a) No, Sir,

(b) Does not arise.

Mountain Divisions

611 Shri K. C. Pant: Will the Minis-
ter of Defence be pleased to state:

(a) the number of mountain divi-
sions recruited so far;
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(b) whether the rccruitment has
been according to the schedule pre-
pared by the Ministry;

fe) if not, the reasons therefor; and

(d) the measures taken by Gowvern-
men’ to attract more recruits from
hill areas in these mountain divisions?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (c). All the Moun-
tain Divisions sanctioned 1ill now
have been raised. Recruitment, which
is not for specific Divisions, but for
Regiments and Corps is proceeding

generully according to schedule. The
requirements of divisions and other
units and formations. which do not

form part of Divisions, on account of
wastapge due to retirement and casual-
tics and to fill in vacancies created by
new units ete., sanctioned from time
to time, are mei out of the individuals
so recruited.

(d) After the declaration of the
Emergency in 1862, 1o boost up
recruitment from hill gress three Re-
cruiting Offices were  opened  at
Hamirpur, Tezpur and Gauhati in
addition to the existing ones in
Palampur, Simla, Srinagar, Jammu,
Almora, Lansdowne, Shillong, Silchar
and Jorhat. Special recruitment
drives were carried out by sending
recruiting parties in the interior of
hillv areas and no particular difficulty
in procuring recruits from these areus
has been reported.

Use of Abusive Language by Pakistan
Forelgn Minlster

612. Bhri P. C. Borooah: Will the
Minister of External Affairs be pleas-
ed o state the reaction of Government
to the use of offcnsive and abusive
language by the Pakistan Foreign
Minister in the UN. Security Council
on the 26th October. 1905 against
India, in which he reportedly sur-
passed all limits of international
diplomacy?

The Minister of Extermal  Affairs
{Shri Swaran Singh); On October 25.
1965, the Foreign Minister of Pakistan
made highly offensive statements at



1851 Written Answers KARTIKA 24, 1887 (SAKA)

the meeting of the Security Council.
_f)n October 27, 1965, the Permancnt
Representative of India addressed a
letter to the President of the Security
Council in which he described these
statements as an outrage on the
Security Council, an abuse of |ts
forum and an insult to the people of
India. Bmphatically protesting at the
proceedings, he expressed surprise
that the Security Council should have
allowed its meeting to be exploited by
the Foreign Minister of Pakistan Yor
such scurrilous abuse of the Indian
nation.

A copy of this Jetter was laid on
the Table of the House on November
5, 1965.

Marine and Industrial Diesel Engine
Project

613. Shri M. 8. Murti: Will the
Minister of Defence be pleased to
state:

{a) whether the team of Engineers
from M/s MAN. West Germany have
submitted a report regarding the
Marine and Industria] Diesel Engine
Project; and

(B) if so, the main features thereof?

The Minister of Defence Produc-
tion in the Minisiry of Defence (Shri
A M Thomas): (a) Not yet, Sir,

(b) DNoes not arisc

Unidentified Plane over Sikkim

614. Shri Kajro'kar: Will the Minis-
ter of Defence be plensed to stute:

(a) whether it is a fact that an un-
Wentified plane was sighted In Indian
air-space over Sikkim on the 15th
October, 1965,

(b) whether it was the Chinese
plane on a reconnaissance flight; and

{e) for how long the plane was in
the Indian air space”

The Minister of Defemce (Shri Y. B
Chawvan): (a) No, Sir.

(b) and (¢). Do not arise

Written Answvers 182

Broadogt Recelver Licences
615. Shry Kajrolkar:

Will the Minister of Communica-
tlons be pleased to state:

(a) whether it Is a fart that a new
system of issuing broadcast recelver
licences will be brought into vogue
from November, 1065;

(b) if so, the nature of the pew
system; and

(c) its advantages over the old
one?

The Ileputy Minister in the Depart-
ment of Communications (Shrl Bhaga-
vath: (a) Yes, Sir.

(b) The lcence is issued in the form
of a small book which will Jast for Lhe
year of issue and five renewals. Rene-
wals can be made cither yearly or
upto five years al a time,

(ii) For renewnl of domestic licences
for three years at a Lime & concession
of Rs. 3 in licence fee and for rene-
wals for five years Rs. 9 is allowed.

(iii) Ewery single set will have its
separate licence without changing the
structure of concessional fees for the
second and subsequent scta

(iv) Licence fee and surcharge will
be paid in special BR.L. fee stamps
afixed in the liconce book.

(v) The licence book will be rencw-
ed only at the post officc of registra-
tion. Free transfer of registration will
be allowed on application either at
the old office or the office to which
transfer is sought. This would avald
a good deal of infructuous work and
inconvenience to licensees
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(vi) The warious categories of con-
cessional licences have been brought
together under a uniform fee of
Rs. 7.50 a year.

(vii) The fee for periods of less than
a year that may be payable for a new
licence will be levied on the basis of
quartcrly rates instead of the present
fonthly rate.

(e) The licence in book form is
easier to handle and preserve. The
time for renewal at the post office
counter will be reduced, as renewals
are noted in the same book. No ap-
plication has to be filled in each year.
When portable sets are taken out the
licence can also be taken with it. The
facility for rencwal at a time for pe-
rieds upto five years carries with it
£ concession in fee. Transfer of the
licence from one person to another
and from one office to another can be
roted in the licence itself. Realisation
of revenue in the form of special
stamps simplifies accounting procedure
of the post office, practicaliy eliminat-
ing the work of the Audii. There
will be an annual saving in expendi-
ture on account of the new scheme
which will work out to over 25 lakhs
for the next six years. Also, pursuit
of non-renewal cases will become
easier.

Alr Force Academy In Hyderabad
616. Shri Kajrolkar:

Shri Onkar Lal Berwa:

Shri D, D. Purl:

Will the Minister of
pleaseq io state:

(a) whether it is a fact that an Air
Force Academy is proposed to be set
up in Hyderabad;

(b) if so, the estimated cost involv-

Defence be

(c) how many cadets will be ini-
tially recruited for training?
‘The Minister of Defence (Shri ¥. B.

Chavan): (a) Yes, Sir. the proposal
is under consideration of Government.

(b) Non-recurring expenditure esti-
mated at about Rs. 12 crores.
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() The Academy is intended to re-
Place the existing Air Force Flying
College and some other Air Force
training institutions and will cater for
& maximum of 350 cadets, inciuding
foreign cadets.

Low of Insured Parcels

617. Shri Krishnapal Singh: Will
the Minister of Communications be
pleased to state:

(a) whether it is a fact that a
bundle of insureq parcels of the value
of Rs. 10000 was found with &
labourer at Agra on or about 2ist
October, 1965;

(b) whether any
have been made; and

investigations

(c) the action taken again.t those
who were responsible for theMt or
negligence?

The Depuly Minister in the Depart-
ment of Communications (Shri bhaga-
vath: (a) Actually a mail bag con-
taining insured articles of the value of
Rs. 459 which was lost from the cus-
tody of the driver of the mail motor
contractor, wns found by an employee
of a fruit commission agent on
21.10-65. Tt was returned to the P.O.
in tact.

(b) Yes, Sir.

(¢) The mail motor contractor has
been asked to take action againsi the
driver

Offices of Films Division in Foreign
Countries

618 Shri D. C. Sharma:
Shri Yashpal Singh:
Bhrimatl Renuka Barkataki:
8hri Ram Harkh Yadav:

Will the Minister of Information
and Broadeasting be pleased to state:

(a) whether it is proposed to esta-
bitsh Offices of the Films Division in
US, UK., Africa and South-east
Asian countries for distribution of
newsreels and documentaries; and
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(b) if so, the details of the pro-
- posal?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) and (b). A proposal to
establish offices of the Films Divi-
gion for the distribution of Indian
Newsreels and Documentaries in some
foreign countries is under considera-
tion for the Fourth Five Year Plan.

Border Publicity

619. Shri P, C. Borooah:
Shrimati Renuka Barkataki:

Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether the Central Committee
for policy guidance and co-ordination
of border publicity met at Caleutta
recently;

(b) if so, the main recommenda-
tiong and observations made therein;
and

(¢) Government's reactions thereto?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) Yes, Sir,

(b) The main recommendations and
observations of the Committee were:

(1) The Committee took special
note of the difficulties ana
problems encountered in the
implementation of the Border
Publicity Scheme and recom-
mended that publicity in the
border areas should be consi-
dered as an integral part ot
national defence and the re-
sources necessary for cartying
on publicity effectively should
be speedily provided,

(2) Specific
made were:

(i) Installation of high power
transmitters in the eastern
region, particularly to serve
Nagaland, NEFA, Manipur,
Tripura and parts of Assam,
West Bengal and Bihar,

recommendations

(i) _Supply of much larger

r of community }ist-
ening sets in the above areas,
along with suitable main-
tenance arrangements,

(iii) High priority in the supply

of vehicles and equipment
for field publicity.

(iv) Provision of necessary for-

eign exchange for procur-
ing certain typcs of equip-
ment like generalors, tape
recorders, el..

(v) Immediate arrangements for

pﬂwidin‘ training and
guidance to publicity per-
sonnel as well as techni-
cal staff engaged in border
publicity.

(vi) Augmentation of the supply

of documentary lilms pro-
duced by the Films Division
to Field Units.

(vii) Production ol special films

with local buckground and
with commentarics in  im-
portant pegional languades
and important dialects for
extensive exhibition in the
border areas,

(wiii) Augmented supply of emer-

gency literature and posters.

(ix) Production and supply of

exhibits and other materiui
for organising mobile exhi-
bitions by the Field Unitsin
the border areas.

(x) Arrangements for speedier

communication through tele-
printer  links in  rem.l
border States.

(3) The Central Committee con-

stituted a Sub-Committee to
periodically assess the com-
plete requirements of equip-
ment of the States and Cen-
trally administered areas in
the eastern region and make
recommendations.
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(4) The Committee discussed
spueial publicity requirements,
as indicated by the States
und Centrally adminisiered
areas in the Eastern Region,
und urged on the concerned
agencies of the Stales and the
Centre to consider these re-
quirements on a priority basis,

(5) The Committee discussed Lhe
publicity approach and the
points of emphasis in the con-
text of the present emergency
and gave broad Directives.

{e) The Government are broadly in
sympathy with the recommendations
made by the Committee. The details
are under consideration.

State Labour Ministers’ Conference

620. Shrimati Renuka Barkataki:
Will the Minister of Labour and Em-
ployment be pleased to stale:

(a) whether it is a fact that the
State Labour Ministers' Conference
held on the 268th Oclober, 1085 at New
Delhj discussed the hardship faced by
the industrial labour due to Emer-
gency; and

(b) il so, the results of the discus-
shons?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayys): (a)
Yes, this was discussed at an informal
meeting of the State Labour Ministers
held on 20th October (not 28th Octo-
ber), 1965,

(b) These and other discussions led
to the adoption of a Resolution on
the subject by the Indian Labour
Conference held on 30th-31st October,
1965. A copy of the Resolution s
placed on the Table of the House.
[Placed in Library. See No. LT-5148/
65].

Joint Management Councils

621. Shri R. S, Pandey:

Shrl Rajeshwar Patel:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that Gov-
ernn: 3t has decided to sct up a Com-
millee to study the implementation
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of the schemas of Joint Management
Councils in the public .eclor under-
takings;

(b) if so, the terms of reference and

composition of the suid Committee;
and

(c) whether the Commitiee has

since been constituted and hag started
its functions?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
No.

(b) Does not arise.

{e) Does not arise.

Paymen!t of Arrears lo Defence
Persomnel

622 Shri flukam Chand
Kachhavalya:
Shri Bade:
Will the Minister

of Defence be
pleased to state:

(a) the total number of employees
in the three wings of the Defence
Forces Headquarters viz. Air, Naval
and Armed (separately) to whom
payment of arrears of pay for 3 years
prior 10 the date of the pronounce-
ment of judgement of Courts after
reinslating Lthem has not been made;
and

tb) the reasons thereof?

The Minister of Defence (Shri ¥. B.
Chavani: (a) and (b). Ther: are mno
cases where persons reinstated in
service have not been paid their ar-
rnu of pay for three years prior to

d’judmsnl of courts. Ar-
rears are, however, to be paid in four
cases where dates of aoquitta] range
between November 1964 to June 1985,
Three persons are serving in Air Head.
quarters and one in Naval Head-
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The oul ing cases are under ex-
amination and efforts are being made
to expedite decision and paymant of
arrcars of pay and allowances, if any.

Firate Radio Sets

623 Shri Ramachandrs Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Communica-
tions be pleased to state:

(a) the number of pirale radio sets
which have been detected by the
Posts and Telegraphs Department,
State-wisp till the end of September,
1965; und

(b) the action taken by Govern-
ment in this regard?

The Deputy Minister in (he Depart-
ment of Communications (Shri Bhaga-
vath: (a) The number of unlicensed
radio sets detected by the P&T De-
partment during 1065 upto the end of
September is given below:

Andhra 3583
Assam 2,358
Bihar 5,000
Delhi 5,301
Gujarat 11,022
Kerala 1320
Madras 10,305
Madhya Pradesh 1,629
Maharashtra 4804
Mysore 1,418
Orissa 809
Punjab (Including J&K) 5858
Rajasthan 5,248
uP 9180
West Bengal 2,257

7270

(b) Detected cases are pursucd sys-
tematically till licemmes are taken on
payment of due surcharge During
1985 upto end of September the nums-
ber of detection cases setlled is 62,979
Cases remaining unsettled after scf-
cient notice and time are given are
prosecuted in a court of Law.

1743 (A1) LSD—&
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U*’d Techaical Persons in

624, Shri Ramachandra Ulaka:
Shrl Dhuleshwar Meena:

Will the Minister «f Labour and
Employ be pl d to state:

(&) the number of technical persons
registered  in various Employment
Exchanges in Orissa as on the 3lst
October, 1965; and

(b) the number out of them pro-
vided with employmen: assistance till
the end of Ociober, 19657

The Minister of Labour and FEm-
ployment (Shri D. Sanjlvayya): Fig-
ures relating to technical personnel
are being collected on a half-yearly
basis. Information for the half year
January-June 1985 is given below:

-
fa) 4021 technical persons were
on the live register as on 30th

June, 1088

(b) 1,452 technical persons were
placed in employment during
the period January to June,
1988,

Unemployed Women In Oriwa

625 Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour and
Employment be pleased lo stste:

fa) the number of women candi-
dates (both graduates and non-gradu-
ates) who hawve heen registered in
various Employment Exchanges im
Orisza as on the 31w October, 1965

and

ihy the number out of them m-
vided with employment assistance till
the end of Octuber, 19657
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The Minister of Labour and Em-
ployment (Shrl D. Banjlvayya): (a)
and (b). The information is being col-
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lected half-yearly. Figures for the
period January-June 1885 are given
below: —

No, on live No. placed in

Category ter as  employment
n:?;j.lgf; during Januury
to June 1965
Graduates (including post-graduates.) 28 10
Matriculates and Higher St‘l‘.‘ﬂndlr-y ph!ﬂ] (Illl'-‘ludln‘
Intermediates) . 194 59
Below Matriculation standard (including illiterates) 1,744 666
ToTaL 1,963 735

ALR. Artistes at Cuttack

626, Shri Dhuleshwar Meena:
Shrl Ramachandra Ulaka:

Wil the Minister of Informatiomn
and Broadcasting be pl d to state
the number of staff artistes and other
employees of the All India Radio
Station ut Cuttack (Orissa) belonging
to Scheduled Tribes and Scheduled
Castes as on the 31st October, 1982,

The Minister of Imformatiom and

(Shrimati Indira

(Gandhi);: The information asked for
is stated as under:

Scheduled Scheduled

Tribes Castes
aff Artistes . i
Regular Employees | 1 21
ToraL 1 23

The total strength of the Station is
as follows:
Staff Artistes 53
Regular Stafl

110

Indian Protests Aguinst Provocative
Activities of Pakistan

627. Shrimati Maimooma Sullan:
Will the Minister of External Affatrs
be pleased to state:

(a) whether Government have
lodged protests in two separate notes
handed over to the Pakistan High
Commission in New Delhi on the 22nd
October, 1965 against mggressive acti-
vities and provocative firing across
West Bengal-East Pakistan and Tri-
pura-East Pakistan border respec-
tively;

(b) if so, the precise nature of the
protesty notes; and

(c) the Goverrment of Pakistan's
reply thereto?

The Minister of External Affalrs
(Shri Swaran Singh): (a) Yes, Sir.

(b) Copies of {he protest Notcs are
placed on the Table of the House.
[Plared in Library—See No. LT-5148/
65.]

(c) The Pokistan High Commission
has not acknowledged these Notes so
far.
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Firing by East Pakistan Rifies on
Belonia Town

6Z8. Shri Biren Dutta; Will the
inister of Defence be pleased to
wate:

(a) whether it is a fact that East
Pakistan Rifles started firing on
Belonia town of Tripura”on the lst
November, 18965;

(b) the number of rounds they

fired; and

(c) whether there were any casual-
Ues?

The Minister of Defence (Shri ¥, B.
Chavan): (a) No, Sir.

(b) and (c). Do not arise.

1283 hrs.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE
i) LAY-0FF OF LARGE NUMBER OF

WORKMEN IN HaJapacan DocryAmp,

Carcurra

Bhri S. M. Banerjee (Kanpur): Sir,
1 eall the attention of the Minister of
Transport to the following matter of
wurgent public importance and I request
that he may make a statement there-
on:

large number of
workmen in Rajabagan Dock-
yard, Calcutta and the Govern-
ment's decision to close down cer-
tain establishments of the River
Steam Navigation Company."

The Minister of Transport (Shri
Ra) Bahadur): The Rilver Steam
Navigation Company is an Inland
Water Transport firm for earrying
and transporting cargo between West
Bengal and Assam through East
Pakistan and its Rajabagan Dock Yard
wects as 5 cenire primarily for carry-
fng on the repairs to the Company’s
vesaels. The financial position of the
Company has not been satisfactory
for a number of years and the Com-
pany would have gone into liquidation

“Lay=-off of

1887 (SAKA) Dock Workers 1864
(CA)
had th ernment of India not de-

cided ‘acquire a controlling interest
in the Company in February 1965,
Since taking over the control of the
Company, the new Board of Directors
have been making all efforts to reor-
ganise the Company's affairs for in-
creasing the earnings and reducing
the expenditure. Unfortunately, the
services between Assam and Calculta
had to be suspended with effect from
6th September 1065 on the utbreak
of hostilities between India and Pakis-
tan resulting in complete dislocation
of the Company's activities and serl-
ously reducing the Company's ear-
nings. The position was further ag-
gravated as a majority of the river
crew consisted to Pakistani nationals
and Indian crew had to be found to
man the vesscls working In  Assam
waters. Every effort is being made by
the Company to utilise the craft left
in Assam to the fullest extent and
also find work for vessels in Bengal
waters.

2. Rajabagan Dockyard:

On account of considerable reduc-
tion in repair and maintcnance work
in the Rajabagan Dockyard, the Dock-
yard employees had to be laid off as
per provisions of the certified stand-
ing orders and the Industrial Disputes
Act, 1947, with effffect from 1-11-1965.
The position as on 1-11-1865 stands as
follows: —

Total strength of employees—2028

(i) Total No. of employees laid
off 1,822
(ii) No. of employees workin
at present 3
(iii) Apprenticeg given
without pay

LI

leave
188

' 2928

In the mrantime every endeavour is
being made to secure orders for work
from the different Ministries of the
Government, the Calcutta Port Com-
missioners and private parties and,
depending on orders for new works
that may be secured, the men whe
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[Shri Raj Bahadur]
have been laid off will be brought
back to work gradually. Prior to the
lay-off, about 400 men who were
temporary were discharged from ser-
vice and 134 permanent men have
been superannuated. No permanent
workmen have been retrenched at
the Dockyard so far.

3. The management had decided to
close gown two Ghats, viz. No. 4
Calcutta Jetty and Armenian Ghat,
but this will not affect the staff im-
mediately as the services of the staff
will be utilised in another Ghat for
the present. Every endeavour js be-
ing made to find out gainful employ-
ment for the Company's vessels in
Calcutta within the Indian territory.
Az the employment increases more
and more, laid off staff will be taken
back.

4. Assam and Cachar,

A small internal service between
Neamati and Jogighopa is being run
by the Company in Assam. The capa-
city is being further developed with a
view to meet the local requirements
but due to suspension of Company's
normal through services, there arv
surplus hands in practically all the
agencies in Assam. Cachar gection is
totally idle as there is no traffic 1o
and from Cachar. The management
is examining details as to the
categories of employees in diffe-
rent agencies which should be
laid off. Up till now there has been
no retrenchment of any employee in
Assam sectlon.

Shri 5 M. Banerjee: 1 want to
kmow whether it is a fact that nearly
5000 Indian employees of the R. S
& Co, Ltd., only in West Bengal have
to face unemployment if alternative
routes are not found and If the naval
and other dockyards in Calcutta are
not used, and T want to kmow whether
It is a fact that the eo-ordination
committee of R. 8. & Co. emplovees’
unfon on the 26th October, 1063, have
given 8 memorandum  to the hon.

NOVEMBER 15, 1965

Dock Workers
(C.A)

1866

Minuster giving nine to 10 suggestions .
by which the retrenchment could be
avoided and, if so, whether the Go-
vernment have considered it and
whether an assurance was given to
them that nobody would be finally
reirenched and will be given an equi-
valent alternative job?

Shri Raj Bahadur: The emloyees'

union have made certain repre-
sentations and given certain sug-
gestions. 1 have also met them.

Various suggestions have been made
in order to providp alternative work
for the men, and unless and until that
is secured, we will have to keep
certain workers laid off, and as and
when we gel new work, we shall
certainly try to take them back. 1
have repeated thal in my answer.

Shri 8 M. Banerjee: Just a clarifi-
cation. The second part of my
question was about some assurance
given to the employces to the effect
that though they may be laid off
temporarily because of want of
work, they will not be retrenched and
no employee who has rendered more

than six months' scrvice, whether
permancny or temporary, would be
retrenched. I want an assurance in
that respect.

Shri Ra] Rahadur: No permancnt
cemployee has so far been retrenched:
as 1 said, as afd when we get work,
all the laid-off workers would be
called back, and to the exient pos-
sible, we shall not resort to retrench-
ment.

Dr. Ranen Sen (Calcutta East):
In view of the fact that certain sug-
gestions were made by the union
for alternative steamer routes—nine
to 10 suggestions—and they had n
discussion with the hon. Minister to
that effect and the hon. Minister has
assured them that he would lodk into
those suggestions and try to jmple-
ment them as far as possible, has the
Minister tried seriously to go {ato
those suggestions which would render
lay-off or unemploymeni totally um-
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necessary? What is the reaction of
the Minister?

Shri Raj Bahadur: We appreciaic
the suggestions that have been made.
Let me make it clear thalt the ma-
nagement on their gwn have been
themselves trying to find out allerna-
tive work for the Rajabagan dockyard
workers and also to explore the
possibility of the utilisation of the
fleet of the steamer companies to the
exteny possible in the Indian waters.
Both these things arc under aclive
cxploration, and 1 may assure Sir,
that we shall certainly try to do our
best.  The various resources from
where work may be obtained-—de-
fence, port, private agencies—all
these sources are being tapped. I
hope we ghall be able to find some
work for the Rajabagan workers.

Mr Speaker: 1 had  notiee o
another  Calling Attention, and that
was about the attack on our forces
at Dongehui La area on the Sikkim
border. 1 had admitted that but 1
nad put it for the evening or any
other day, because one had already
been pul. But when I came here, I
learnt that the Defence Minister was
prepared to make a statement on it,
ang therefore T will allow It mow.
Objection was taken the other day;
let Shri Ram Sewak Yadav put it

(ii) CHINESE AGGRESSION Across Dowe-
cHutr LA oN SIKKTM DORDER

ot TrrRew grrw (FITTAE()
werw wEren, & wfrawd 0% qwe
¥ frefirfan freg ¥ o7 P
st w1 v fearm g W wrdn
wn i fis g T Tt ¥ 0% T
* figfwm He T AT T de

# garfy fedt 70 13

qaeat, 1965 1 €

dfeet qrr opEe

The Minlster of Defence (Shri T, B
Chavan): On 13th November, I!l"-S at
100 am a Company of Chinese
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suldiers, approximately 100 strong,
came dgf close to two of our out-posts
in the Dongchui La area on the
Sikkim-Tibet border and opened un-
provoked fire of an intense character.
The firing continued till 8.00 e
Qur troops retwrned the fire. It is
confirmed that the Chinese had ac-
tually crossed over to our side of the
border, to a depth of about 50 yards,
for a body of a Chinese soldicr was
found lying at this point, along with
the body of one Indian soldier who
had also been killed in the exchange
of fire. The Chinese had earlicr been
observed dragging awsy one body of
a dead Chinese soldier. Our troops
made cfforts to recover the Dody of
the Indian soldier, but the Chinese
kept up a strong  barrage of fire
throughout the day which precluded
this. Later in thy evening, when our
troops went forward, they discovered
that the Chinese had, under cover of
darkness draogged away the sceond
body of the Chinese soldier. and also
the body of the Indlan soldier. The
trail of the dragging of the bodics
was visible on the snow.

Although the Chinese strength was
seviral times that of the Indian sol-
dicrs manning our oul-posts, they
stood their ground and inflicted more
casualties than what they suffered. It
is, however, most regrettable that the
Chinese should continue to engage in
unprovoked firing and intrusions on
our side of the border. All this creates
unnecessary tension. It seems that in
the area just mcross the Dongchui La
the Chinesc are firmly en
ever since they brought up their
troops close to the border In Septem-
ber. They have commitied seven In-
trusions into Sikkim. This is the
third intrusion over the Dongchul La.
The earlier two were on 20th Septem~
ber and on 28th September. On the
last occasion the Chinese made an In-
trusion in strength and kidnapped a
small three-man patrol of Indian rol-
dicrs, well within the Tndlan side of
the border. The Chinese have yet to
return the kidnapped personnel, for
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[Shri ¥. B. Chavan]
the return of whom we have made a

demand.

The Government of Indla have lod-
ged a protest with the Government
of China sbout the latest incident of
unprovoked firing and wanton aggres-
sive activity by Chinese troops across
the Sikkim border.

sft TrwdTE arew : wege wEEw,
uvft 5dr wgrem J gaiaT f Ed o2
it fifwt & gt i &faw w1 ot
fam o' 9% @1t ® gowre 7 faig
qa faar & | TR mow wwET AT
% O 9T iR 9T o Wit wEr
wgrew wgy & e farg ga don
T Wl AGT @ @ & 1§ @
wig § o w1 st w2 w1 guar
t 1w fifa 7 g9 ofmds g o
wR?

Shri Y. B Chavan: Our policy will
remain the same as it was before,
namely, to protext our borders very
strongly.

WMo T wAT Wifgar (FE A )
waw agt qra fy i fawdn o A
wt gu fawdr 3% ge e a1 ad,
WA W 17 AT 7§ A v aw (g
g ferfr, fa=r @1 mgeR, weAa
qeed & g W g 7

. ol ovEeC wgT™ oW
T

WMo TM wAET wifgm : oF o
Y et wmf 7 7

st feom qoamaw  (werege) o
weqe wgred, Wit ol qedm i
siforgt i qrw & B, i< forame € st
Mt A q e & g, Wi 3w ars gim
W T ® F opwA g oA oA
# ag s g g aa e F
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sifaal € quds gt § 77 wwe g
At FaeT sfa<n wea &, afwq faeag
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Shri ¥. B, Chavan: Sir, as far as
this particular question is concerned,
we have our observation posts right
on the border and we intend to com~
tinue to remain there and defend our-
relves with strength.

st foemm emmaw ¢ & & A gEa
FHH qBr Q1 |

e WY . 9F I O ¥
grew  Af dar g

ot femm qzamaw @ #% af dm
T, AL AR R AL |

R WEwg - #9 wg  femm o
fosaa o1 919 & TRl W TN A@
T F AT |

ot fomm wewmaw i faewa W
wate A (@ R f o K A ug g g
fw 721 w217 feme &, Wl ¥ ware
w1 aw7 S F ga & wreny
Afn § wEd waw W FwC
Qftdl o g A w1 fEw
w1 W ¢, waw AT wwa d
Fwel W1 AT g Wfata wo | Tt
waig fean €.0wm

otTw WEYAG : § THET oI Ay
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st w9 fem?  (g77) : wem
wgren, fom avg fufaaw & dim g
wd &1 A1 MAT 961, Tl THC T8
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Mr. Speaker: The question of both
the hon. Members is whether we will

always remain on the defensive or
sometimes on the offensive as well.

Shri Y. B. Chavan: Normally our
policy is to defend our integrity and
territory of our country but, at the
same time, operational necessities
have always to be kept in mind. What
they are and how they are to be de-
veloped 1 cannot say.

o Tm wAIEY wifgay : A swareay

Lo ol

wreqw wEYYW ; speaT vt i °r wi?
Il 3 ot adt gare w1 oy
wo T FAET Wifgw : dw WA
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weaw Wiy : ay @feawrt £ 1y
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gur |
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Shri Y. B. Chavaa: I think, Sir, 1
have made our Government's inten-
tion clear in this respect.

Shri P. Venkatasubbalah (Adoni):
May I know whether the Government
has got any information as to whether
these incursions by the Chinese, which
are done often, are only to save their
face and prestige or they are serious
about it and they again want to con-
front India with their aggression?

Mr. Bpeaker: Would he not like to
put this to the Chinese?

Shri P. R. Chakraverti (Dhanbsd):
In the light of these repeated intru-
gions into Indian territory and with-
drawal, may I know whether the
Government’s Intelligence Depart-
ment has got any information whether
Chinese troops are now being con-
ecentrated at a particular centre to
hit us?

Bhri ¥. B. Chavan: We have some
intelligence about the movement of
the Chinese troops on the other side.
But I cannot discuss this matter.

st w} (arri) coedt 23 dir

26 faaeas w1 ifmi 3 bg o
et fean g1 o7 gart @ grafagl
1 7 77 7, 917 ol AT 39 97 gEAT
femr g e & smrm e f fe 22
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Shri ¥. B. Chavan: Sometimes we
do send more people. It depends upon
the climatic conditions and other
considerations.

Shri lMem Barua (Gauhati): Since
intrusions, armed or otherwise. e
always a prelude to invasion, may 1
know if our Government have ap-
praised themsclves of the situation in
the light of it? 1f they have done so,
may | know whether Government are
in o position to tell us that they would
be able to meet effectively the Chinese
challenge to the detriment of the
Chinese?

Shri ¥. B. Chavan: I should =ay
yes

Shri Surcndranath Dwivedy (Ken-
drapara): It scems that we have kil-
led some Chinesc soldiers in this cn-
counter. May I know why it has not
been passible even once for us to car-
ry the dead bodies with us? Why is
it that always China gets possession
of the dead bodies?

Shri Y. B, Chavan: Unfortunately,
it has happened that way.

Shri Hem Barua: It always happens
like this.

Shri ¥. B. Chavan:
happened like that.

Shri Nath Pal (Rajapur):
the September encounter with Pakis-
tan we have seen that China's ally,
Pakistan, could be prevailed upon,
temporarily though, to give up its
aggressive postures by our taking the
initiative. In view of this experience
we have geined with regard to one
aggressor that it is often better to
forestall than go on waiting, may we
know the instructiors given to our

So far it has
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soldiers in Sikkim and the entire
Himalayan borders? When the attack
comes should they not only retaliate
but give hot pursuit to the aggressor?
Why should they stop after reaching
the border? Why do they not proceed
turther as théey did in Lahore and
Sialkot?

Shri ¥. B. Chavan: | do not propuse
to disclose the instructions given to
the army.

Shri Nath Pai: May I in all humility
~ay that he should not disclose the
grand strategy. I agree with hiin, But
why is it that it will always be that
we are told that the enemy entered
our territory, so many soldiers were
killed, we replied and the encmy fled”
Why should the reply be limited to
inside our border? W¢ want to know
whether Shri Chavan will announce
here that our instructions arc that
those who committed aggression
against our country will not only be
resisied on our side of the border but
will be given a hot pursuit, if neces-
sary, beyond our borders. What is the
secrct about it?

Mr. Speaker: Now the
come.

Shri Nath Pal: What is the reply?
1 wish T were the Defence Minister.

Mr. Speaker: I would also wish him
that.

An hon. Member: It will be a bad
day for us.

Shri Nath Pal: It will be a bad day
for doubtful pairiots.

Shri Hari Vishou Kamath (Hoshan-
gabad): Is it a fact that since the
farcical yaks-cum.sheep ultimatum
the Chinese have built fortifications
on this border and also increased
their forces? Have Government re-
celved reports from Intelligencs, Indian
and foreign, to the effect that China
and Pakistan are planning a joint
offensive again next spring or sum-
mer? [s Government prepared f1
that?

reply has
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Shri ¥. B. Chavan: Well, 1 cannot
disclose the intelligence report. But,
certainly, one can very intelligently
presume that China and Pakistan
might possibly think of joint action.
It is much better and wise for us to
presume the worst and be prepared
for it.

st gwtmte st (fate)

FT wwy wat vy e & frw &
st faw o & w5 g ot @ Am
? & S W% Faw fefaww o7 @t
qrFaw AEY 77 @ ¢ wleg ofwen
Ft wgra & qgra qgrE & afEan
W GO 9 KT A 00 ol WA
wfufrw www AwEE ¢ 7

Shri Y B Chavan: Whatever their
intention, it is not mernly their in-
tention that we should tak: .are of,
but their action or capacity to act
One will have to make a very in-
telligeny asscssment on this matter.
That assessment is being made from
day to day.

Shrimati Tarkeshwari Sinha (Barh):
May 1 know whether this firing after
the intrusion took place in Indian
territory or Chinese territory? If the
firing took place in Indian territory
may I know why the dead bodies of
the soldiers could not be brought by
the Indian soldiers?

Shri Y. B Chavan: The Chinese
soldiers were shot at on Indian soil.
But they could not get hold of the
dead bodies, as  explained in the
statement.

sft o sito aweilt m“m“t
fx oifeem 3w arew fem o
frgeam qx At 3 %t 7% ww @ b
I W e W T AT AEE wLm
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WA W ATE F AW R
Shri Y. B. Chavan: 1 thunk, Sir, I

have piven this pledge to this House
before also.

Mr. Speaker: Papers to be lald' on
the Table.

Shri Nath Pal: Sir, 1 always accept
your ruling but let it not be that those
who accept your decision  should,
therefore, be at a disadvantage.

Mr. Speaker: That should not be
expected of me. He should not talk
like that.

Shri Nath Pai: But 1 will pursue it
later on afer talking to vou,

Mr. Speaker: Al richt.

st TR (RO ) Wy
wEEa, & @19 €1 0w are wavm g
g

wegw wiT Afgram AT e
gaTaA A7 LY A1 W K1 F97 2 Awn
!?

st TATETY  Ta &1 E WY
ot g % W9 g ¥ wed B e aw
BN 1 ETER wT A 0 gw & o wt
Ao ¥ fEY e
whwr % e arve @ gtenife o v amw ot
wersrini ot ot 3 ot e § ot g
e fradst f o fiefr Savr e
T wqyee T ot T qEr a
ay ot Ty ke vl F A
ok qwm ot qoRt o wrer
sk @ 9T A% I gvr quAT W
wreTwaT & @ @ W A e
ds oy W Kaw ST ewr ety e 4
T | AR qr e wher wf¥ foqr man
o X ff I € 7 F amoew

arery ¥ W19 W Aifey o R
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ot gfe fawe W : wifer W
o Ifea adf g

weIR AT ey o ® weRi
%0 & 9T saA T WA faw & o
AT I 9T qFT ATCA §HAT Wiigy wHA
&% gfw 37 1 aga vz v g Wi T
T ATTR ALY A ATgaT €W arey K
¥ ¥l g Hga § I ww aman g o faw
# Tt T |

ot TR Wi {1 A
& iferg wror stweft e 7 faen A
& 7 Figedt et %1 e Y Fea s &
¥ % Fofvg @ aman g ?

wEIW WA : O, O &5 F0d o

1327 hrs
PAPERS LAID ON THE TABLE

AnwuaL Rrrorr or THE INDUSTRIAL
CORPORATION OF INDIA

The Minister of Planning (Shrl
B. R. Bhagat): Sir, on behalf of Shri
T. T. Krishnamachari, I beg to lay on
the Table a copy of Annual Report of
the Board of Directors of the Indus-
trial Corporation of India for the year
ended the 30th June 1985, along with
the Statement showing the Assets and
Liabilities and profit and Loss Ac-
ecount of the Corporation, under sub-
section (3) of section 35 of the Indus-
trinl Finance Corporation Act. 1948,
| Placed in Library. Sce No. LT-5140/
65].

NotiricaTions uxorn Prasonat Inguo-

rres  (Comprnsarion Insumance) Acr

anp Corr Mines (SkcoNn AMEND-
MENT) RECULATIONS

The Deputy Minlster In the Minie-
try of Labour and Fmployment (Shri
R, K. Malviva): Sir, on behalf .f
Bhri D. Sanjivayya, I beg to lay on
the Table—

(1% a copy each of the follow-

ing Not'ficationg under gection 24

of the Personal Injuries (Com-

pensation Insurance) Act,

1863 —
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(1) The Personal Injuries (Com-
pensation Insurance) Scheme,
1865, publisheqd in Notifica-
tion No. 5.0. 3383 i Gazette
of India dated the 30th Octo-
ber, 1065.

{ii) The Personal Injuries (Com-
pensation Insurance} Rules,
1965, published in Notifica-
tion No 5.0. 3384 in Gazette
of India dated the 30th Octo-
ber, 1965,

[Placed in Library. See No. LT-
b141/63].

(2) a copy of the Coal Mines
(Second Amendment) Regula-
tlons, 1965, published in Notifica-
tion No. GS.R. 1580 in Gazette
of India dated the 30th October,
1965, under sub-section (7) of
section 59 of the Mines Act, 1052
[Placed in Library. See No. LT-
142/65].

1228 hrs,

DEMANDS FOR SUPPLEMENTARY
GRANTS (KERALA), 1065-88

‘The Minister of (Shri
B. R. Bhagat): Sir, I beg to present
a Statement showing Supplementary
Demands for Grants in respect of the
State of Kerala, for 1865-66,

[

1228 1/4 brs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SEvENTY-TRIRD REPORT

Shri Krishnamoorthy Rao (Shi-
moga): Sir, T beg to present the
Seventy-third Report of Committee
on Private Members' Billy and Reso-
lutions,
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12284 hrs.

BUSINESS ADVISORY COMMITTEE
Forry-rmst Rerorr

Shri Rane (Buldana):
to move: —

Sir, 1 beg

“That this House agrees with
the Forty-first Report of the
Business Advisory Committee
presented to the House on the
12th Nowvember, 1965."

Mr. Speaker: The question is:

“That this House agrees with
the Forty-first Report of the
Business Advisory Commitiee
presented to the House on the
12th November, 1965."

The motion was edopted.

1228-3/4 hra.

INDIAN OFFICIAL SECRETS
(AMENDMENT)* BILL

The Depuly Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): Sir, on behalf of Shri
Gulzarilal Nanda, I beg to move for
leave to introduce a Bill further to
amend the Indian Official Secrets
Act, 1923,

Mr. Speaker: The question is:

“That leave be grantey to
introduce a Bill further to
amend the Indian Officia]l Secreta
Aﬂ. 1963 "

The motion was adopted.

Shri L. N, Mishra: Sir, I introduce
the Bill.

Bhri Harl Vishna Eamath
(Hoshangabad): Iy it the aftermath
of the CBI Report on Orissa, or what?
It is a scquel to that,
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1229 hr.
moTio¥ RE: INTERNATIONAL.
SITUATION
The Minister of Externa) Affairs

(Shri Swaran Singh): Sir, I beg to
move. —

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

Bince the lagt debate on interna-
tional affairs, we have passed through
the most serious crisiy which our
country has had to face during the
18 years of our independence. An
unprovoked war of aggression was
launched against ug by Pakistan. The
people’s Republic of China, in conspi-
racy or collusion with Pakistan—call iy
whatever you will, gave us ap ulti=
matum and was ready to strike us
at a moment when our armies were
locked in combat with Pakistani
forces to repeal Pakistan; aggression.

These have been traumatic experi-
cnees through which our nation has
passed. It ig a matter of the utmost
pride to us that our entire nation—
the armed forces the police, the civil
servantg and, above all, the people
of India—have emergeq out of the
crisis with flying colours. They have
becn a great disappointment to Pakis-
tan and China ang to many others
who, influenced by the vicious propa-
ganda conductedq by thes, nations
against ug or for other reasons, had
led themselves to believe thay India
wag weak and disunited.

1 do not wish to say much about
the facts about the conflict with Pakis-
tan. We had to fight and repcal
Pakistani aggression in the months
of August and September during
which period the Parliament was in
session. The Prime Minister, the
Defence Minister and myself have

*Publishegq in Gazette of India
dated 15-11-86.

Extrwordinary, Part II, Section 2,
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kept this House fully informed of all
developmentg that took place at that
time. It was on the last day of the
provivu: session that we were able
10 announce that a cease-fire had
heen agreed to by  Pakistan and
would be effective from the early
hours of the morning of the 23rd
September, 1965

Mr. Speaker, Sir, 1 would like to
inform the House about developments
after the cease-fi"¢ and 8loo about the
posture thay Pekistan has adopted
and tlic uttitudes that Pakistan has
projected with regard to this matter
al various stages and then [ will say
something about the Security Council
discusgions that were recently con-
cluded.

It ig necessary, in this connection,
to keep in our mingd the objectives
thut Fakistan put before them when
they launched this aggression against
India. As the House is already aware,
the aggression, the creeping aggres-
sion, which had all the viements of
armcd aggression  except thay the
aggressors were not in uniforms
starteg on the 5th of Aupgugt 1863
Then, there was the massive ageres-
siom—1 would put it a; nuked aggres-
sion—by Pakistan when the Patton
tanks, the air force and the full-scale
armed forces of Pakistan were ysed.
This took place on the 1st Septem-
ber, 1983, What did Presiden; Ayub
say when he embarked ypon this? At
that time, he said:

“Who could accuse Pakistan
who was going to the assistance
of the people bof Jammu and
Kashmir who were locked in a
struggle against Indian armed
forces?

So, the massive aggression by march-
ing armfes into Indian territory in
the Jaurian-Chhamb seclor was with
this objective that President Ayub
talked of, that is, going to the assls-
tance of the people of Jammu and
Kashmir who were engaged accord-
‘ing to him, in the so-called struggle
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for freedom against Indian forces.
It is neccssary to keep this in mind
becuuse this will explain subseguent
postures that Pakistan has been
adopting al  various stages in the
international spheres before the Sec-
retary-General and also in the Secu-
rity Council and in the General As-
sembly of the United Nations.

Then, Sir, we know that there was
a meeting of the Security Council
after the report of the Secretary-
General which is dated 3rd Septem-
ber and on 5th September the Secu-
rity Council met and passeq a gene-
ral resolution calling upon both the
partles to crase hostilitics and to
effect withdrawals to oripinnl posi-
tion. Il was a general resolution n
which no political element op any
tvpe was introduced. PEven at thar
stage, it is important to pbtlee ag to
what was the response of President
Ayub to the telegram of 5th Seplem-
ber which was issued by the Secre-
tary-General after the adoption of
the resolution of the S5th Scptember
by the Security Council. Th, Secre-
tary-General's appeal was of a senc-
ral character that there should pe im-
mediate cessation of hostilities. But
this is what Presideny Ayub replied
in his telegram of S5th September tn
the Secreary General. He said:

“The concern of the United
Nations must extend to the im-
plementation of UNCIP. reso-
lution as well as to the obser-
vance of the cease-fire agreement.
The cease-fire wag only the first
part to interrelated and integral
whole and, therefore, ineistence
on a cease-fire can only be mean-
ingful if there is a self-imple-
menting agreement to follow ft™

Been when the fight was at ity height,
Pakistan had marched their massive
armament ascquired from Western
Powers on the pretext of fightnig
Communism.

At that time also in response 1o a
call for peace, this was the attitude
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that Presideny Ayub took and he talk-  proaches were made for bringing
ed of 8 ceasefire being gtul  about ¥ cessation of hostilities

only if there was a self-implementing
agreement to follow it, namely, at
each stage, while starting the aggres-
sion, while responding % any call for
cessation of hostilities, there was this
persistent attitude taken by Pakistan
to link it with a solution of the so-

called political problem of Kashmir.

Hereafter, ie., after the adoption
of the Resolution of 5th September,
by the Security Council, the Secre-
tary-Genvral paid a vigit 1o Pakistan
and India and he made an appeal to
both the countries calling for cease-
fire and immediate cessation of hosti-
lities. This was a call for ceascfire
without any conditions and (0 this
President Ayub replied in his letter
dated the 13th September. 1965, as
follows: —

“We would, thereforv, urge
that, if the conflict is to pe re-
solved and  thig  sub-continent
spared the horrors of even a
wider war, the ccasefire must be
accompanied by action which
should resolve the real cause of
this conflict. This would be pos-
sible if the ceasefire is followed
immediately by complete with-
drawal of the Indian and Pakis-
tani forces from the State of
Jammu anq Kashmir, the indue-
tion of the United Nation's spon-
soteg Afro-Asian force tn main-
tain order in the Stale and hold-
ing of a plebiscite in the State
within three months ™

Ap that gime also, as a condilion

Thereafter, as we all know, the
Security Council adopled uie Resvlu-
tion of Sepltember 20. There are two
paragraphs in that Resolution which
are imporfani, namely pa-agraph !
and paragraph 4 Paragraph 1 jy the
paragraph where cull i3 made for an
immediate ceasefire and withdrawal
to original positions. Paragraph 4
says that, after these withdruwals
are completed, the Security Council
will consider az to what other steps
they could take for resolving  the
couses of the underlying conflict bet-
ween Lhe two countries. Bup Pakis-
tan never got reconciled to that pro-
position—to that Resolution which
was adopted by the Security Council
It is interesting to note how Pakis-
tan has heen changing its atltude
to the Security Council Rasolution at
diffcrent stages of the controversy
When this Resolution 5 Soptember
20 was bewng adopted, the Jordanian
representative, who in all thesy dis-
cussions had been taking u complete-
ly pro-Pakistan attitude. abgtained
from voling in gupport of the Reso-
lution. That shows how Pakistan
viewed this Resolution  Pakistan
was no{ accepling the Resolution of
Seplember 20 and the Law Minister
of Pakistan, who happened to be re-
presenting Pakistan at the final stag-
es of the discussion in the Security
Council, made a statement to this
effect:

“1 would, therefore, request the
Members of the Council to comsi-
der these aspects again and not to
pt and adopt this draft Resn-

pr for pting any fire,
he talked of three things. namely,
(i) complete withdrawal of Indian
and Pakistani forces; (ii) induction
of the Afro-Asian force; and (iil)
pleblscite within a certain time limit
I am bringing all these facts to the
notice of the House in a chronologi-
cal order, so that it may he sble to
judge as to what have been the
motives of Pakistani leaders through-
out this conflict and even when ap-

lutlon.”

Pukistan's representative had very
clearly registered his opposition to
the adoption of that resolution, and
as | had mentioned just s moment
ugo, the Jordanian representative, for
that reason. namely that he wanied
to help the Pakiglani viewpoint, did
not vote in favour of the adoption of
this resolution
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What heppened thereafter? It js
quite interesting to know that even
thereafter, that is, after the adoption
of this resolution, towards the end
of Scptember, the General Assembly
of the United Nationg starteq their
mectings. In the course of the meet-
ings of the General Assembly, again,
the Pakistan delegation tried very
hard to raise these political issueg in
the General Assembly. They also
talkeq of the internal situation in
Jammu and Kashmir, and they made
cven a proposal at one stage that
rome sort of commission might
be set on behalf of the UN to
investigate and find out the
actual state of affairs in the
State of Jammu and Kashmir.
But 1 might inform ths Housgs that
there wag very little response to
these moves on behalf of Pakigtan.
The number of countries which ac-
tually supported the Pakistan view-
point in varying degrees well small;
not more than about half a dozen
countries made statements in support
of this plea of Pakistan; and Pakis-
tan at the end of the debate in the
General Assembly, came obviously to
the conclusion that she had not been
able to hustle the General Assembly
of the United Nations into accepting
her viewpoint. Thercafter, the Pakis-
tani Delegation and their Foreign
Minister tried

ofy viRvrOR ¢ (FAT) oW
Fmafemoge?

werw wivew ;e T A
e w77 {ifory o

off vmweE & A A e Y
waR quT # fr WA & oow ¥ fed
e ¥ 7

Shri Swaran Singh: They tried to
see that a meeting of the Security
Council might ‘'be convened. Probab-
ly these things are not of any great
interest to the Swamiji: so T do not
blame him if he intervenes; probably
these things are a little beyond him.
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The Pakistan Delegation then tried
to involve the Security Council in
the discussion of the so-called politi-
cal aspect of the Kashmir problem
and they sounded wvarious members
of the Security Council for conven-
ing a meeting.

Here, | would like to inform the
House of one thing. 1 think most
hon. Members would no doubt be
aware of it, but still there is not a
full understanding of the functioning
of these organs of the United Nations.
A great deal of talk continueg be-
hind the scenes before a meeting is
convened. Members are sounded,
and the partieg are sounded about the
holding of a meeting, and if there is
a general concensus of opinion in fav-
our of convening a meeting, then a
meeting is convened. A mecting can
also be convened at any time by a
member of the Security Council. The
parties to a dispute can also make a
move for calling a meeting. and then
the President of the Security Council
decideg this. In most of these infor-
mal meetings there was a realisation
particularly after noticing the trend
of discussions in the Gencral Assem-
bly and the very clear stand that
India had taken in the General As-
sembly, that there was nothing like
a so-called political question of
Kashmir and that this was a matter
which was not a subject of negotia-
tion or a subject of discussion. So
the members of the Security Council
were disinclined to convene a meet-
ing of the Council. In fact. at one
stage, the President of the Security
Council for that month mentioned te
press people that there appeared to
be unanimity amongst the members
of the Security Council on one mat-
ter, namely, that a meeting of the
Security Council at this time wag not
likely to yield any result, snd one
of them was in favour of convening
a meeting of the Couneil

Seeing this atmosphere, Pakistan
made a formal application. a formal
complaint, to the Security Council
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and called for the convening of a
meeting of the Security Council. In

1 thig complaint, several matters which
related to the internal law and order
situation in Kashmir were mention-
-ed, about demonstrations by students,
about the action taken by the Gov-
-ernment of Jammu ang Kashmir to
cupe with the situativn and also about
the imaginary rebellion which, ac-
«ording to Pakistan, was going on—
it is only in their imagination; on
the ground, there is no such revolu-
tion on behalf of the people of Jammu
and Kashmir.

So they mentioned all thay and
wanted to raise all these matters be-
fore the Security Council. We on
our gide made the position clear to
individual members and also io the
Presideny of the Security Council;
that whereas India is willing to co-
wperate and is  willing to discuss
matters relating (o stabilisation of
the cense-fire, whereas we are pre-
pared also o co-operate in drawing
up plans for withdrawal of all armed
personnel including  the inflitrators,
whose infiltration was the starting
point of apgression on 5 August, and
whereas we are prepared to co-ope-
rale in these efforts for restoration
and stabilisation of peace, the steps
that the Government of Jammu and
Kashmir take in order to cope with
the situation are nothing but g chain
reaction resulting from aggression
resorted to by Pukistan, and India
would refuse to discuss tha; matter
before the Security Council. 1 also
made it clear taht we are nnxivus
that all countrics, all people in the
world and international public opi-
nion, should understand our view-
point and we are prepared to explain
1o them in detail that what we are
doing in Jammu and Kashmir is quite
normal, and that there is a Govern-
ment in Jammu and Kashmir which
i= functioning under the leadership
of an oulstanding Kashmir Muslim
leader who iz responsible to his own
Legislature which is elected on
adult franchise We told them
wvery clearly that whereas we are
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anxious to explain to everyone
in urdq‘uul, they may not carry
a wrong ' impression of the state
of affairs jn Jammu and Kashmir,
aboyy the functioning of the Govern-
ment there, we do not accept that
we are answerable to any internatio-
nal community or accountable to the
Security Council or to the United
Nations about what wgs do internally,
which ig purely a law and order
problem.

So we made that position absolu-
tely clear in our various talks with
all the members of the Security
Council. And 1 took the precaution
of informing the President of the
Security Council by a letter also to
that effect.

Having taken up that position, we
also said beforehand that if the Secu-
rity Council, notwithstanding this
very clear attitude taken by us, kept
on its agenda an item based on the
letter sent by the Pakistan Foreign
Minister, we would not participate in
the discussion becausc we regard that
as an internal matter outside jts scope
and jurisdiction and not relevant to
the restoration and gtabilisation of
peace which wag the only thing
which was relevant at that stage un-
der paragraph (1) of the Security
Council Resolution of September 20.

Having made the position clear,
we were told by the President of the
Security Council that he a greed with
our view, he said that the only thing
relevant al that stage was he stahi-
lisation of the cease-fire ang with-
drawals. that the internal, domestic
problems, which were the concern of
the Government of Jammu and Kash-
mir, were not relevant, that the dis-
cussion about that was noy ap all
germane to the point befure the
Security Couneil.

I further told the President of the
Security Council that in thege mat-
ters we were taking a basic stand,
and that we did not want to quibble
over the procedural mspect So 1
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wsdvised him at a personal level that
it would be good for him to infor-
mally ascertain the viewg of his other
colieagues who were members of the
Security Council, so that hisinter-
pretation might be acceptable to the
other members of the Security Coun-
cil also. We said we would find it
difMeult to participate in the discui-
siong unless we had an assurance of
that type.

The President of the Security
Council did consult informally the
other colleagues and then we were
told, about 15 minutes or half an
hour before the starting of the meet-
ing | think, that the President of the
Scrurity Council would ensure that
the discussion would b, confined
only to the gtabilisation of the ccase-
fire and of withdrawals and that
when the other things were talked
about, he would call the Pakistan
Forcign Minister to order. On thws
assurance we participated in the dis-
cussion.

To be fair to the President of the
Security Council, I should say that as
snon as other matters were referred
to he did call the Pakistan Foreign
Minister to order. saying tha: that
meeting of the Security Council had
been convened to discuss the ques-
tions relating to cease-fire and with-
druwal, that restoration of peace was
the important matter to which the
Security Council direct its attention,
but the Pakistan Foreign  Minister
continued When we found that, not-
withstanding his efforts, the Pakistan
delegation was talking about matters
which were entirely relating to the
internal jurisdiction and law and order
matters of Jammu and Kashmir, we
had no option but to withdraw from
the Security Council.

This was a step which was appre-
ciated by all members of the Security
Gouncil as not directed either against
the Security Council or against amy
of its members. It might interest the
House to know that none of the mem-
bers of the Security Council in the
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course of their speeches made any ad-
verse reference to our having lefi the
Security Council meeting. In fact in
several informal talks with the Indian
delegation members of other delega-
tions did say that siluated as we were,
the course adopted by India appeared
lo be not only the correct course, but
the only honourable course, I am, there-
fore, happy that we took this decisiom
which was not a very pleasant deci=
gi10n but in retrospect | am fully satis-
fied that if we had not adopted this
atutude, we would always be drawn
into the Security Council, that moli=
valed by the {emptation to contradicl
all the aliegations that migh. be made
against by us, we would always irre-
trievably be drawn into the vortex
mare and more, into a discussion of
matters which are entirely internal.
Therefore. it is in this backeround
that we have to view the Security
Council proceedings and the Security
Council resclution.

What happencd then in the Security
Council? General stalementis were
made, and thereafter the Security
Council adopted a resolution on Sth
November. The resolution of  Sth
November emerged  after  several
drafts were informully put forward
by Jordan and by Netherlands. They
were trving to te'escope the wvarious
states which were mentioned in the
Security Council resolution of 20th
September; they, friends of Pakistan,
were all the time endeavouring to
bring in a discussion in the Security
Council about the political aspects of
the Kashmir problem. But the hon.
Members will find from the resolution
that has been adopted on 5th Novem-
ber—this is the relevant part of that
resolution. . ..

Shri Nath Pal (Rajapur): Who were
using little Jordan as a pawn in this
game against India Would you en-
lighten the House?

Shrl Swaran Singh: I would not
prefer to reply to that at this moment..
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I was referring to the contenty of
the resolution of 5th November. Para
(1) reaffirms its reso ution of 20th
September in all itg parts, and Para
(2) requests the Governments of
India and Pakistan to cooperate to-
wards a full implementation of Para
(1) of the resolution of 20th Septem-
ber etc. These are the only two parts
of this resolution which were finally
adop.ed on 5th November,

It is in this background that we
have to weigh the varioys statements
that have been made by Pakistani
leaders to which I made reference a
little earlier when [ read out extracts
from the various communications and
speeches which were made by the
Pakistani leaders in response to vari-
ous calls for peace. It is in thig con-
text that we have to view President
Ayub's statement of 1st September, his
reply: to the Secretary-General of 5th
September, his letter to the Security
«Council of 13th September from which
I have already read out extracts, and
the s'atement of the Law Minister of
Pakistan at the time of the adoption
of the resolution. What has happen-
ed now for the Pakistan Foreign Min.
ister suddenly to say that he is satisfied
with the adoption of the resolution of
5th November, which Is nothing but
a reiteration of the resolution of 20th
September? This shows how when
the strong and aggressive  postures
taken in a thoughtless manner by
Pakistani leaders, in an attempt to
browbeat the international eommunity,
in an effort to hustle the international
community, when the high and mighty
attitude adopted by them that they
would not talk of peace, that they
would not accept the resolution, that
they would not respond to appeal
unless self-executing arrangements to
secure their objection of a plebiscite
were accepted, when these efforts
failed completely either to hustle the
Security Council or the General As-
sembly into accepting their viewpoint,
they appear to be reconciled to accept
the reasonable as it is. T do not want
them to go back to their original hard
stand. That is not the point I am
urging, but this only shows that whe-

174 (o) L85,
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ther in the battle field, where we
showed #hat we would not stand any
nonsense and would meet force with
force as we actually did, or in the dip-
lomatic field, we adopt a certain con-
sistent attitude and we steadfas.ly take
steps one by one sticking firmly to
the decision that we take. We calcu-
late and take every possible precaudon
when we take an attitude, and having
taken an attitude, we stick to it
This is the difference between g coun-
try like India and a country like Pakis-
tan, You have seen how in each stage
they were sticking to a particular posi-
tion and then they suddenly say they
are satisfled with the resolution as it
has emerged now, which is nothing but
the 20th September resolution about
which they were making such heavy
weather, and for altering which they
nad taken up such an offensive in the
various capitals of the world, in the
General Assembly and in the Security
Capital. There ig this conclusion
which merges from all this that we
have to take very careful and firm
steps in adopting our attitude and then
we will have to supplement and rein-
force our attitudes by laking consis-
tent position. If that is done then I
am sure that any pressures which
other countries might think that they
can bui'd ageinst India either by crea-
ting any wrong appreciaton of our
stand or by building any other pres-
sures will diminish. They themselves
if they once realise that India has
taken a clear and firm and correct
attitude all these pressures will dis-
appear. But if any amount of wav-
ering is there or if two voices go from
this country and there is an assessment
that on these issuey probably there is
some scope for difference, then our
objeciive will not be realised and
the pressures will also continue to be
used against us in the hope that per-
haps we may give in to these pressures.
1 have no doubt that the valiant suc-
cess achieved by our armed forces and
our security forces In the battle fleld
backed by a clear but persistent at-
titude taken on this lssue will recelve
increasing recognition If we continue
to stick on to thig line. We do not
want to criticise anybody or asanoy
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[Shri Swaran Singh]
anybody. We want to cxplain to
everybody. But we have to make it
absolutely clear that these are matters
about which there could not be any
give and that there i1s nothing which
we can negotiate on these basic points.
If that is once put across by us clearly
and firmly, 1 have no doubt that our
position will be very clearly under-
stood by everyone in the international
community.

13 hrs,

There are some other matters about
which I would like o say a few words.
During this period when we were fac-
ing 'this trouble we know the part that
China played in this respect and how
they acted in a most reprehensible
manner, when our armies were locked
with Pakistan to meet the Pakistani
aggression. The fact is that Pakistan
has found in Ching a common enemy
against India .

Shri Harl Vishnu Kamath (Hoshan-
gabad): Common enemy or ally....
(Interruptions.)

Shrli Swaran Singh .. willing to
bail it out of the consequences of its
military adventures.

An hon. Member: It is a bit con-
fusing. . .. (Interruptions.)

Shri Swaran Singh: 1 accept ywr
amendmen! because it means the same
thing; it is putting the same thing in
a different language.

Shri Hem Baroa (Gauhati):
word ‘aganist’ is there

ft Twlew onw  (aToed)
T WA § AR N wer e
i

Shri Swaran Singh: The Sino-Pak
collusion has been maturing over a
number of years and has now reached
the climax. Beginning as a marriage
of convenience it was nourished by a
common hatred for Indla and seems
fo have now become an integral part

The
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of the foreign policies of China and
Pakistan. The yltimatum which China
served on India on 16th September
when India was engaged in repulsing
Pukistani aggression was the most
naked demonstration of  Sino-Pak
collusion, This ultimatum was intend-
ed to help Pakistan to attain its ob-
Jjectives in Kashmir and also subserve
Chinese aims against India. So, we
have in our preparations and in our
attitude to keep always this in mind
and all our fulure actions will have

to be carefully taken keeping this
dual danger always before us.
It is true that our principal pre-

occupation quite naturally has been
about our conflict with Pakistan but
wit should always at the same time
continue to look ahead and also to
take our traditional position on other
important issues that face the world.
In this connection there is one thing
which I would lie specially to men-
tion

Shrimati Renu Chakravartty (Bar-
rackpore): May we point out. Sir,
that during such an Important debate
there is not a single cabinet Minister
except the Forelgn Minister? The
Prime Minister is not here. We want
to know whether the government
takeg this debate seriously at all. This
is an important debate which is taking
place for the first time after hostilities
have ended and a new situation had
developed.

Shrl Harl Vishnn Kamath: Yester-
day. T understand, therew as not a
single Cabinet Minister, the
Prime Minister at the late Pandit
Nehru's jayanti observance.

Shri J. B. Kripalanj (Amroha): May
I point out that up to this time we
have not heard one word about what
is the foreign policy of our govern-
ment?

Shrl Swaran Singh: 1 have not fini-
shed yet.

Shri Nath Pal: Are we to infer that
it is disregard or indifference on the
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part of his distinguished colleagues
towards the Foreign Minister or is I
contempt for the debate? (Inter-
ruptions),

Shri Bwaran Simgh: 1t is not fair
to draw any such inference. There is
one important even: about which 1
might make a mention. Hon. Mem-
bers are aware of the grave develop-
ments that took place on November
11 when the white minority and racist
government of Rhodesia made 5 uni-
lateral declaration of independence. 1
have already made a statement before
the House. I wish to repeat that this
move by the white leaders of Rhode-
sia is a challenge to al] that we In
Asia and Africa have stood for and
for which we have laboured over the
years. It is the worst manifestation
of raclalism.

wht wry forma () - oy forar e
wrow &9 o7 @ £
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Shri Swaran Singh: 1 would appeal
hon. Membery that in such a serious
matter as this, they should not take
these matters very lightly.

Shri Harl Vishou Kamath: Tell that
to your own Cabinet colleagues; do
not tell it to us. ... (Interruptions.)

8hri Swaran Bingh: All my cabinet
colleagues are in perfect unanimity
with me and therefore | represent all
of them  Why should you be afraid
of my other Cabinet colleagues. . (In-
te-ruptions.) That ig not the point
under consideration and that is not
the practice. We should not insist on
that.

Shri FMarl Vishnu Kamath: At least
two or three must be present not all

8hri Swaran Singh: It iz likely to
throw the wholc of Africs Into turmoll
with far-reaching consequences not
oaly for the fulure pease of Africa
but of the whole world We are en-
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tirely h the African peoples and
governshBits and are prepared to join
with them in any effort and move
to meet this challenge and to secure
the vindication of the just rights of
4 million African people of Rhodesia.
In saying this 1 know 1 am voicing
the senliments of each and every
Member of this House as well as of
:be entire public opinion in our coun-
ry.

An extraordinary phenomenon dur-
ing the last few years is the tenacity
with which colonial powers are waging
a lastsitch struggle before the final
hiquidation of colonialism and forelgn
domination. We all know that trey
are fighting a losing battle. The tide
of history is against them and there is
no doubt that very soon the memorv
of that vicious and corrosive system
will be a thing of the past. Colonia-
lism in Asia and Africa—and here 1
would like to mention Angola, Moz-
ambigue and Aden in particular—is,
we are confldent, bound to  disap-
pear in the near future.

Shrl Harl Vishow Kamath: Do not
forget Chins and neo-colonlalism.

Bhri Bwaran Singh: About Aden, I
would like to make the position more
explicit, becausy in Aden, a grave
situation has developed and it is neces.
sary that this Parliament should be
apprised of the unfortunate state of
affairs in Aden. The Government of
India have viewed with much concern
the wiolence which has erupted in
Aden after the suspension of the Aden
Constitution on the 25th
i96 and the assumption of all lul.ho-
ritv by the British High Commission
=r. During these disturbances, there
has been considerable loss of life and
property. Indians in Aden have also
suffered much material loss though
fortunstely there was no loss of iife
As the House is aware, India supported
tlie United Nations General Assembly
resolutions of December 1080 and 1963,
and the various resolutions passed by
the committee of 24 of which India 18
a member, calling for the liguidation
uf the British base in Aden and ar

1887 (SAKA)
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[Shri Swaran Singh]

early grant of independence to the
ierritory. India was one of the 11
member-countries which sponsoreq a
vesolution on the 17th May, 1865 in
the special committee of 24 which
reaffirmed the right of the people of
Aden to self-determination and inde-
pendence. India is a co-sponsor of
the latest resolution on Aden approv-
ed on the 5th November, 1965 in the
20th session of the UN General As-
sembly. We continue to follow the same
pulicy of support to all moves for the
independence of Aden and the oro-
iectorates of South Arabia in accord-
ance with the declaration of the grant-
ing of independence to colonial count-
ries and peoples. These are the
colonial territories where the situa-
tion calls for our consideration and
our support to the freedom-fighters in
both these areas.

Sir, points have been ralsed about
the continuing of our policy. I would
like to say wery clearly that durirg
the period which we have passed
through, the last few months, there
has been some criticism; some sug-
gestions have been made someti.ics
in a vague manner and sometimes
certain concrete suggestions have
been made. I will not try to deal
with all of them, but I would like to
state very clearly our continued
adoption and our continued adhe-
rence to the policies of peaceful co-
existence and non-alignment which
we have always pursued. There has
been talk about the need for a new
look and a new orlentation and a new
direction and a new dimension which
is necessary in foreign policy—

An hon. Member:
it.

Shri Chagla said

Shri Swaran Singh: Such criti-
cism is of course healthy and in
essence emphasises the desirability
of adopting our basic policies in the
light of our recent experiences. |
can assure the House that that is a
proces which is going on all the
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time. The international situation, as '
cvents in Asia and Africa amply
show, is a flui? one. This decade is
a decade of change and transition.
Many forces are at work in the world
today and the resultant equilibrium
is not yet clear. While we must ltake
into account the changes of the new
forces in the formulation and execu-
tion of our foreign policy—and that
is being done—there is no need for
any fundamentas] change in our basic
fureign policy of non-alignment and
peace and peaceful co-existence.
Within the confines of our broad ap-
proach to international affairs, we of
course make whatever adjustments
are required in our national interests.

During the last few months we
have had the severest test ever to
our policy of non-alignment and
peacefu]l co-existence. 1 venture to
think that we stood our ground and

faced that test without fear and
without deviating from our basic
stineiple.

1 am fully conscious that there are
several other important matters of
international importance about which
1 could make a useful reference
even in the opening remarks. But
some of those important, immediate
issues, 1 have tried to touch in the
opening remarks, and when I wind
up the debate, if I have your permis-
sicn at that time, T will touch upon
certain other aspects of the interna-
tional situation and also venture to
give my comments upon the observa-
tions made and the views expressed
by the hon. Members.

Sir, I move.
Mr. Speaker: Motion moved:

“That the present international
situation and the policy of the
Government of India in relation
thereto be takep into consideration.”

The substitute motions may now be

Shri V. B. Gandhi (Bombay Central
South): I move:
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That for the original motion, tiac
foilowing be substituted, namely: —

“This House, having considered
the presont international situation
and the policy of the Government
of India, in relation thereto, ap-
proves of the policy of the Govern-
ment of the India"”

Shri Madhu Limaye (Monghyr): 1
beg to move:
‘That for the original motion, the
following be substituted, namely:—
“This House, having considered
the present international gituation
and the policy of the Government
of India in relation thereto, adis-
approves the said policy, and reso-
Ives that in view of—

(a) the collapse of the Govern-
ment's China policy in 1962,
the military debacle in 1862, and
the need to review policy in
regard to Tibet;

(b) the collapse of the "Bandung
spirit” as illustrated by the
failure of the Afro-Asian Sta-
tes even to meet; gnd the nced
to reconsider the Commou-
wealth connection;

{c) the failure of the policy of
establishing friendly relations
with Pakistan through pieve-
meal solutions and appeasc-
ment;

{d) the need for an active policy
against white supremacy and

imperialism in South Africa,
Rhodesia and the Portuguese
colonies;

(e) the need to put relations with
the Uniteqd States of America
on a proper footing; and the
need to strengthen further, our
relations with the Sovirt Union:
and

(f) the need to put policy regard-
ing diplomatic relations on g
principled basia; and the need
for reviewing the policy regard.
ing acceptance of foreign aid
and loans;
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a Committee, representing all dis-
tinci®e view points, be set up to
examine the foreign policy and make
recommendations to the Government
in consullation with the leaders of
various parties in the House before
15th April, 1966 (2)
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(b) forthright support for the
defence of South Vietnam and
Malaysia agains; aggression;

(ey steps towards the liberation

Shri Tridib Kumar Chaudhurl (Ber-

hampur): 1 beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the present international situa-
tion and the policy of the Gov-
ment of India in relation thereto,
is of the opinion that—

(a) In view of the failure of the
Security Council to guarantee
the stoppage of continued
cease-fire violations by Pakis-
tan the Government should
inform the Council that it
considers itself free to take
such steps against Pakistan as
demanded by the practical re-
quirements of the situation;
and

(b) India should sever connection
with the British Common-
wealth of Nations” (T)

Shri M. R. Masanl (Rajkot): I beg

of Tibet and the recognition
of the Dalai Lama as the
head of a Free Tibetan Gov-
ernment; and

(d) the establishment of diplo-
matic relations with the Re-
public of China and Israel"”
(8)

Shri Surendranath Dwivedy (Ken-

drapara): I beg to move:

That for the original motion, the

following be substituted, pamely:—

“This House having considered
the present international situation
and the policy of the Govern-
ernment of India in relation there-
to, regrets that the Government
has failed to make the necessary
modifications in foreign policy
dictated by the experiences gain-
ed as a result of the aggressions
by China and Pakistan against
India during the period 106:—85."
")

Dr. L. M. Shinghvi (Jodhpur): I

beg to move:

That for the original motion, the
following be substituted, namely:—

to move:

That for the original motion, the
following be substituted namely:—

“This House, having considered
the present international situation
and the policy of the Govern-
ment of India in relation thereto,
is of oplnion that, in the face of
the combined hostility of Commu-
nis; China and Pakistan, the coun=
iry needs a radical revision in
its foreign policy, the discard-
ing of dogma and the adoption of
realistic  diplomacy involving,
inter alia,—

“Thig House, having considered
the present international gitua-
tion and the policy of the Govern-
ment of India in relation there-
to—

(ay regrets to note the postpone-
ment of Afro-Asian confe-
rence at Algiers;

(b) deplores the weakness and
inadequacy of our external
publicity;

(a) measures for building a sys-
tem of regional collective ye-

(e) calls upon the Government
of India to undertake the

curity for all countries bet- manufacture of nuclear capa-
ween India, Japap and Aus- bility for diplomatic and
tralia; military deterrence;
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(d) calls upon the Government
of India to refrain from sup-
poriing the move for seal-
ing Communist China in the
United Nations; and

(e) deplores the omission of the
Securily Council t0  brand
Pakistan as an aggressor
In spite of a clear finding by
General Nimmo." (10)

Shri Bade (Khargone): I move:

That for the origina] motion, the
following be substituted, namely: —

“This House, having coasidered
the present internationa] situation
ang the policy of the Government
of Indig in relation thereto, re-
grets that the Government is yet
reluctan; to orien! ita postures in
foreign affairs more realistically in
the light ¢f our recent confronta-
tion with Pakistan and China,
and specifically suggests that—

(a) in view of Pakistan's naked
aggr-ession on our territory
both the Indug Canal Waters
agreement and the Kuteh
agreement be deemed an-
nulled and India declare it-
self absolved from all obliga-
tions and commitments under
the agreement;

(b} the Government must take
rational pnote of China's entry
into the nuclear club, adjure
all notions of psedo-pacifism
and resolve to bulld up an
independent nuclear deter-
rent;

(c) the Governmeni shoulg with-
draw its support of China's
entry in UN,;

(d) full support be extended to
the case of Tibet's freedom;

(e) the lopsidedness in our Mid-
die-East policy be memovea
by establishment of full-
fledged relations with Isracl;
and
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!f) an all-Parly commitiee be
ormed to reappraise thc
worth of our membership of
the Commonwealth against
the background of recent ex-
periences and panticularly in
the contexy of UK's hostile
role in the recent war with
Pakistan.”" (11)

Shri P Venkatasubbalah (Adoni):

I move:

That for the original motion, the

following be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, while
wholeheartedly approving the
policy of the Government suggests
that g more positive attitude of
developing and maintaining friend-
ly relationg with both the Gov-
ernments of USSR and USA be
taken without prejudice to our
bagic' policy of non-alignment, in
order to successfully resisy the
aggression of both Pakistan and
China.”" (12)

Shri M. L. Jadhav (Malegaon): 1

move:

That for the origina)] motion, the fol-

lowing be substituted. pnamely: —

“Thig House, having considered
the present international situation
and the policy of the Governmen!
of India in relation therato, ap-
proves of the policy of Government
of India in relation to the present
international situation.” (13)

Shri T. Subramaniyam (Bellary): 1

move:

That for the original motion, the

following be substituted, namely: -

“This House, having considered
the present international gituation
and the policy of the Govern-
ment of India jn relation there-
‘0, while reaffirming the correct-
ness of the pollcy adopteq by
Government in this regard, this
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[Shri T, Subramanyam]

House accords full support there-
to." (14)

Shri Linga Reddy (Chikballapur):
move:

NOVEMBER 15, 1965
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That for the original motion, the

following be substituted, namely:—

“This House, having considered
the present internaltional silua-
tion and the policy of the Gov-
ernment of India in relation
thereto, while approving the pre-
sent foreign policy, is of the opi-
nion that suitable reappraisal
should be made” (15)

Shri Muthiah
move:

(Tirunelwveli):

That for the original motion, the

following be subtituted, namely:—

“This House, having considered
the present jnternational situa-
tion and the policy of the Govern-
ment of India in relation thereto,
approves of the policy of the
Government of India, and recom-
mends the promotion of frm
friendship for those countries
which stood by us in the recent
hour of crisis” (16)

Shrimati Renu Chakravartty:
move:

That for the original motion, the

following be substituted, namely:—

*“This House, having considered
the present international situation
angd the policy of the Government
of India in relation thereto, is of
the opinion that the policies of
the USA and the UK, in pour-
ing armg into Pakistan through
military pacts like CENTO and
SEATO as well as by their re-
fusal to accept Kashmir ag an
integral part of India and their
support both Inside and outside
the UNO to Pakistan's demand
for peopening the question of
Kashmir's accession to India have

1

Situation (M) 19c6

Plainly showed their animus again- the!
st India by damning India as thand
aggressor, stopping all shipmentin
of goods contracteq on a com-
mercial basig and even of PL 480
food supplies, during the critical
days of the Indo-Pak war; and
recommends that India must
never forget the true character of
imperialism learnt during 150
years of foreign rule, and must—

(a) develop self-reliance in
defence and development
with the help of those who
have acted as our friends in
this crisis;

(b) quit the Commonwealth
which by and large is still domi-
nated by Great Britain;

(c) adhere strictly to the policy
of non-alignment from muli-
tary pacts and power blocks;

(d) build up with great patience
and diplomatic acumen closar
understanding between Afro-
Asian nations by 5 close
identity of views in the com-
mon struggle against imperial-
ism, colonialism and  racia-
Usm; and

(e) by our suppory to every
measure which strengthens
disarmament including an
end to nuclear weapons,
peaceful co-existence  and
world peace—concepts which
are under challenge both
from China and the USA, and
to this and to tone up the
diplomatic services and pro-
paganda machinery of the
External Affairs Ministry. '
(18)

Dr. M. S. Aney (Nagpu=): I beg

L move:
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Thay for the original motion, the
fololwing be substituted, namely:—

“This House, having considered
the present international situation
and the ligy of the Govern-
ment of India in relation thereto,
desires to invite the attention of
the Government to the following
pointg in order to make it serve
the interests of India more effecti-
vely and speedily—

(a) inadequacy and weakness of
our external publicity parti-
cularly in regard to India’s
position as a sovereign power
in Jammu and Kashmir and
the completeness and iirevo-
cability of its afliation with
India;

(b) not seeking or geizing oppor-
tunity hitherto to press the
claim of Tibe''s internal au-
tonomy after it was forcibly
occupied by China in utter
disregard to treaty cbliga-
tion;

(c) failure to expose the conti-
nuous malicious campaign of
calumny revealing bitter
spirit of hostility mainly based
on racia] and religious fana-
ticism by Pakistan against
India;

(d) ill-treatment of, discrimina-
tion against and harass-
ment jn general of non-Mus-
lism inhabitants of East
Pakistan resulting in the exo-
dus of nearly two-third of the
non-Muslim  population to
India;

(e) necessity of opening diploma-
tic relations with the new
nations which are progressive
and sympathetic to Indian
people and Indian natiom,
such as Israel;

(f) urgency of belng fully pre-
pared for war even with
nuclear weapons if possible
by self-rellance or with the
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help of reliable allies, Asian,

' European or American to re-
sist successfully the aggres-
sive invasion of any pary of
India singly or in combination
with China by Pakistan;

(g) readiness o cut down the
estimate of expenditure on
the Fourth and Fifth Five
Year Plans to leave adequate
funds to meet requirements of
India's defence;

(h) self-sufficiency in food and
in weapons of war as far as

possible;

(i) insistence on the abolition of
any cease-fire line dividing
Kashmir into India occupied
and unoccupied parts which
has proved harmful ‘o the
preservation of peace and
pursuit of progressive mea-
sures of administrative nature
in Jammu and Kashmir ter-
ritary;

() indefinite  postponement of
the Afro-Asian Conference at
Algiers.” (21)
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Mr, Speaker: These substitute
Motions are now before the House

Now, about the time-limit, ordina-
rily, there will be 15 minutes for the
speeches. The leaders of groupe
might be given upto half-an-hour each,
depending upon the strength of their
Members.

Bhri M, R. Masani: Mr. Speaker,
Sir, 1 rise to support our alternative
motion which says:

“The House...... is of opinion
that, in the face of the combined
hostility of Communist China and
Pakistan, the country needs a radl-
ca]l revision in its foreign policy,
the discarding of dogma and
the adoption of realistic diploma-
cy involving, inter alia—

(a) measures for building a sys-
tem of regional collective se-
curity for all countries bet-
ween India, Japan and Aus-
tralasia;

(b) forthright support for Lhe
defence of South Vietnam and
Malaysia against apggression;

(c) steps towards the liberation
of Tibet and the recognition
of the Dalai Lamg as the bead
of a Free Tibetan Govern-
ment; angd

(d) the establishment of diploma-
tic relations with the Repuh-
lic of China and Israel.”

Sir, on an occasion like this, we in
this House speak from a sense of
heightened responsibility, both because
what we say may have jmplications
for our national interests which we
must bear in mind, and, at the same
time, because we are anxious that the
advantage that this country possesser

over its opponents in Pakistan and
China, of being a Democracy in a
crisis, where free discussion, fre:

criticism and free oppoeition prewvall
that advantage this country should
not lightly throw away.
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As the Foreign Minister has said,
this country hag gone through a tre-
mendous experiece. We canot do
otherwise than gtart with paying our
iribute to the gallantry of our Armed
Forces. We have had the unfortunate
memories of 1962 thus wiped out, and
the prestige and pride of our armed
forces which they had over centuries;
have been re-established.

13.19 hrs,

[Mr. DEpUTY-SPEAKER in the Chair.]

Let us hope that there will be no
tinkering or tampering with the
morale of our forces, which hag thus
been re-established.

The Foregn Minister was also right
in paying a tribute to our people for
rallying to the defence of the coun-
try, for the unity of purpose that they
showed and for the communal har-
mony that was maintained through-
out.

Bul | wish 1 could share the smug
complacency with which he referred
to the successeg of our diplomacy and
our foreign policy. These recent
events have also some very |lard
lessons to teach us. The hardest of
them was that, in the face of that
crigis, India was isolated. 1 do not
say that we did not have friends But
in our own cormer, in our fight with
Pakistan, except for Malaysia and
Singapore, there wag nobody. Lev us
not try to forgetl this fact of isolation;
it is pretty bad.

In the General Assembly of the
UN, at the end of the debate, the
Presg Trust of India made an anaiysis
of the treads in regard to our dispute
with Pakistan I am quoting from
the Hindustan Times of 23rd Oc'obes.
According to the PTI, the spokesmen
of 83 pations were neutral and did
not go beyond appealing for peace.
19 were hostile to India and, of these
19, 11 were members of the Arab
League. 3 made passing references,
but did not say anything. 25 ignored
the issue. Out of 110, not one spoke
up for us. This is something that can-

1910

d



1911 International
nol be side-tracked by recording satis-
faction at our success in the Security
Council. This has left our people
bewildered; it has left some of our
people rather angry. It is no goud
flying into a rage when nobody clse
can see our point of view. It reminds
me of a story of the fond mother
who went to see a mlitary parade.
At the end of the parade, her com-
ment was: “Everybody was out of
step, except my “Johnny”. That was
her son. We cannot afford to be
Jolinny. We are living in a world
community, where we must be in step
with decent, democratic nations, whosc
friendship we regard We cannol
resign from the Human Race and turn
our back on humanity, In a way, let
us console ourselves that, since imi-
tation is the sincerest form of flattery,
riher nations have copied us and re-
rained non-aligned in our dispute
We have so many times taken the
stand that we will not judge what is
right or wrong over the last 15 yeara
We should take sportingly the fact
that other countries are now giving
back 10 us g little of pur own medi-
cine.

The important thing is why did this
happen and how do we prevent a
recurrence of this isolation. That,
surely, should be the purpose of this
debate. Let us  look at facts in tae
face. Was it only bad public rela-
tions, as some of our colleagues al-
lege? Was it the ¢ ault of our deplo-
mats? Let me say, in all fairness to
our diplomatic service and publicity,
that it was not a failure of public re-
lations or diplomacy. I have been a
practitioner of relations. You
cannot sell a product if the product
cannot be sold The first thing in
public relations is to have a good pro-
duet which can be sold. Then only
csn you advertise it and sell it. It is

no good bl our diplomats and
ambassadors. The fault lay deeper.
1t lay in our foreign policy. We did

not ive them a product they could
:.wcel."sfully sell in the councils of the
world

What was wrong with our foreign
poliey? It had three basic weaknes-
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ses. First of all, it was naive. It
abounded in innocence. Our Panch
Sheél pact with Communist China
was the most notorious example of
our naivete and our innocence. The
betrayal of Tibet for which we are
paying now was the result of it. Our
naivete in another direction was to
believe that, if we only turned our
back on Isrsel, all the Arab Stales
will back us sgainst Pakistan By
that neglect of friendly relations with
Israel, we thought we would pay a
price for Arab support. 1 have men-
tioned just now that 11 of the Arab
States spoke against us in the UN.
General Assembly. And, Sardar
Swaran Singh has already referred to
Jordan. What is more, at Algiers,
President Nasser joined with the
Chinese in having our move to have
the conference defeated only a few
weeks ago. These are facls

The second thing from which our
foreign policy suffered was its narcis-
sistic character, watching ourselves
in the mirror and oursel:
ves, imagining that the rest of the
world saw us as we saw ourselves
We have now learnt that that image
was only in our imagination.

The third thing which was wrong
was our self-righteousness, the aur of
moral superlority we adopted towards
everybody else, teaching them les-
sons, talking down at them, refusing
to judge between right and wrong,
whether it was Berlin or Hungary or
Tibet, talking of Peace, when other
people were fighting for Freedom
and Justice The latest example of
that was the way, for the last 12
months, we needled those in Vietnam
who were trying to defend that coun-
try against the aggression of Com-
munist China and its satellite. We
kept on telling them, “you must not
cross the frontler; defence must be
on your own territory”. And then,
history caught up with us, and we
had to crosa the fronticr ourselves
These are the basic defects of our
forelgn policy for which we wer
paying the price of being isolated.
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That foreign policy has ceased to have
any relevance to our present needs.
We have to come to terms with rea-
lity. As was said before, "loo long
have we lived in ap artificial world
of our own creation.”

What is that reality? That reality is
that the biggest threat to our
independence, our way of life and
our survival is that which comes from
Communist China....

Shri Nath Pal: And her ally, Pak-
istan.

Shri M, R, Masani: [ am coming
to that. That is the major threat.
The minor threat is the one which
comes from its ally, Pakistan. 1 do
not discount the malice of Pakistan.
But 1 do doubt its capability 10 do
us very much harm. Pakistan by it
self we have taken the measure of We
have shown that we can put it in its
own place. 1 for one do not belleve
that Pakistan by itself can do this
country much harm. If it tries, | am
sure it will fail a second time. But
the challenge of Communist China is
a more permanent and more funda-
mental challenge, not only to our
survival, but to our democratic way
of life. The only choice for us along
with the other countries of this
region, is to stand up to Communist
China or succumb and become satel-
lites. Of all countries of the region,
except for Japan, ours is the only
country that can take the Initiative
and lead in bringing about arrange-
ments for the regional security of
South and South-East Asia,  Indla,
along with Japan, is cast by geopoli-
“ﬂ. by her position, by her size, by

democratic institutions, by her
rnltn.nly. to lead the countries of this
region along with Japan. That is the
role that is offered to us by history
and geopolitics and the question be-
fore us is whether we are going to
accept this role or become a miserable
camp follower. 1 have no doubt that
the people of India wish ys and our
government to take up the challenge
and assume that role that history and
geopolitics assign us
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If that is agreed, and I think hon.
members will agree that on that there |
can be no option but to see that we
take up this responsibility, then the
question arises as to what should be
our attitude and posture as one of the
leaders of Free Asia. If we want to
be a Power, we must behave like a
Power. Just talking like one is not
enough. Our obligation is to join
with Japan in rallying the countries
of South and South-East Asia which
lie between us to defend the free way
of life which is menaced by Chinese
Communist imperialism and its allies.
We have to provide that solidarity to
them that we have failed to do in the
last 15 years. ~We have turned our
back on our neighbours. We dealt
with China unilaterally; we never
consulted Burma or Pakistan when
we signed the Panch Sheel treaty.

Other countries in Asia feel that the
Himalayas are not only our frontier,
but the frontier of all the South and
South-East  Asian countries. They
will join in its defence if we would
five them that opportunity.

Luckily in this region, there has
been a strengthening of the forces of
freedom in the last few months. Last
March or April, our neighbours in
Ceylon escaped from the disaster of
a communist-led government. More
recently, Indonesia has drawn back
from the brink and saved its national
existence. The tide of war in Viet-
nam has luckily turned in favour of
freedom and democracy, and so too in
Malaysia. All that, Sir, has happen-
ed; but no thanks to us. We did not
move a finger to help any of these
healthy processes.

‘What is, then, required is a regional
security arrangement with all coun-
trieg within the triangle that would
be made by India at one end, Japan
at  another and Australasim at the
third. In case any hon. Member
asks me: “Why Australasia?™ 1
would say that Australia and New
Zealand wre also part of this region.
Today, Australian and New Zesland
boys are dying in the jungles of
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Malaysia ang Vietnam, dying so that
Asian freedom can be maintained
against our enemies. That is why we
need Australia and New Zealand in
thig alliance.

Let us, Sir, give up this caste sys-
tem of judging beiween non-aligned
and aligned nations which we have
followeq to our disaster so far. We
made friends with Indonesia because
it was non-aligned. Look at how she
has treated us. We turned our back
upon Japan and Malaysia because
they were aligned. See what friend-
ship and support they have given us,

It this concept is to be amccepted,
then one of the things we must do is
to stop following the suicidal path of
supporting the admission of Commu-
nist China to the United Nations
Do we realise what we are dolng? If
that move succeeded, do we realise
that Communist China then becomes
a member of the Security Council?
Do we realise that she will have a
Veto against us on behalf of herself
and Pakistan whenever it suits her?
Is it not a suicidal thing for a govern-
ment, with all the experience we have
got, to say that we shall go and vote
for Communist China's admission?
Rather, Sir, let us realise that another
China, a free China, a nationalist
China was our friend and helped us
during World War II, It was the
only country that spoke up for Indian
Independence and annoyed Churchill
during the War. That China is pin-
ning down its Communist armies and
the air force on its Eastern frontiers.
That China can join with us and
form g Second Front if we are at-
tacked in a major war, With such a
China we should establish diplomatic
relations and not with our enemies
across the Himalayas.

Similarly, there are our friends In
Tibet. My hon. friend over there
mentioned it. We, Sir, have treated
Tibet eruelly. We have not been far
fo our good friend, His Holiness the
Dulai Lama. Let us change our atti-
tude. Let us give up our cowardly
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wltitude. Let us own up to the fact
inat we should be glad to see Tibet
iiberstea, that we are friends of Tibe-
tan freedom and as a token of our
fceling let us give diplomatic recog-
nition to the government in exile of
His Holiness thge Dalai Lama.

Sir, two days ago the Foreign Mims-
ter got applause in this House, and
rightly, for saying that if a Free Rho-
desian Government was formed we
would recognise it. Why do we have
to go to Rhodesia to recognise a gov-
ernment in exile that fights for free-
dom when such a government is in
our own territory and we could set
an example to the rest of the world?

Now, I come to Pakistan. In so far
a: Pakistan is concerncd, we shall
have to have the policies: a shoct-
term and a long-term policy. In the
short-term, our firm posture of resisi-
ing any aggression or inflltration must
be maintained. This limited objective
of the armed conflict with Pakisian
in September, as defined by our Presi-
dent and the Prime Minister, has, |
think, been fulfilled. The aggressor
has been taught a lesson. He has
bzcn shown that this country is not
prepared to be pushed around any
more. I, for one, do not belicve that
Pakistan ha: the capability, by ler-
self. placed as she is today, to launch
any major attack on this country. If
that happens, she will be defeated in
the same way as she was in the last
atiempt,

Our long-term policy should be to
keep the door open to normal friendly
relations which are so demonstrably
necessary in the interest of both the
countries.

Bhri 8, M. Banerjee (Kanpur):
Keep the door open to allow the in-
filtrators in?

Shri M. B. Masani: These must be
rsiablished some day, even if it takes
months or years, if the two countries
arc not to take the wrong path and
go down in mutual destruction. Geo-
graphy has made us intimate neigh-
bours. If I do not like my neighbour
in g house or a flat 1 can move 1o
another, but a couniry does not cn-



917 International

[Shri M. R. Masani]

Joy that luxury of moving away from
a neighbour. Sooner or later, there-
fure—let us hope, sooner rather than
later.-—the two countries have to learn
lo co-exist. For this tg come about,
however, there will have to be a
change of heart first on the part of
the present Government of Pakistan.

8hri 8. M_ Banerjee: If they have a
heart.

Shri M. R. Masani: But, Sir, when
that change of heart takes place, let
the door be open and &s & stronger
and bigger power, let us then hold
out our hand in response,

In so far as Kashmir is concerned,
| kelieve that Pakistan, as a result of
its wicked collusion with Communis:
Ching and its aggression against us,
hos lost whatever locus standi it had.
There can be no concession made 1o
Pakistan in regard to Kashmir which
may; be misconstrued as a reward for
its military adventure. At the sanoe
time, because of the misdeeds of
Pakistan, we surely will not forget
thw obligations we have undertaken
lowarde the people of Kashmir. A
solution of the problem has, therefore,
ta b2 worked out, but this should be
done on our own initiative and at the
proper time. Whatever the solution,
it will have to be mutually acceptible
and in the interests of both India and
the pcople of Kashmir. What does
this mean? It means that whatever
the future status of Kashmir and its
rclationship with the Indian Union, it
can only be one

An hon. Member:
been decided.

It has already

Bhri M. R. Masani:... .it can only
be one which, as in the case of Naga-
lard, is acceptable to India, whicn fits
in with our national interests and our
national security.

In conditions of inflitration and
gucrilly warfare, it is well known that
the goodwill of the civilian populatira
can. in the long run, be decisive. 1t
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is, therefore, essential that all gteps
should be taken to win over those in
Kashmir who are as yet uncommitted
and who are opposed to that part of
the country going to Pakistan. These
are the people with whom we must
consult and with whom we shall have
fo work out a solution. In some sec-
tions of our Press and public opinion
there has been an unfortunate failure
to make this distinction between those
who are pro-Pakistani and those wlio
are opposed to Pakistan, whatever
else their views may be. If we are to
defeat the enemy, we shall have to
iearn (o make this distinction and we
shall have to avoid the trap of the
man who puts his foot into it by
saying: “he who is not with me is
ogainst me”. That is why, Sir, in our
cwn national interest, it is essential
that a policy of conciliation should be
instituted in Kashmir without any
further delay.

Now, Sir, I come to a very import-
ant point, and that is about our future
relations with two great powers—the
United States of America and the
Soviet Union. If the Chinese aud
Pakistani combination is to be resisted
successfully, I believe that the help
of the great powers is essential. Any
talk of going it alone in the face of
this combination is un realistic and
would be disastrous to our national
interest. Both these powers have in
the last few months played a cons-
tructive role in bringing abou! a
cease-fire. We need the friendship
and we need the goodwill of both
these powers. In the changed cir-
cumstances, it would be a mistake to
think in terms of exclusive friendship,
of friendship with one as against the
other. 1 am very glad that Shri Chag-
la, the Education Minister, in his ad-
dress at the Indian School of Inter
national Studies, of whose Governing
Body I happen to be a member, made
this very good point, that the old
basis of non-alignment, of two quar-
relling powers, has gone and you dc
not have to pose one against the other
any more. I agree entirely with what
he sald on that point.
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The fact has to be faced, that both
these powers function under certain
§ liinitations.

Shri D. C Sharma
Does Rajaji support it?

anp M. R, Mamnl: Yes, I think
Rajaji supports the acceptance of help
from both Russia and America.

(Gurdaspur):

As I said, both are working under
some limitations. In the case of the
United States, its limitation is that it
cannot take sides in dispute between
two countries in the non-Communist
world, This, Sir, has happened in
many parts of the world. I give the
cxample of Cyprus, the recent one
that has taken place, where Turkey
nnd Greece, both its gllies, were at
Inggerheads. The United Stutes did
not take sides and tried to make
friends between them. This is the
role of the leading power in the non-
Communist world. It has got 1o be

accepted,

It is no good quarrelling with that:
it does not do any good to us. I will
read the words of Shri Chagla in
this context. He said:

“ ...the USA was on the horus
of a dilemma in her relations with
Pakistan. On the one hand
there was growing disillusion-
ment about the latter's role in
South East Asia, especially in
the light of her ‘violent flirtation"
with China, and on the other the
fear that any pressure on Pakis-

tan now might only drive her
cloaer to China”
Now we need US help: let us not

make any bones about it We need
the help and co-operation of the
United States. We need it for three
very specific reasons. ‘The firsi f{n
that today the United Statey in the
only power which has the capability
and willingness to deter Communist
China from attacking Tndia, if neces-
sary. with force of arms Tt is the
only power with the capability and
willingnes tn provide uws with a nu-
clear shield agminst nuclear blaok-
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China. That help was
en in 1962 and it would
Irive Been available, if necessary, this
year. There can be no system of re-
gional sceurity in South and South
East Asia without the support of the
United States.

mail by
readil

The second reason why we want
US co-operation iy food. Thanks to
our bad policies and neglect of agri=-
culture, we are not and will not for
a couple of years al least, cven if
good policies are followed, be in &
position to avoid starvation, death and
distress to our people. Now, which
is the country that can give us food?
The only ccuntry that can give wus
the amount of food that we reguire
The

is the United States.
Sowviet Union, unfortunately, has
a food deflcit and is  sel-

ling gold very heavily in the world
market to buy food for its own peo-
ple. Therefore, the only country that
could give us food on the scale that
we require, and without payment, is
the United States. The House last
Friday showed ity awareness of this
basic fact when it rejected a motion
that was moved by a member nf the
Communist Party,

Thirdly, this country needs econo-
mic aid and forelgn capital for the
welfare and wel-being of its people.
Again, while we may accept econo-
mic aid from any country that we
like. and rightly so, there s no
country that could give us the eco-
nomic aid of the size that we require
except the United States. Let me
gtve some figures. Out of the Third
Plan's external assistance 59 per
remt came from the United States and
only B2 per cent from the Soviet
Union. Therefore, in the present
state of the Soviet economy, which
Is in a bit of a mess, it Iy in No con-
dition to help us, T was reading this
moming an article in Le Monde, the
well-known neutralist. anti-American
leading French newspaper of October
ZTth. Tt say::

“The crisis the Soviet Union fs
now undergoing in its wold and
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foreign-currency reserves, in its
economy and in its relations with
several Communist  countries 1s
profoundly changing the balance
of forces in the world......
Another striking aspect of the
crisis of the system is the increa-
sing paralysis of the economy.”

This is no time when Russia can
afford, even if it wants to, to help us
economically in a big way.

As 1 said, the interests of the Soviet
Union coincide with ours upto a
point. 1 wish we should take full
advantage of that identity of inter-
est. The Soviet Union has played a
constructive role, as I said before,
like the United States. Strongly op-
posed to Communism as I am, I for
one would unreservedly welcome Mr.
Kosygin's mediation in the quarrel
between us and Pakistan. I would
wish him well and I would hail him
as a good friend of this country if he

could make this quarrel end and
resiore friendship between the two
countries,

Gone are the days of Lenin and

Sta'in when the Kremlin would have
becn delighted to see fighting between
India and Pakistan, "Out of chaos
comes Communism™ js s slogan which,
I am glad, the Soviet Union hag re-
jected, even though the Chinese are
yet to discarg it.

Now, what are the Soviet objec-
tives in this part of the wor'd? 1
think the Soviet Union has three
basic objectives in this part of the
world. The first is to avoid an open
clash with China. Though China
does not want It, the Soviet Union
has kept the door open to a detente.
In other words, the schism between
China and Russia is not irreversible.
The second thing is that Soviet
Union wants to keep Communist China
and the United States out of the
entire region. The third thing is
that the Soviet Union wants to stop
Pakistan from falling completely in-
to the arms of Communist China
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These are the limitations of the
Soviet Union and we must appreciate
them, just as we appreciate the limi-
tations of the United States. I say this
because it would be disastrous if we
let ourselves build another illusion mn
place of that illusion of ‘Hindi Chini
Bhai Bhai" which brought us to such
a disastrous pass. [ say that because
there are some signs that that illusion
may be replaced by another illusion
or hypnosis of the same kind. There is
the ridiculous talk by my friend, Shri
Asoka Mehta of dovetailing our eco-
nomy and planning to the Soviet sys-
tem of planning which is itself in dis-
array. My good friend, the Minister of
Parliamentary Affairs, went 1o Moscow
recently. While he was speaking to
the Russians in Moscow at one of those
functions he said:

“ ...1 am not in the habit of
speaking in the language of evag-
geration. But I wish to tell you
that today every corner, every
class of people in India is full of
love and affection and gratitud:
to the Soviet Union which w-=s
never seen before”

The language of hyperbole is all right
at diplomatic functions but we must
not become victims tp that language. .
(interruptions). I will quote what he
said before going to Russia also.
Speaking in Delhi, as reported by the
Indian Express of 19th October, he
said:
“The Soviet Union was hundred
per cent true friend of India.”

Now, let me say clearly, what every
student of international affairs knows
that there are no hundred per
cent true friends for any count-y.
Not even the United States, I
will agree very cheerfully, is a hund-
red per cent true friend of India. Let
me remind the House of what hap-
pened in 1862, Tn 1962 when we were
attacked by Communist China, two
countries came readily to our assistan-
ce. while Mr. Khruschev was still sit-
ting on the fence, and thev were the
United States and the United Kingdom.
We may be forgiven if in our excite-
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ment ag that time we had descr bed
them as a hundred per cent  true
friends. But wiai happened in three
yeurs? See how the situation  has
changed. Therefore, if there s a hun-
dred per cent friend, it is on « 1.r the
moment, only for the occas on Coun-
tries are not hunired per cent friends.
They fo low the r own nalional inter-
est and they chinge their friendships
from time to time.

Now, the USSR is neuiral and it has
been neutral between India and Pak s-
tan in the Kashmiy dispute. There has
been a shift .n its policy, not to  our
advaniage, over Kashmir. Wi know
the Veto 1s gone, the Veto for which
we paid 3 heavy price for sever:l
years We have been equated with
Pakittan a® “twg non-aligned c-un-
tries™ 1 can quote from article af er
artic ¢ in Pravda from stv.ement afier
statement bv Breznev and Kesvgin
equiling us with Pakistan.

Now, on the 6th of Septemir, Mr.
Ha.0id Wison, the Bridsn  Prme
Miniter, made a remark disapproving
of our cr.ssing the frontier between
Amritsar and Lahore and we, quite
rigitly. got excited aboui it. and mv
friends there brought even & m t.on to
Jeave the Commonwealth. Pur it is
very interesting that about the swme
time Mr. Kosygin. the Soviet Prime
M nister. wrote a letter to oir Prime
Minister. I have not seen ei her that
letter or the Prime Minister's reply. Sa
al' " ean do is to quote from the
Hindur'an Time« of 11th S~nl.mber. a
UNT message from New Delhi, which
was never contradicted. Ty sad:

“Prime Minister Shastri has
replied to  the ‘etier of Soviet
Prime Minister Kosvgin regarding
the conflict with Pakistan,

He ‘s believed to have explained
how the crossng of the inter-
nitiona! borde- by Pakistan in the
Chhamb sector. with heavy artil-
lerv and Patton tanks, had neres-
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sita counter-measures on the
part India.

Action had becy taken to rulieve

the pressure in that area, he has
added

In his ‘etter. received some days
age. Mr. Kosyg n had taken excep-

tion 1o 'ndia’s crossing of the
in ernationil  border in West
Piki tan He had requested

New Delhi to immediate y order
cease-fir: and withdraw its forces
behind the cease-fire line Jam-
mu and Kashmir and the inter-
nitional border elvewhere.”

Mr. Deputy-Speaker: He should
con lude soon.

Shri M. R. Mavanl: | have 3 minu-
tes and | have taken only 25 minutes

Mr. Deputy Speaker: He has taken
30 minutes

Shri M. R. Masanl: Even then | have
B+ Gior 7 mnutes. 1 was making the
Po ng thal Mr, Kosygin said exactly
wnal Mr Hiro'd Wilson had said, but
there was a deafening silen e not only
f-:m the Communist Party but from
all those who ars frothing in their
rig” aginet the British. 11 one was
tn b'ame bath were io blame; if one
Is not to be blamed, neither ia to he
blamed. Let us not have these double.
standards.

The last thing that I would say
about the Soviet sttitude on which, 1
think, something needs to be 3aid,
that yesterday the Pa'riot carried &
ver+ inleresting article from the
Comintern paper, ca'led The Pro.
b'ems of Socialiem and Peare, the
afficial ogan nf the International
Communist movement. I would llke
to quote two paragraphs from it

Bhri Nath Pal: Comintern is dis-
solved.

Shrimatl Rena Chakravartty (Bar-
rackpore): He doey not know that
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Bhri M. R. Masanl: Ostensibly dis-
wolved, but still carrying on.

This is what the Problems of Socia-
lism and Peace, the official Interna-
tiona] Communist paper says:—

“Following the conflict, both
India and Pakistap are increasing
tneir military expendituie ai the
expense of economi. development.,
The Shastri Government was ale
ready taking steps to lower the
rate of economic devclopment and
increase the tax burdep on the
working messes. ... War hysteria,”

says the paper,

“has gripped both countries
where there 1s an attempt to draw
away the atteniuon of .abouring
masses from the fight for their
vilal interes's The new situa-
tion cnnsiderably lightens the task
of reaction to take revenge on the
democratic movement.”

Sir, I am not criticizing the USSR,
I am asking for symputhelic under-
standing of its limi.ations. I ask for
the same treatment for both the USA
and the USSR I am only pointing out
thal the capacity of the Soviey Union
to help us is very much more limited,
very much more circumscribed than
that of the United States.

Sir, 1 have done. 1 have tried to
put before the House and the Prime
Minister a blueprint for an opproach
to our new problems which, I believe,
the world wou'd understand, which
shou d bring for us that understanding
that has been missing, which would
end the isolation from which we are
suffering. 1 would like to tell him
that in my view the great mass of the
people of this country would follow
him if he were to take some such
stand ms this and that he would be
wel! advised not to visld vn this nres.
wure group or that out of fear of what
some section of pub ic oninion might
say. I belleve that what I have put
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before the House is what India's
tunsamental in.eresis require and I
uppen] lo the Prime Minister to lead
the nation in that direction.

shrimatl Reau Cnakravarity; Mr.
Deputy-Speaker, Sir, we have just
nuw heard a very interesting speech
by shri Masani, Deputy Leader of the
Swauwanira Party, in waich he has tried
a .ol if acrobatics, because he must,
the situation is su h that it is impos-
sib e lor him 1o realise what the peo-
ple rea ise very simply that it is not
a question of the USA criticising us
or Lthe USSR criticising us. I am sure,
nobody in India would at all object
if the USA or the USSR was 10 criti~
cise us because we, after all, are a
capitalist nation, the USSR is a so ia-
list nation and the USA is an im-
perialist nation. Naturally each will
criticise the other. The crucial ques-
tion is: Who gave the Pation tanks;
who gave the Sabre jets and who, as
yet, has not abrogated the military
pact through which, as he rightly
sas, the weak Pakistan Government
has been bolstered uwp? That is the
crux of the gquestion. In his undying
faith in the United S‘ales giving help
to us at a crucial moment he has tried
to atk us: Did thev not give us help
at the time of the Chinese crisis? Sir,
it is time we evaluated it.

Yes, we got a few transport planes,
some mountain divisions' clothes; but
wh>n we went for the supersonizs,
it was Pakistan that got the super-
sonics. not us; when we went for the
submarines, it was not we who got
them but others got them Therefore,
this is the test on which we sha'l have
o juige everything. We do not want
en alliance either with the USSR or
with the United S‘ates of Amorica.
That is exactly the point on which
we differ. We do not want Moscow
god We want tha' our couniry
shoulq have understanding and friend-
ship. Often that understanding may
not be there but we must trv and see
that that under<tanding comes berause
we have to fight both on the military
fie'1 as well as on the dipinmatic
fleld.
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Sir, we are discussing this at a time
woen the experieoce of the lasy three
mon.ns seems Lo be receding afier 18
*ﬁr.n momentous impa.t. Al Lual iume
tnere we.g (wo significant laclts wouch
Tuse L0 vur Munas ang which we felt
very suruongy. Une was the acuve
resistance and heroism pul up by our
a.my and Jawans Bling us with @
sense ol confidence that we have the
ability to Jdelend our inJdependence
apnd our freedom. The se ond fact
was the humiliation and animus fung
at ug by taose who had been paraded
as our friends, the United Stales of
America and the United Kingaom—
we nave got 'o see it very C early—
from whom we @&re trying all along
to get more and more ald

1 say thig bitterly because I was in
Amieii=a sl that time in those crucial
davs—6th, Tth, Bth Sept right up to
the 15'h and the 16th. I was surpru=
ed o see that Shri G. D. Birla aimost
echoes the entire speecn of Shn
Muasani in a speech whi h has appeai-
ed in the Hindustan Times today. It
syl —

“ was there during our most
difficuit umes and 1 te ] you that
the American nation was nighly
well informed. 1 used to see the
news bul etins, listen to the radio
and watch the television: and 1

discovered that It was all very
okjactive.”
We also wat-hed the te'evision

thres Anoy herage we were £ arvinge
sbout the news about India and 1
remember. onc televiiion muan said—
ft was not outstanding but it stuck
in mv mind—"You epnnot have some-
thing fo- nothing: vou give up your
s'titude in cri‘lcising the United
States of America regarding  Viet
~m: “ou g'Vé up your attitude re-
ga-ling Kashmir: vou cannot have
something for no‘hing” That was the
wenti=e trend. We felt ot that time,
wn those dvs humi‘iated why we had
gone as begears to ask for aid from
such people. At every siage, even in
the "nter-Parliamentary Conference st
O'taws we felt the pressures that
were put upon us.

1887 (SAKA) Situation (M) pga®

In recent weeks the American lobby,
which wgs cornered anua suent during
e DastXuew moalns, has again girded
up its joins. The Prime Mi .aster, who
has just made a Jape para rigot
througnout India, told the poople tnat
he would never knuckle under hlatk-
mail, that we would starve rather
than take PL 480. Hc, surely, cou d
not have forgotten the Pation tanks,
the US Sabre jets that killed thou-
sands of our jawans and no amount
of protests by us to get the United
States of America lo make a condem-
hation of the misuwe of US mulitary
pact arms was uf any avail. All that
is there before us. Why is it that this
consciousness, which has been there
bafore our people, has suddenly beem
forgotten and n new ‘furn fs heing
made with Shri S, K. Patil heralding
the new turn of eventst

Hers we have been told on many
occasions, sometimes in 8 hidden form,
never contradi ted openly that the
Prime Minister Is going to Americe
and that h~ is gning ta arccept ‘o ine
vitation of President Johnson. I do not
know what Invitation has
him, but we are told that he bas re-
celved an invitation—a fresh invits.
tion, 1 presume—atter the way he wan
treated Jast time and Ve ng
there, 1 think, we need an answer
from him this time.
will make the position clear and the
people will judge whether it la in
interest at this moment to
weakness in going there after the way
they have behaved to us
Prime Minister,

Both Shri Patil and Shei G. D. Birls
have been making statements whi-h
are very similar, the onc o the other.
Shri Patil savg that he has been as-
sured by the Pentagon that thev are
not going to Five any more military
nid to Pakistan, that he has met the
Uniteq Sta‘es Defence Secretary and
has been assured in the same manner
bv him that the US would not give
sny more arma to Pokistan. 1f that
is true. whv cou'd not & siatement
have been made to that effect”
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We know that, without arms com-
ing duectly, lrun is giving oiul and
that arms and a whoie squad,onp and
a half of planes have been given
through Turkey to Pakisiap and the
loss has been more than made up, al-
most. We are not sure but we know
that they arve trying hard and are
getling their friends in SEATO 1o
help them a.though we are toid that
pressure hasg been put upon SEATO
not to give arms ‘o Pakistan We can-
mot accept anything No word will
be acceplable w us un.e.s we
that there is an abrogation of the
BEATO, CENTO Pact through which
Pakistan has a right to demand arms
from the United S'ales of America
That is the basic question.

We do not wanrt an~ho?d ‘o jnter-
fere on the question of Kashmir. We
be ieve that we W i sellie 1t oclween
Pakistan and ourselves. It is these
thiid parties, arming the Pakistan
Army and giving them these bombs
ang planes, who have been crealing
this rift and they are the people be-
cau~¢ of whom armed hostiiities have
taken p'ace Thig is what Mr. G. D.
Bir'a hay said in the saome manner as
Mr Masani has said I take the name
of Mr G. D. Birla bocause he is the
spokesman of the free enterprise and
big en'croreneurs and  monopolists.
He says;

“America has got better rea-
sons to be friendly with us...."

What is the reason? Te thoat the rea-
mon why they gave Patton tanks to
Pakistan? Then, he goes on to say:

“ . .we find that we have got a
greater area of common ground
with the United Sta'es than we
have with Russia. . ."

We too judge Russia and its policies
on the basis of whether they have
helped us or whether thev are our
friends or not. It is on that basls
that we are going to judge. It is mot
a que:tlion of making the cr!ire ques-
Sion whether the United States is our
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best friend and Russia is our second=-
best or tnird-best friend.

14 hrs.

Sir, it is nauseating to be told again
and again tnat our Prime Miruster
snuuwd go Lo wne United Stales to meet
Mr. Johmson. Why is tnis pressu.e
being pu. on the Piime Minuter?
It i; becauze Mr Patil canno. 1an-e
policies and it is our Prime Minister
‘who has to go and make the compro-
Misiy 0N dsdaaMur dad 10 daage var
criticism of the United States policy
on Vietnam. QOur Prime Minister may
say that taere is no harm in t.lking,
but when our jawans have laid down
their lives and suffered so much, does
it behove Inlin to degrade itself by
allowing it Prime Minis~r to
g0 to the Uniteq States whose arms
are still being daily wused? This
is the question which I put and
this s & yga o .00 not i my own bul a
question which is in the minds of the
entire people of India. It is surprising
that even Shri Shastri has been be-
side hims~if  with joy with Gold-
berr's not taking wn the political isse
of Kashmir for discussion before the
discussion of ln: ctase-lire was over
All the US. d'd was to say that cease-
fire has to be discussed first, No-
where has Mr. Goldberg said that
they have given up that part of the
resolution which demands a political
se‘tlement. That is the point about
which we have to be very clear. Still
the entire question of the poli‘ieal
settlement on Kashmir s an ope1
question as far as the United Nations'
resolution is concerned and for that
matter 1 mav say that our most diffi-
cult period lies ahead.

This is what Mr. Patll has saild. I
Jo not know from where he gets the
idea. He says:

“The fact that both the United
Kinednm and the United S*ates
did not agree to the telescoping of
the first and fourth clauses of the
Security Council's first resolution
viz. cease-fire and permanent
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political solution of Kashmir in
the Council's latest resolution

. elearly showed that no consilera-
tion or concession would be given
to the aggressor.”

If that is so, then all our troubles
will be over. Bua. it 1s fa; ficm the
truth. This is what is being attempt-
ed o soft-pedal the fact that our aid-
giving benefactor, the United States,
has still not changed its position re-
gard +7 the noi‘ical s=t'lemen* on
Kashmir, India is opposed to plebis-
cite. What is the position? Have any-
where the Americans stated that
Kashmir i85 an integral part of

India? That is the question.
Why are the people of India
li..biea to the o.5.5R.2 it 1S

because th~y did openly declare,
whatever other criticism they made,
that Kashmir is an integral part of
India. There is a feeling that Shastri-
§i is also succumbing to thess pres-
sur=s. Let us t=1! him humbilv that the
countrv's orestize will be laid low if it
is a fart that Y is thinking of Faing ta
the TTni'ad Stntaz  pt thiz moment
when the Uniteq States arms are
brine uzed h Pakiztan in attr-kineg
our jawans durine this uneasy lull in
the fiohtine at the front, Whatever
mav he said Shastriji is being called
to tha TTnitad State= for nuttinT pres-
sures on him to agree to the condi-
tinms which we have not agreed.
Abams o'l thera js annther attemnt
which is already afoot ang it will be
gtonne? wn in the TTni‘ed Stateg thnt
when  Shaetriif j8 moing to meet
Tehnann. "ndia must not eriticise the
artirn of the United States over Viet-
nam.

WMo friand Mr, Masani has slreade
noeed & ausetinn. Mav 7 ask him: Is
Kashmir ard Vietnam the same pro-
Wem* T wonld like him to realise
that when he trirgs tn  equate the
Umired Stotee intervention in Vietnam
swith the Wachmir i=sue, he is doine
the greatest disservice to India, We

ean never tolerate thiz simile. Is
Kashmir an integral part of India?
That §e the main ouestion. Mr.

Masani of ennres. was often in favour

E of a condominium and wvarious other
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measures to appease Pakistan. He
does not realise that it is a part of
India and because it is a part of India,
our army must pro its own

territory. . o 2

Is Vietnam a part of the territnry
of US.? The excuse that the South
Vietnam Governmeni has called U'.S.

for help makes us ask: What Gowvs
ernment is this which has changed
hands eight times and whe in the

world does not know it is & pirppet
Government bolstered by the arms
and monevs of the United Strtes? Do
we not know that 4/5th of the South
Vietnam terrilory is in the Hahds
the National Liberation Front?

Shri M. R. Masani: Question.

Shrimati Renu Chakravartly: The
whole world knowg it. Mr. Masani
may not like it. But it is a fact.

Shri M. R. Masani: It « .utdated

Shrimati Renn Chakravartty: The
policies of U.S. armed intervention
directly in Vietnam and indirectly
through Pakistan in Kashmir woe- are
one and the same, India must stand
firmly with the en.are non-aligned
snd Afro-Asian world opposing U.S.
intervention in South Vietnam. 1
know when the P.L. 480 supply was
stopped, in the first instance, it was
given in the U.N.I, press release that
one of the reasons was about the
right statements made by the Prime
Minister on the question of Vietnam.
Irrespective of what form of Govern-
ment Vietnam will have—we may not
agree with the form of Government—
it will be the choice of the Viet-
names2 people unifving ther country
and choosing their own form of Gov-
srnment according to the terms of the
Geneva Agreement. What we desire
is the stopping of the US. bombing
and the withdrawal of their troops

V=

The fear of China must not prevent
us from giving this right to the Viet-
namese people. It is on'y hy taking
a forthright stand on principles that
we can once again win the respect of
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the rising peoples of Asia who have
seen what the U.S. has done in Congo
and in Vietnam....

Shrimati Yashoda Reddy (Kurmool):
Even here, we do not have the Indian
point of view. One is siding with the
United States and the other is siding
with the USSR

Shrimat! Renm Chakravarity: The
bon. Member need not get so excited.
‘We nave 1o live in a world where we
hav: to be inter-dependent. Let me
@nish my speech. 1 hope she will get

& Lk, ., , LanterTuplion),

Now, | will say a few words about
the need for uniy with Afro-Asian
woild. in spite of the comp.exity ol
the job in the diplomatic fie.d, the im-
porance of the large numbur of news=
iy trecd countries cannot be ignored
by unybody in the world Neither
the United States not the U.SS.R. can
ignore them. The importance of these
newly freed countrie; cannot be
jgnored by anybody and least of all
by us At the Algiers Conference, we
felt that in recent years our attiudes
towsrds non-alignment has made us
tike a passive stand towards imperia-
Ji't intervention. I am happy that we
have mnde a forthright declaration
on Rhodesia. Just as we can never
support the attack of Chiny on Indin
and have outright condemned it so
too we must support the Vietnamese
people’s right to defend  themselves
against U.S. aggression to choose their
own way of life. Thus alone we can
build a bridge of understunding
between the Afro-Asians that we take
our stand on prineip! : and not om
mere anti-China stand.

Often 1 wonder whether we are
clear about our policy of non-align-
ment, Even our Ministers do not
speak in the same tone. Recently, we
have been hearing the statements of
Shri Mchr Chand Khanna advocating
the manufacture of an atom homb.
Fven the other day, the Prime Minls-
ter made a forthright declaration that
in spite of having the full ability to
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manufacture it, India wil] not do so.
‘We have also been shocked by the
statements made by Shri Chagla
which have been supported by our
friend Mr, Masani. Shri Chagla's
own recent stalemenils seem to say
that our foreign policy of the past
was wrong.  What does it mean?
Dnes it mean that our policy of non-
alignment which we have uptil now
foiwwea has been wrong? Even the
delegations which are being sent
abroad.—| do no! know what we are
snpoed ‘o do In those delegations.
Mr. C, D Pandey is going to lead
a @elegation ln which some of us are
= he nvited Pandey
does not support our policy of non-
alignment. He has been one of the
top-most critics of it What are we
supposed to do in that delegation?
We have been reading various activi-
ties of our delegations abroad. We
must clearly know what we stand for
in our foreign policy.

Often we are talking about SEATO,
CENTO and US. arms. We seem 1o
argue that we are opposed to it
because those arms were misused
against us in contradiction to Mr,
Fisenhnwer's promise of using them to
fight Communism—almost so to say
thut we agree it is all right if it ts
used against Communists but not
against us. Is this the policy of non=
alignment? I would like to say that
we also do not seem to know the
African trend. In recent times. | saw
a four-paged pamphlet which had
been produced by one of our High
Commissions in Africa—by the Infor-
mation Service in Kenya. It was &
round-up of the World press opinion,
quoting comments from three Austra-
lian newspapers and one New Zea-
land daily. Is there no other Afro-
Asian paper which we could have
contacted nnd which we couli have
quoted? We have to understand the
African mind This is what 1 want
to urge on the Prime Minister. We
Communists have talked with them In
our own way; we have
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on behul! of India what we have
thought to be ithe correct attiiude to-
wards :ndo-Pakistan conflict and we
have put forward before them ine
‘reasons why India will not accept any
pol.tical decision which will jeopar-
dize our secularism unity and our way
of life. The African has become wary
Bmnd let us make no mistake abowr it
They are no! tsken in by China nor
by the United States because they
thave fought their battl: in the roionis!
war. But it does not mean that M'nda
mutomatically stops into that pesition
‘which is slowly being vacated in their
‘minds by the Chinere propaganda.
In the Algiers meet, the Africans d.d
not want to openly divide the Afro-
Asian forces because it did not want
to glv: a handle to imperialism. But
it would be wrong to think that the
policies of China were supporied by
them. The wvery fact that 43 coun-
tries wanted USSR to have 4 seal was
a clear indication of this. If India
undertands this eomplex hackground
to the African mind—its anti-coloma-
lism and h nee its shying wway from
anti-communism. its onpovition to the
extrems policies of Chinese export-
of-revolution theories and hence it
desire to buid g healthy free eam'ty
of nations to puard their indepen-
dence and help forward the develop-
men' of these countries on the basis
of peaceful co-existence and non-
aliznment. Oulv if we understand
this complex make-up and patiently
work Lo create a greater raponrt with
thom ean China  be -ontained  and
Pakistan defeated In the diplomane
fleld.

* have said so much, but the man
point 1 would like to stress i« the
need to bulld 5 s~lf-reliant scomamv,
Above all, what has been taught ‘o v
in the Ias' conflict is that we have to
bul'd by our own efforts and defence
potential, a self-reliant economv 1
hope that will answer the poin' that
was made bv our friend. Shriman
Yashodas Reddy who s not ' 'nhe
momen* listening. Tt will all depend
an our ability to buld the =elf-relis-t
weonomy. Our ‘awans  have shown
bow bravelv thev can fight. We have
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togive them also the arms with
wwhich thev can flght. How do we do
that? Some say: huve we no friends?
The argument Is uscd only to decry
our poicy of non-alignment. Wheo
are our friends? Only those who
help us with the knowledge, the tech-

nique, to be able to build up our de.

fence industries and our self-reliant

econnmy are our true friends. There

is no doubt about it. We do not want

them to make long speeches support-

ing us, bul we want them to help us

in this. Here it is the (138X which

has helped v They have supportied

us and it is with their aid that we are

today building our oil industry and

the MIG's; it is with that knowledge

and te hnique tha! we wil be able

to make bettcr "Gnats” and betler

blue prints fur our defence industriea

Yet, in the bureaucracy and in Gow-

ernment too, there is an astonishing

d.gree of anti-communism, o1 which

Mr. Masani defends. Otherwise, why

do we not recognize the East German

Government. Mr. Misani has raised

the gquestion of recognising Taiwan

Does Taiwan rocognise the Mae

Mohan Lin:? Does the Chia g Kai-

Shek's Government not fully support

the territoria’ clsims on India made

by the Republic of China even to this

day? I sav that the question of recog-

nition of Taiwan does not arise.

o we fred : &6 ¥ B TF-
o o fwar o

Shrimati Remu Chakravartty: 1
woud tell my friend, Shri Madhu
Limaiye, that ea~h nation has 1o be
judged from this point of view, name-
ly. whether, it is in our interest, and
in the defence of our freedom, we
should recognise & rountry or not. 1If
that is the wav, then there is no ques-
tion of recognising Taiwan at all. 1
«ay we are afriid of West Germany
because they give us come mo-sels of
aid. That is why we do not recognise
Fa-t Germany, 1 heard [oom » very
high authority that, in spit~ of deniale
by the Weat German Government
the: were giving arms to Pakistan
right upto the 1st August, 1965. After
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that also, we know that they have
given arms to Pakistan though they
put forward the excuse of being un-
able to check private trade. We fear
the Weit German Government so
much that we do not recognise East
Germany, whih was the first com-
munist country to say that Chita
committed aggression against India.

We do not underestimate the dan-
gers of the pseudo-revolutionary dog-
ma; of China and its dangers which
hive led to armed attacks as we.l as
propaganda offensive against [ndia.
We are clear that, in spite of all it
1ays, these attacks on y strengthen the
rea tionary forces and add grist to
the mill of the U.S. lobby in India
and give credence to US. policies.
We are one in meeting this attack,
but we shall do so by not strengthen-
ing imperialism or its allies for we
b.licve objectively that the poliries
of the extreme right and of the ex-
treme eft meet at a poini The most
difficult <tage of the conflict has been
reached, To win peace is sometimes
more difffi-ult than winning the war.

| appreciate the difficulties of
Sardar Swaran Singh. 1 would lhke
to siv that he has done a good job
in the United Nations, but I say that
mu-h more has vet to be done. 1
would sav that what we have won has
been won with our firmness and by

the friendship that we had in the
word My friend, Mr, Nath Pai,
mentioned about Yugoslavia. They

are our friends. But let us not forget
there will be moments in history when
we c<hall even be isolated because we
stand for a principle which should be
defended and protected, ie., India
shal]l be free; it shall stick to its
policy of non-alignment and peace.
Therefore, we should not lose heart,

As we to'd the Prime Minister, we
would not like him at this juncture—
when still U.S. arms are being used
agaminst our jawans and when there
has been no expression of regret on
the part of the United States for hav-
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ing permitted those arms to be used
against India—to go to America,

We should also remember that
strings are not always atta.hed in the
1 of an Agr t. | raise this
here because there was a debate re-
garding P.L. 480; if it had bren saud
that we were going to iaper off the
P.L. 480 or that we we~c nul going
to depend on it, it would have been
something, but the attitude which was
taken by Shri Subramaniam was very
bad. If you want national unity or
a real approach for the defence of
India, then such an attitude should
not be taken. Lastly, these strings
are not always attached in the clauses
of the Agreement. But they are
there. The United Suates was de-
manding so many commitments from
us. What happened? As soon as Mr.
Pati] went there, everything changed.
We would 'ike to find out what were
the unwritten commitments that were
made because I cannot forget the
statement made by the United States
commentator: “You cannot have somo-
thing for nothing.” That i» why T svy
that, in thi= difficult period when we
have to fight on two fronts—on t_.h.
diplomatic front as well as on the mili-
tary front, our jawans facing the
snipping, shooting war (hat is taking
place. . . .

An hon. Member: aoout

China?

How

Shrimati Renu Chakravartty: [le
may make his spee~h only on China.

That is why 1 say that it is neces-
sury for us to be clear in our Immd’
that we shall stick to our policy of
non-alignment, which will be able to
win us friends; otherwise, we shall
go the way of all aligned counltnel.
the grestest exampie being Pakistan,
We do stand by our policy of stand=
ing for disarmament, ang our policy
of standing for peacefu] co-existence.
But these are the policies which are
opposed by the two nations, Chlnl_lnd
the USA. [ find that my hon. triend
Shri M. R, Masani is laughing, but 1
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should like to tell him that he is a
“student of politics and he should re-
y ber that these two extremes have
met on this point namely that they
op P fu co-exist and they
" oppose also disarmament and world
peae because they believe in the
theory of brinkmanship. We believe
Iin a pod y of non-alignment, and let
= make that non-a'ignment real, vital
and standing on principles, and if we
du s0, we are sure to win

Sh imati Renuka Ray (Malda):
- Since we .ast met in this Houze to
discuss international affairs, we have
gone through a very great experience,
and naturally there have been many
shifta in things as we see them. But
that does not apply to fundamen.a
. objectives. Our fundamental object-
ives a; enshrined in our policies have
remained infact. Though si.ce the
§th August, when Pakistani soldiers
in disguise, following the Chinpen
technique, attacked India, up to this
day, so many events haive happened
in rapid succession and they have
naturally affected many of our beliefs,
. nevertheless, the fundamenta' objec-
tives have remained intact. Many of
. the pre-conceived notions that we held
" and other notions also have been de-
mo ished during this period of twentv-
two day= and the aftermath that fol-
" lowed thereafter. The mettle of our
fighting forres has been shown to be
something about whi~h Pakistan and
her Wesiern friends had predicted
very much otherwise. They had
* thought that one Pakistani was equa’
o three Indians. Todav, the saga of
the capture of the Pakistani Patton
tanks belonging to0 America and the
Sabre jets that our airmen had
brought down iz gning to be a record
in historv of the gallant deeds of our
jawans and of our airmen. I <hall
not dwe'l on this subject except to
'sav that what has been done on the
military front and the strategv that
our countrv has shown on the military
nt is something whi~h we have to

on our home front so that we
'd strengthen our economic base
rdinglv.
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The most prominent fact that has
come to light, much to the chagrin
of many of the friends of Pakistan, is
the fa t that this deep design in
Kashmir of a rebelion, after infiltra-
tion failed, has failed because the
Kashmiris have proved once and for
@] that they are Indians first and
foremost when Pakistan attacks us.
‘That has proved and justified our be-
lief and our building up of a secular
State. Whatever may be ip store for-
us in the future, this is something that
is on record, and we shall be stand
by that in a determined manner,

In the moment of danger, the unity
of India has been strikingly demon-
strated. These are the things which
have disproved many of the conten-
tions heid by others, the most import-
ant contention being that plebiscite
can change things; that has been dis-
proved becauze Kashmir has had
many e'actions already; even if there
were a plebiscite, there is no question
of its going to Pakistan because it
could not go to Pakistan. since the
rebe'lion for that purpose could not
be incited even though so many ar-
rangements had been made for it with
50 mu-h of design.

Therefore, the most important les-
son that the world has 'earnt and the
friends of Pakistan have learnt is that
plebiscite on account of Pakistan's
insistence is not going to lead to any
results. If that be so, whv do they
still talk of a plebiscite? That iz be-
cause there are other things and there
are other interests. There is no doubt
that in this shifting world of interna-
tional politi~s, there are no perma-
nent friends and ac Derma-
nent foes. At the same 1ime,
there have been cerlain  nations
which have stood by us. My sther
friends have sooken of them before,
Shri M. R. Masani and Shrimati Renua
Chakravartty have drawn attention
to the fa~t that rartain neople have
helped ws. Shri M. R, Masani had
snoken about Malavsia, and Shrimati
Renu Chakravartt~ ahout the 11.5.5 R,
Both are true. There are alsn ather
ntinng aii-h ag Vogos'ar:a ete which
have «tood by us. But there is no
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doubt that se f-interest is guiding the
interests of certain nations, and more
especlally of those who have been
trying to help Pakistan in the Secu-
rity Council

Let ug look at things openly today.
Mvmhubmm-tqmm
eyes and we know exactly where we
are. Perhaps, at one time, be:ause of
the suave diplomacy of the erstwhile
empire builders of Britaln which dzalt
with us, we used to be left guossing
but in the light of the Linaul afii-
tude of the Wisson Governmumt and
the Labour Party, even the most re-
luctant amongst us need have no ex-
cuse to be kept guessing at al now,
because we know exactly where we
are. We know why & political solu-
tion of Kashmir is wanted by them;
we know also that a so-calied inde-
pendent Kashmir is wanted by them,
ubout which Lord Attlee's siiemeat
ramg out yesterday. Lord Attlee is
a man for whom I had a deep regird
because he was my tcacher when 1
was in college. Even Lord Attlee has
come out and said that a political
settlement and an independent Kash-
mir is wanted Why do they want an
independent Kashmir? Have not their
po'icles of divide.and-rule been suffi-
cient to create two countries which
are al loggerheads with each other
tolay, which are destroying each
other, and where In twenty-two davs
not on'y the blood of brother has
been shed by brother but economic
disaster faces both? 1Is that not a
sufficient for them? Do they want an
independent Kashmir wunder their
thumb so that their influence which
has Awindled in the whole eastern
sphere could come back again? Is that
the real reason behind it? 1 think we
are justifed in claiming that that s
w0, Tf that is so, there can be no
question of a compromise, There Is
no question of a compromise with a
nation of shopkeepers as we should
have known. It is a very significant
thing when we sec that the cream of
the intc"ligentsia in Britain support-
tng China and the Priends of China

NOVEMBER 15, 1083

mmm

Association that has been formed. So,

we know what really affects British

tl?“u in trade governs her objec’
ves.

I should say that it would be far
more worth-while for us to consider
what we could do about the trade in-
terests of Britain in this country,
which have increased twice or even
three times since Independence, in its
vo.ume. If we want to produce any
effect on Britain, then it is a question
of taking over jute and tea and oil
and nt m-rely one of ‘eaving the
Commonwealth. What is the point In
leaving the Commonwealth when the
Commonweaith ~onsits of so many
Afro-Asian nations also, when the
Commonwealth consists of so many
nitions which have been under the
heels of British domination in the past
and which perhaps -an see through
Britain better than many others?

Sir, 1 would personaily think that
the best thing that we can do is to
see that in the Commonweaith Britmin
is downgraded. But I certainly would
appeal to the Government to see and
examine what we can nationa ise. We
have seen how some of the Assam tea
planters have been behaving, we have
seen the treacherous behaviour of
some of these peop e. Surely we are
Justified in seeing that they do not
continue to handle trade in this coun~

try.

Then, a great has been talked about
both the U.S.A. and the USSR. by
Shrimati Renu Chakravarily and Shri
Minoo Masani. Listening to them I
felt that there is no proper rea isa-
tion as yet of a shift in the Interna-
tional world, the more so in the
speech of Shri Minoo Masani who
contradicted himself. Because, first
of all he says that we shiould have
some regional or zonil alliances to
help us, and then he savs him=elf at
a later stage that the U.S A and the
USSR are the two rountries fto
reckon with as they are sll-powerfu'.
But he seems to forget that the con-
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ception of the world as communist
and non-communist is no longer exis-
ten} in that shape. [t is being byurred.
Things have changed so much and are
changing su very rapidly that I think
in our foreign policy the fundamen-
tals like noa-alignment, on waich our
policy, is based, we should retain.
'}'he emerging trends as we see now
in the whole world is towards, what
our .ewders had brought forward long
8go, peaceful co-existence, with the
exception of China and ner saieliites
‘amongst whom Pakistan is taking her
P ace.

In regard to what I was saying
about Britain and her manocuvres I
woud like to say one thing and re.
cord it, that we have for iheir langu-
age, in which I am speaking, for their
culture, for th: great men and women
of that country who have been the
torch-bearcrs of liberty throughout
the wor.d, for the Mother of Parlii-
ments, for the great and precious gift
parliamentary system of democracy,
for all thes. we have the greatest re-
gard.  But this cannot blind us, this
cannot bes a mitigiting - ircumstance
today mgainst the manner in which
they have bahaved with us at a time
of danger and of crisis.

So far as the US A is concerned, I
wonder whit the feelings of the man
in the street in the US A. today s,
when thev find their Patton tanks and
their Sabre jets, meart fu, use agrinst
communism, being used againit India
Or is it the fact that the free press
of the home of free enterprise has not
put it across to them so plainly ani
they do not even know? That is one
of the things about which we have to
think. Berouse if it is true that there
is <om~ shift todav, some shift in
tneir nati=x then it i surprising that
the talk of strings being attached sti'l
continues  "n that case, whatever
haopens. we in this rountry cannot
possibly acceot anv kind of aid, food
aid or anv other aid, we never have
done 80 and never will do 30 from anv
nation whatever is in store for us if
the aid s with strings stta-hed. What
1 have besn fee'ing iz that it the
.American press would place the true
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ll&l and true perspective before
them, American public opinion which
has already shown a shift wi.l realise
the truth, though, as always happens,
any public opinion finds its way into
the attitude government only a little
later, and therefo.e it is nui <o appa-
rent in the governmental atitule yet
How long, I would like to know, are
they going to be guided about this
Indo-Pakistan sub-continent by the
B:::im as to what attitude they should
take.

1 do not want to take much more
of the time of the House about this
Indo-Pakistan conflict except to say
that we have learn! one “esson which
we should have learnt long ago, that
wc must leirn to be self-re iast. We
must be self.reliant, and that is the
ery throughout the country today.
Being self-reliant does not mean that
any country today can be isnliled
completely, that in thi= one world any
rountry can be complete!v se f-r.liant
in that sense or se'f-sufficicnt vnin it-
se!f. But it docs mean that in certaln
essential things If there is any al.
tempt by anvbody to turn us from
the way of life in which we believe,
then we must have that amount of
self-sufficiency to resist it effcctively.

1 will now turn to Rhodesia and
speak a few words on it

Mr. Deputy-Speaker:
Member's time is up.

Shrimati Remuka Ray: Sir. T am
the first speaker from the Conpress
Party and I hope you will give me &
few minutes.

One word about this shocking rebel-
lion of the whites in Rhodesin. [ am
s0 glad and 1 congratulate our Min-
ister on the stand that he has taken
about this and on comipg out ovenly
on this matter. But in regird 1n the
Wilson Government 1 am <ho-ked, T
do not understand whe they enu'd not
have taken action and tur~ed out this
government in Rhodesin hefare the
rebe'lion actua'ly took pliee  And
whv is it that even todav the are %0
reluctant to use arme against them te
quell such a rebellion?

The hon.
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- T think this is a matter of great im-
portancée to the world as a whole that
locay if one takes the map, one would
find that there is a deliberate attem st,
3t would seem, to have a wide area—
‘Angola, Southern Rhodesia, South-
West Africa, South Africa, Mozam-
bique—an arca whi-h is larger than
India itwelf, as a place where Aflri-
cans will be third-class citizens. There
is Bechuana and, Swaziland and
Basutoland; but these are small areas
which can be easily swa'luwed up, As
regards this deliberate atlerapt 10 have
white supremacy in an area which is
larger than India, surely it is up to the
Unitzd Nations, all of us, every coun-
try to stand up agains' s, and uot
merely must we condemn what is
wrong, but we will have o effec-
tively ses that what is wrong tons
nol continue and that thig deliberaie
design does not in fact take shape and
dream of white superma.y ¥ Rhodesia
and South Africa does =gt come true.

Now. a gnodi deal hss been said
about ths A'giers Conference, and I
do nnt want to say much about it
Qur External Affairs Minister has to'd
us that the ronsensus of opinfon has
been for the inclusion of the U.S.S.R.,
which is som=thing that we have gain-
ed. But there is no doubt that a good
dea! nf no'itical manceuvre tock place
in Algiers ang that we did not come
out sp wonderfully all round. And
one of the reaszons is—it is surpris-
ing —the attitude that was 'aken up
b+ the " A R. representative there
who had heen in India. T cannot un-
derstand it. herause we have not such
close contact with all the material.
Bot it does seem in any case that they
have duag the grave of the Afro-Asian
conference in the future at Algiers.

I come now to a point on which I
have son'en times without number,
Jome before this Indo-Pakistan con-
flirt took nblace, on interrational
affrir-.  And that is the question of
~om pub'i it media. T have said in
the past, and it has come more than
triga rome dhet the Iack of a proper
mar¥ wndiq in Tndia has heen one
of the causes—it wou'd be an over-
stmnlificati~n to say that it is the
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major reason—for g misunderstanding
of india. China as well as her dis
cip.e Pakistan have publicity machines
which are wohthy of Go:bbels in the
Hiulerian regime. Even to project the
corre:t picture of India before the
world we have not got a proper or
adequate media s1 far, ¢ is true that
there is greater realisation of this in
the aftermath of this aggression, Of
course I would take some future ogp=
portunity to dwell on this subject, but
1 have one or two points to make be-
fore I conclude. Omne of this iz that
in the wor'd of today a publicity
medin has to have expertise. We do
not think it necessary; we Lhink truth
wil" triumph in any rase; =0 we sit
byck and do not do very much about
handling it The whole publicity
work must be done by different mine
istriecs not in this wneaordinaed
fashion but by teamwork. 71 person=
ally think one ministry, whichever it
is, shou'd be4n charge of all publicity,
whether external or internal, because
even this time so many things have
gone wrong.

Az regarde our representatives ab-
road, I am not one of tho~e who want
io hold that either those who are ser-
vicemen or those who are in politics
arc better people for it to be there ns
ambassadors or in other reoresen-
tative capacities, but T do say this that
thos: who undertake to represent
India in anv capacity abroad must
have an understanding of our cultu-
ral heritage and also of modern world
trend: gnd must be free of jingoistic
and arrogant attitudes, whi'e fully un-
derstanding the fundamentals of our
objertives. T will ~onclude with these
words, We are not fighting merely for
teritorial integrily, although our ter-
ritoria) Integrity is dear to us. We
fight to preserve and defend our way
of life, a way that draws ils strength
from the diverse streams of Indian
culture. with the ratlonal and srientifis
anproach of the modern age. Tt cin=
not be compromised, nor allowed for
a medieval theocratic conception o
draw it hock to the dark aces. We
have been fighting to exnang the fron=
tiers of democrary in the world. Has

5 i adatnd el
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India transgressed into a sphere which
3 reserved for the so-called progres-
dive nations? Is it that an eastern
nation like us is expected to fol ow in
the wake of those who claim to be
the leaders of the world and under
Wwhose wing we should rather go in for
guided democracy and its like? How
dare we attempt to set up new fron-
tiers to establish demorracy on social-
st lines, on the lines of a secuar
state, thus showing the way to the
developing nations of the world?

With these words, I would like to
#ay that [ support the policies of the
Government fully. I hope that we
@5 a nation will be ab'e to continue to
show the same courage and determi-
mnation on the home front as our armed
forces have a'ready shown on the bat-

Hlefield.

Shri G. N. Dixit (Etawah): Events
of importance are happening at the
moment in many parts of the world,
but when the very security of the
country is in jeopardy and we are fac-

~ ing great dangers from Pakistan and

China, it is better and wiser {u limit
our cons‘deration to the one aspect
which mostly concerns us. It will pe
wiser also for all of ys and for Gov=
ernment to give more consideration
to the realistic and practical prob-
rather than handle

%o us.

Now about Pakistan. I will make
my submissions against Pakistan's
¢laim to Kashmir., But as regards
Pakistan, I am happv about one thing,
that we are a'l of one mind. It was
a spectable to witness. Whether it
was the Members of Parliament or it
was the peonle of Ind'a nr it wes the
Prime Minister or the other Minis-
ters, there was oneness of mind dur-
ing these few weeks. When there
was undeclared war between Palrs-
tan angd India, evervone thought alike,
There ware occasions when 1 re=
¢eived telephone ealls from Lucknow
and peon'e were
goncerned about certain events: they
were hapoy ~vhen 1 to'd them ‘Even
me Minister, every member
ig thinking just as
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you ace thinking’. Everybody was
happy. Everyone in this country:
thought a.ike. There were no two
opinions in the country. I wish
things continue in the same way and
whatever the Government does has
the full support of every ecitizen of
the country.

When we did thig for the first time,
there was a move from the Opposi=
tion that Parliament must sit all
aleng till the erilical period of the
cmergency lasted. This was as a re-
sult gf the consensus that was form-
ed m the Central Hall whers all
Members considered these prob.ems,
ang [ormed a consensus of opinion.
Whether they were the leaders of the
Opposit on or they were members of
the Congress execut ve, whoever met
the M nister was rep-esenting a con-
sensug which went from the Central
Hal. T think when these big prob=-'
lems are facing the country even in
the diplomatic war, it will be im-
mens ly helpful if Parilament conti-
nues in session all along and this
consensus continueg to help Govern-
ment in formulating their policies,
because really speaking. we are fac-
ing a bigezer menace now. When the
danger of war faced us. it was for
the armv to handle it; now it is only
for the Ministers o 3 few people to
hand'e the difficult’es facing wus.:
Therefore, the entire body of Parlia=
ment must be available for assis-
tance to Government to handle this
dip'omatic war.

Sg far as Pakistan is concerned,
what iz the problem? It is not that
the problem of Kashmir is a brake’
or wall petween India and Pakistan. '
For thess 35 years, [ have been decp
in po'itics. Really speaking, it is a
contest between Quaid-e-Azam
Mohammed Ali Jinnah and Mahatma .
Gandhi. Tt ig because those in autho-
rity in Pakistan think in terms of
Quaid-e-Azam Mvhammed Ali Jin=
nah's theory that this situaton eon-
tinues. Unless the leadership im
Pakistan changes un'ess the Govern-
ment in Pakistan changes and there |
is acceptance of the concept of the
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secular state, there ig going t0 be no
peace between India and Pakistan.
The Government will be in error in
think ng that if the question of
Kashmir will be solved or any other
question between the two countries
will be solved, therc would be an
alliance between India and Pakistan.

May 1 tell you now about Kashmir?
When I heasd some members speak-
ing in this House or ta.king outs'de
about this matter, 1 wag wonder-
struck. So far as Kashmir ig con-
cerncd, the question was decided
once for all in 1948 when the Instru-
ment of Accession was accepted and
signed by Lord Mountbattcn and the
then Maharaja, Hari Singh. The re-
sult was that the entire Staie of
Jammu and Kashmir passeq to India
and b-came an integral part of it
Therefore, to think that the part that
is occupied today by India 13 India's
and the part that is occupred by
Pakistan is Pakistan's is an absolu-
tely wrong proposition. It will be
weakening our case vis-a-vis Kash-
mir which is in the de facto posses-
sion of India. 1f there is anvthing
India’s, it is the whole Jammu and
Kashmir which once upon a time
the Maharaja ownei or rued
Therefore, India must ¢ earify its posi-
tion, dec'are its mind gnd make its
strong, righful, legal and con-titutional
claim to that pary of the State which
is Pakistan-occupied, which ig en-
tizely the de jure territory of India
and must be vacated by Pak'stan.

The on'y point was that in those
circumstances, our great leader, Pan-
ditji, expressed a political wish and
that political wish was as regards a
plebiscite or just sssessing the will
of the people. Now that expression
of gnod intention was utilised by
Pakistan or the Security Council or
those whg supported Pakistan. Now
all that has wvanished into thip air.
It i3 the time factor which is im-
portant, the convenine of the Cons=
utuent Asembly and the Constitu=
ent Assembly of Kashmir passing the

C. fon therein recording &
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indicating that Kashmir is irrevoca-
bly accedes to India, making it alsQ
clear therein that that c.ause is un-
amendable. There.ore, Kashmir
stands acceded to India even by the
will of th. people, the will vl the
people expressed in the Constituent
Assembly o. Kashmir which framed
ity Const.tution just as the Conmtitu-
tion of Ind.a was framed by the
Constituent Assemb.y of India
Therefoie, no qucstion arises pow
even of the will of the people br a
plebiscite. Bo, the entire case was
very well p.aced by our representa-
tives in the Security Council, and I
very much relished the thorough
statement made by the Minister
Withouyty Portfo io of Kasumir. All
the historical facty of the Kashmir
case were placed, but, as Shri Chagla
very well said in this House, the
people in the Security Council do not
decide things on account of their
truth or on the principle of Satyam
eva jayate, they decide according to
the cxigencies of the situation or in
the intercsts of their particular
nations. So_ it is for us to assert our
right, ag we asserted during these
two or three months, to the whole of
Kashmir.

So far as Pakitsan is concerned,
legs public ini in Pakistan
changes. unless circumstances in East
Pakistan and Pakhtoon’stan change,
there is no possibility of dictatorship
vanishing f-om Pakistan, and unless
dictatorsh o vanishes there {3 no
chance of India and Pakistan getting
friend'v. 8 it §s eseential  and
necessary that this Government must
sunport in 11 the movement of
Pakhtoon'stan, that we shou'g grasp
the han{ of friendship of Khan
Abdul Ghaffar Khan o~ whom in
1928 or 1930 Gandhiii bestowed the
great designations of Frontier Gandhl
and Bad<hah Khan. Gandhijj gave
him his word of hompur that when
they were In 4'Mcu'ty ™ndia would
rome ‘o their rearne, #nd so India
must stanq by Pakhtoonistan.

Simila-lv. the perople nf East Ben-
gal do not want to remain in Pakis-
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tan, to be under the guhjugation of
West Pakistan, those gictators and
aulocrats. Asy democrals, we must
support those who want democracy
Jn East Bengal. [ think it iy but
Proper for us to formulate suci
policy.

I heard the two great parliamenta-
rians, one representing the Swatan-
tra Pasly and the other repregenting
the Communist Party. Both of them
had something to say about India, but
I do not agree with my hon, friend
that peither of them said anything
for India. There was some part
truth in both the statements. We all
acknowledge with gratitude the sup-
port that has been given by Soviet
Russia to us, and the Government has
been very right in  grasping thei:
hand of friendship. A friend jn need
is a frined indecd. 1f Russin is a
friend in times of need, w, must
scknowledge ity friendship, and 1
think it way not proper on the part
0* Shri Masani to have left that point
aside, because it iy not proper or
gond diplomacy not to recognise a
friend who has stood by you. We
must he grateful 1o  Soviet Russia,
because 1 have not heard snybody
here or outside questioning their
friendship 1 am not a communist, 1
am as much an anti-commun =t as
Shri Mavani is, and I stand by my
leader Mahatma Gandhi. T believe in
every word that he said. It was
under his leadersh'p that + rnried
imorisonment six times in the freedom
movement. So | am not & rommu-
nist, but if a communist country s
good 1o this count:v, we shoul' stand
bv it  Onee a country has done &
#0904 thing bv us.  we shou'd h-
friend'v with that country. Let us
have a reputation in the whole world
that wa gtand bv anv eoun'rs that
sands by us. Malaveis Pae stood hy
ws and we ftoog by Ma'avsin  This
wet a good act. Ir we cartv an thiv
wav stand'ng bv our friends, we will
have a lot of friends.

Ou= policy hag to be practical and
realistic in this erigia rig-a-mis China
and Pakistan. We nesd not ven'ure
Into the affairy of other It in not
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necessary that we sav that if some-
body hes not been friendly to us, we
are an_enemy of tha, country, That
w:&bfu wrong policy. It wil be a
K poliey to declacy cur friends,
and wrong (o0 declare our enem es
Let us take whatever little we can taky
fo" those who are not our wpno-
nentg in this world. Let ug L7y to con=
wert the will of the whole world im
ou: favour. This will not do thal
because one country hng done ua
wrong, we become the enemy of that
country. That wil! be a wrong
policy. The correct policy will be to
win over the whole worid, yo be true
fricnds of those who have been gur
friends in nced ang tu try to win
over the rest of the woild.

There s an amendment by the
great D*. Aney One part of it struck
me. | have been talking to and
hearing people, all intcllectuals, whe
say that things are nol &e we degire
them to be in the international feld
We read in the papers and we hear
also stutements from people whe
come from foreign countries that the
opin on in those count=ity which we
assume to be very friendly is not =
good 8 we desire if to be. There-
fore, niuch js needed 10 be done by
o Government outside. This i o
point which has to he cons'dered hy
th m in & practical and rralistic man=
ner. 1 might g've you gne inttince

Just mow Shrimati Renu Chakra-
vartty said that there was the Ottawa
Con'e-ence and that she went there
There was another Member who wens
to that conference. | will not name
the Member nor give the sex of that
Msmher When we &fe atking thad
M mbe- about that rconference, the
Member said that every one was talk-
ine shout 3 plebiscite there, that the
will of the peop'es in Kashmir must
he known Then we osked the Mem-
hr: “What did you go*", and the
ren'v wag: “What can we sav. we do
nok kaow anvthing” | asked- *“Did
¥au not know all these hapoenings,
did von not read the speech made by
‘he Minister without Port®olin of
Kathmir?™, and the reply was, *1 had
asked for the brief, it was not sent,
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what could I do?. Tf this is the
positon, if the Members are sent
from here without brieling without
studv, it 15 no pooy sending de'eva-
tions outside. Anyone who goes
f:om her~ oulside wmust go fully
briefed. When | heard that Member,
* was ont a'one, there were about ten
Members sitting  in the Committee.

Ther, may be other instances.

s §Tw ~ swwa (gaTE) ¢
T IR AT AT |

Shri G. N. Dixit: I
the same,

will not give

Sa far ag Kashmur i¢ concerned, 1
was pald quie  sufficiently by the
Government of India to act as the
Prosecution Counsel in Kashmir
consp racy case. [ know sufficiently
we'l about Kashmir, and so the other
Members askrd me: “whv dd vou
not  brief this Member?" | said,
“This Member never cam: to me,
otherwise | would have briefeq this
Member fully. I am prepared to
work honorary now to trief anvbody
‘who wants to b br'efed on the ques-
tion o' Kashmir" Let that Memher
come to me.

So, my submission gbout these dee-
gations js ths. You may send any-
bodv vou want to send, but alter full
education and briefing. 1 am prepur-

ed tn brie! him in the matter of
Kashmir,

An hon. Member: Not the External
Affairs Ministry?

Shrl G. N. Dizit: I am also offer-
ing my services.

An hon, Member: You do not want
to go?

Bhrl G. N. Dixit: There are others
who want to go, I do nct want to go.

There is a oy of tulemt in this
Houg+ =~ 1 am not taking of the
Opposition, but of the Congress. Let
the Government use those talents and
send only those peoule who know
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their job well, who can study, who )
can speak. Do not seni pcope be-
causs they have been clamouring to
go, becaus they approarh you to go
Dr. Aney has raised this point in h's
amendment, snd | think the External
Afairs Minister, his Deputies and the
Prime Minister should give due con-
sideration to that part ol the amend-
ment,

15 hrs.

I wi.l finish by saying a few words
about China. I will take hardly
three or fou: minutes, if you permit
me. So far as the other enemy Ch na
is concerned, conditirns there aso
have come to subsist. Just as | say
that it is not possible to b friendiy
with Pakistan unless a man like Khan
Abdu. Ghaftar Khan crmes to repre-
sent Paxistan, some m«n of his type
mugt be in position i1y China. Or
else, it is a question of ideology; we
should become commiim.sts which we
are not going to berome because if
we do go our entire heritage of 5000
years wi'l be lost and we will be un=
true to the fathor ! the nation,
Gandhiji. That, we cannot do. Or,
we shou d become tulelage to China
That also wr ecannot A mighty
nation like India cannot do so.
Th-refore. things have come to stay.
I agree with my friendg who sav that
Pakistan i; not the biz menace; the
b geer menace is China. For China
we have to prepare the who'e nation.
It is not a queston of some indivi-
dual or a litte army ‘The whole of
China will fight sgainst the whole of
India. Therefore, the prevaration
hag to be on a much mightier scale.

1 think it is not a matter for the
External Affairg Ministry. Th's is a
matter fo- the entire cabinet {o con=
sider Loy every Member of Parlia=
ment b~ utiised for that preparation.
Let evervbody whose services are
avai'ab's be utilised for that prepira-
tion and let it be a revolutionary
preparation as there was the prepara-
tion for the 1942 movement, Let
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dbere be non-official lesdership oreat-
ed and let there be mass-scale prepa-
.'nﬂm. That s all I have to submit,

Bhri A. C. Goba (Barasat): Mr.
Deputy-Speaker, after some months
this Parliament has got an oppor-
tunity of discussing the foreign policy
sa such; and during this period there
bave been discussions on specific
Wsues in the foreign policy particu-
larly on the two pects, Kutch agree-
went and the Security Council reso-
fution for a cease-fire. It is realised
by everybody that India Is mow pas-

sing through a very difficult time,
perhape the most dufficult time
tince Independence. Internal food

position and other things are wvery
diMcult and our external position is
very difficult.  Our territorial Inte-
grity was menaced.

ot wew ww wwvm ;. ToTeTw

W, dmerrqrRI O Y| WA
% mopgfa Al
¥r. Denutv-Sneaker: The Ral] |s

Being rung—Now there is quorum,

Shri A. C. Guba: In August last we
were faced with the prublem of de-
dending our integrity and sovercignty.
Pakistan has been repeatedly invad-
ing our territories and last Lme in
August she sent a number of in.ltri-
tors intg Kashmir on the plea that
there was a rebellion jn Kashmir by
the peoplr of Kashmir and the insur-
gents of o cupied Kashm'r bzing hair
fellow brothers went to def nd or n
support of the people of Kashmir, for
their right of s-1f-determination.
everybody knows too well that there
was nothing lik- » rebel'ion gr poli-
tieal unrest in Kashmir. We have n t
yet b-en able tg convince~ the wor'd
ahat the justness ~f our rause ‘n
Kashmir. 1 d3 not know how
far our publicity and the Ex=
ternal Affair« Ministry are r-a-
ponsible for that but the position
#s tha we have not been able to
eonvince the wor'd onlnlon on the
rightneee af anr ~eme.
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Kashmir scceded to India scrord-
ing tg an passed by the Parlia-
ment of Great Brilain and it was le-
guily valid. Not gnly that The acces-
sion of Kashmir to India was ratified
by a duly elected Constituent Assem-
bly and that ls further ratified by two
subsequent general elections bas~d
on adult suffrage. It a very cardinal
factor which we have to tell the peo=
ple repestedly sp that the entire
world should know that Kashmir is
not a volony of India, is not under the
subjugation of India, is not undcr mi-
litary occupation of India but it is a
willing partner of the Indian Federa-
tion.

We should realise that [India
started her political carrer with this
great handicap of partition ard it
consequent result, the ereation of
Pakistan. Pakistan had th- blessings
of the Anglo-American powers. Some-
how they made a wrong assessment
of world st-at ‘gy and they thought It
fit to create Pakist'n as a sour-e of
permanent irr'ta‘ion and  prrmanent
friction with Tndia so that Tndir may
nnt davelon info a s‘rona military or
economic pawer and ~ur at'~~tlon
m-y h~ diverted 1o mT'tory a™n're, T
shon'd may that aur Initial  rist-Ye
wn that we Ald not reallses the full
tmnllcatinn of tha rrestion of Patiea
tan a~d eonss~uently we did =ot take
mterm to coun‘era~t thom. imnli-a‘‘oms
o= Ana'omg

Pakistan faithful to her creators
has been going arcording to thelr
designa and asince ity creation has al-
ways b en creating trouble for India
repeatedly, On threz ocra<ions she
made open aggression on India inve=
ded Indian territory but besd-s thal
there have b-en frictio s going om,
and new and new territory w a b ing
claimed by Pakistan. On our sid- we
have always tiken onlvy a d~f nsive
sititud~, whi~h was not oult- he'-fal
for us. Just at present nn ‘he eat'sm
bard-re hotwenn Fast Pakist'n ~nd
West Bengal and  Aseam n-ohahly
fighting Is g2'ng on and we have re-
pret-dly renvls~d those Infruders s-~d
Infllc'ed som . casviltles nn them hat
the fa~t remaina th-1 & 15rgs number
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of our populauon have suffered in
Propecyy aau wse poyscally, 1hewr
bouscs had peen burnt, their pro=-

purty had been looted, catile had been
taken away. This sort of things
should nut be to.erated. There was a
qu.stion why this fighung should al-
ways b: on pur soil, wny we snould
take only defensive acuon and siwop
only at driving out the intruders and
not cariy on the pursuit of the intru-
ders by gur army jntp their land. The
government and (he people have an
obligation to those persons living in
the border. 1 appeal tg this govern-
ment to look into this. There is fight-
ing going on in twg districts of West
Benga', 24 Parganas and Nadia. The
reports in the newspapers show that
a larg® number of people have be-
ecome ho'seless and shelt rless in
this winter. Their houses had been
burnt and sta~ding crops looted. This
is the time for harvest. We should
have tak-n care of these things.

A.other duticully of India is the
very size and geograpaical pusition
aof india. India 18 swrounded by
some small countrics except China.
Those countries, I think, will surcly
rem.mber the expansion and re-
member the imperialism which was
based in India and which ruled over
them. Pakistan has been continuously
harp.ng on this aspect and warning
our neighbours to b>ware of .ndia.
It was, brcause of the Indian Empire,
that England developed the idea of
an ambitious Empire which extended
up to Singapore in the east, Aden in
the west, Tibet in the north and up
to Ceylon in the south, down to the
Indian ocean. So, those countries, I
think, can rightly be afraid of a
mightly and powerfu] India develop-
ing at present. We shall have to
eounteract the Pakistani propaganda
of evolving Indian imperialism, make
them belleve in the peaceful mission
of India and that India is not an im-
-perialist eountry, that India does not
like to conquer any country or any
$erritory. ‘I'hat In the task which our
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Misg.ons 1n these neighbouring coun-
iries snouid r.peatedly cary out and
they shouia tell the other
and p.ojeci our real attiwude on their -
minds, su Luat they may be .on-
vinced of the peac.ful mission of the
Governmeni ot India; if we do so,
then they need not be afraid ¢t our
becoming a powerful nation in tusi
sense.

The third handicap for India s
China. There also I think we commit-
ted a mistake, We took Chinese friend-
ship for granteq and we surrendered
Tibet tg Chinese jmperialism. Thal
was the fatal mistake whi h we com-
mitted. We should not have done
that, but now that has been done, it
is very difficult to undo that wrong
which has been done. to the pol'tics
of India. And as long as China conti-
nues as & powerful nation, she will
always be a source of threst and
menice to Indian integrity: she ran
hardly be a friendly country. China
must surely remember her past dave
of Chinese imperialism e-t-ndng
from the Urals to th-~ Pacifi~ and f om
the A-ctic down to the Tndian Ccean
She s still dreaminz of that. We
should remember that a ~ovntry may
change ite idenlneing Francs  wag
once a monarchy and then it became
a republic. Russ.a was a mona chy
and now it has become a socia.is. re-
public. But the foreign poi.y of
Russia is still as was dictatrd by
Peter the Great. His dea was to have
an outlet to the North S.a and to
Vladivostok as an outl:t in the Paci-
fie Ocean and an outlet in the Black
Sea and that idea is even now a do=
minating factor in Russian foreign
policy. They will not abandon this
national jnterest because they have
become a soclalist or g communist
country.

We should realise that there is ne
permanent friendship in inter-
national politics. A country mav be
friend'y towards us because of some
consideration which would be benefi-
clal to it, France and Britain were

COUwILran .
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encmues for centuries together, but
as soon a8 the German military
mena.e came, the \(wo countries be-
came Iriends. And not only that;
they also diew Russia towards which
bi..aui Bsv was LUre OF IuSs SUsPl=
Cluus Wid Nosule wnd wnaw formea wne
Wipie allince 0 ugut Germany. 5o,
il sa SUWAYS un & pragmatic pasis, on
B redislic bass, nal  nkernauonal
alusuces are made and not on Lhe
basis vl auy idevivgy Or any perma-
meat tneory. We should have kept
this in mind.

Indon.s.a, if she has to be grateful
to any one or muy country for her in-
depcndence, ougnt to be gratelul o
Pandii Jawsharial Nehry and to
India. But even in the lifeume of
Jawaharlal Nehru what is the attitude
that Mr. Soekarno showed to India
and to Nehru, He was not wut all
friendly to us even in the lifetime of
Jawaharlal Nehru, because Indonesia
bas d.oveloped certain other aspira-
tions which are in conflict with her
fri.nship with Inda There also, 1
thint, we have committed one mis-
take. We supported the Indonesian
claim to West Irian to which Indone-
sia has reilly mo claim, either on
ground: of geog aphy or on race or
on languige or on culture. The on'y
factor ;3 that at one time both Indo-
n~s'a and West Irian were undcr
Dutch rule. The real position is that
‘Waet Irian should have be'n amalga-
mated with the other portion of
Paouan  Island, and put under the
mandate of th UNO to be dmeloped
a3 an aritnomous countrv. The whole
©¢ Papuan “sland should be dev-loped
finto a nation: it is as big as if aot hig-
ge- than France

These are the factors which we
should realise in our relationship with
other countries and in condu-ting our
International co-operation and rela-
tionships.

The Indian citizens residing in the
United Kingdom or in the USA or
Germany very often write to us that

Situation (M) 1960

our publicity has been very insipid
and meek and not at all asseruve;
whereas Pakistan's publicity has al-
ways been ive and conspicuous,
our ;mhljdt’ has not been conspicu-
ous.

Shri Hanumanthaiya (Bangalore
City): We are sending mere officials.

Shri A. C. Guba: 1 have writlen o
some of them that Pakistan’s publicity
is based on untruth and vic.ous ideo-
logy so that they can afford to be
conspicucus and aggressive, just us
Hitler's publicity was  conspicuous
and agg-essive, and not Lhe publicity
of other countries. But it is not &
question of my replying to flose few
individuals. 1 think that in spite of
the fact that our international politics
is based on cerain ideoiogics and cer-
tain principles, and not on mervenary
consideration we can make our publi-
city more effe tive abroad. We should
remember that repeated'y, year after
year, there has been criticlsm about
external publirity of the Government
of India, and there has hardly been
any improvem-nt. I hope under the
preasure of the present rircumstances.
the present difficult situation, there
wonld bhe a review of our external
priblicity so as to see that our point
of view is being rightly projected W
the forelgn countries.

Mr. Deouty-Speaker: The hon.
Member's time is up.

Shri A. C. Guha: 1 will take only
five minules more, Sir. While China
is becoming & menace to India, ano-
ther new factor is that China's influ-
ence abroad has been go ng down. The
Algerian Conference is an indication
of that Like a moody prevish child
that cannot have its own terma in the
play and then breaking the doll
China has broken the A'gerian Confe-
rence but the real thing is thst she
has lost h-~r point on the Algerian
Conferrn-e which means she is loving
her positinn in the entire continent of
Africa. In Indonesia also she s hos-
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ing her position, But I do not expect
our Government can achieve much in
Indonesia. It is still too bitter a pill,
and I do not think the Government
af India can do anything. Rather, we
should even now leave Indonesia alone.

International

‘But I think Africa is now an emerg-
mmg force in the world; and India
@hould take particular note of that.
One of the points of the Chinese con-
test is that India wanted to take the
Jeadership of the developing countries.
At least Ching thought like that—tnat
India would become the leader of
Asia and Africa; and that was the
reason for her allergy towards India
and for her aggressive attitude to-
wards India. We should also re-
member angd realise the importance of
Africa. Since the last gJuarter of
the Jast century, Africa has bren
subject to exploitation of the Euro-
pean nations and I think history will
ane day relate the horrors of that ex-
ploitation. What was known as the
scramble or rather tha rap: of Africa
atarted nearabout 1870s, or the last
quarter of the last century. Africa
is even now smarting under a sense
of humiliation that was inflicted on
it by the partion of the continent of
Africa according to the choice of
the different nations. The Berlin
Conference in 1884-1885 was conven-
ed to decide the partition of Africa
according to the convenience of the
European nat'ons, but they paid no
eons'deration to the African people.
India can now play a big role in the
African continent, and I think Tndia
will direct her attention to this deve-
foping country.

Another country I would like to
mention is Latin America. That a'so
kas been neglected all over ithe world,
but it has a potentiality, and it is not
only sending its members tn the UNO
but it possesses big economi~ resour-
ces. She can supply a number of raw
maaterials to us. We can develop our
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trade both in Africa and in the Latim
American continent. The Latin Ame-
rican nations belong to that continenk
We have not paid due attention te
that aspect of the matter. [ think
people with understanding should
be sent to Latin America and
Africa, particularly the non-Arak
African countries. The Arab Africam
countries have their own allegiances
and are conscious of their vwn inte-
rests; and they have not been subject-
ed to so much exploitation and humi-
liation as the non-Arab Afri:a. Slave
trade and the rape of Africa are a slue
on human history and the whvole of
Africa is suffering from that humlia=
tion. We should pay our attention te
that.

Shri U. M. Trivedi (Mandsaur):
Sir, for the last so many years, Wwe
have framed our policy not according
to the nceds of our nation, but ac-
cording to what encomiums can be
showered upon us by the foreigners.
We have always thought, what will
the Arabs or America or Britain ar
the African countries think about us?
These are the considerations whichk )
have decided our policy. It is high
time we changed this policy.

For once at least we made up omr
mind that we must fight Pakistan and
meet the aggression. It was the first
time that we stood firm and spoke
the mind of the nation. And read the
result,. The country has showered
encomiums upon you. Let others
talk what they like. The rountry is
plrascd with your action Why not
similarly follow g policy by whick
your actions can bs appre-iat-d by
the country itself and not by others?
It is high time that we come down te
this brasstack that you reruire the
country’s patting on your back and
nobody else's.

tage i, oI A,

g 7 W' Wil nor Ao,
What is required is what our country
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thinks about us. Once we hake up
our mind on that, our po'lcy will be
clear cut. Unfortunately, ao far we
‘have not donme it.

What is the analysis of the action
you have taken against Pakistan?
Everyone praises you The whole
speech of the Foreign Minister today
is concentrated on the Kashmir issue.
Cut:rourqundlendymremlﬂ
over. s there a single child on our
soll which says Kashmir is not an
integral part of India? Barring, of
course, some persans in the Swatan-
tra Party, everybody thinks
jg an integral part of India and 1t
must remain so.

8hri J. B. Kripalani: Are you sure?

Shri U. M. Trivedl: Whrrel;e_r we
e at Haji Pir and Uri, we
::en::n‘oin; to go back from that
position, because Kashmir is ours and
our land was taken away. We will
remain there ond mot give it up.
Acharys Kripalani says, are you luret
- about it? Let me say once again tha!
this nation is determined, that  the
government will have 1o l.f..'l‘!'pt this
dictate from the nation that Itlhlﬁ go;
to remain firm on this question an
cannot go back.

rom whom do we want this u-rh_-
ﬁc]:u on Kashmir? Do we want it
from those who have their ntalk:s;
there or have we decided I!or ourselv -
that this shall be our pclu:;f? How 1
it that we are keeping quict Lodl_ !.:.
having entered into the match, ‘wthf-
breathing tire to the pailwan, >
wrestler, so that he may be Wwe =
equipped and attack us? How in =
that we have allowed anlm“ o
capture 11 police posts out of n
Jaisa'mer district after '{Oth s-apt;m‘
per? You have kept quiet, not “I
laring it to the country at !;:d;; 8
have recently returned from lﬁ‘:-
and [ was surprised when every Vi -
ger ol me et 18 oot CU T or

i g OTe sti n
;.:llnc:u:oi:tm we have not dislodgrd
them. Why? For whom are  You
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Waiting? Are we walting for some,
body to tell to capture those

posts back? y &re you afrald that
the UN will call us an  aggressor?
The UN had not the guts to call Puk-
istan the aggressor. Aggressor it is.
aggressor it wag and the world =
large knows that. Yel, we heve kept
quiet. It is most surpristng. Why
should we not take advaniage of ma-
ture which is helping us? Snowfabs
have started and passes have been
closed No China can come to the res
cue. No Pakistanl army can march
across Gilgit and Hunza. How s R
we are pot attacking and teaching =
lesson 1o Pakistan? Are you waiting
to get a certificate from the UNT We de
not want any certificate from the UM
In this world, it is fait accompli whish

pays and we must accomplish the
fait acrompli.

Shri Bade: But there is the cease.
fire.

Shri U. M. Trivedi: What is this
cease-fire? You must learn diplo-
macy from the British. The average
Englishman is very honest where his
individual intcrests are concerned.
But no nation is so dishonest as the
British where their national interests
are concerned. When our national in—
terests are concerncd, we want Ww
teach philosophy. It is of no use, It
is the material aspect which we have
in view which must determine owr
policy. What has this short war of
20 days taught us®

1527 hrs.

[SimamaTt Regwu Cuakmavamrm  in
the Chair ]

We have been able to see who ure
our friends and who our enemies. We
have tried our level best 1o plesse
some people. We have gome out of
our way and degraded ourselves. Jt
is a shame to our secularism when we
decide that we will send only peopie
of a particular faith as ambassaders
to particular countries, so that thowr
countries may be plossed. What fer®



1965 International

[Shri U. M. Trivedi]

Jusi to placate them? We sent out
Mr. Menon and Dr, Zakir Hussain.
What statement did they make? Des-
truction of Israel! Was it our busi-
ness? How could it lie in our mouth
to tak of destruction of a nation?
Last Friday, our Foreign Minister
made a statement about Rhodesia—a
fine and beautiful statement, full of
platitudes. But why did this not
occur to you when you were talking
about Israel, Taiwan or Korea ang it
occurs to you only when the question
of Rhodesia is raised? Are you
suffering from some sort of ‘ism’ which
is dictating o you that you talk in
this language? There must be an en-
tirely different alignment of our poliry.
which should suit our national in-
terests and nobody else’s. Our coun-
try first and our country last should
be the motto of the dictates of our
foreign policy. It really sets me
thinking why it is that we are acting
like this.

Shri J. M. Kripalani (Amroha):

Do not think, act.

Shri U. M. Trivedi: That is what
I want that they should act, but they
do not act and they go on thinking.
In the morning, when the Minister of
External Affairs, Shri Swaran Singh,
was speaking, I thought he was carry-
ing out his thoughts in action. But
he has confined that only to Pakistan.
After carrying on so long, this con-
finement only to Pakistan is no good.
The question to be determined is this.
It is pot only Pakistan with which we
are to deal. We have to deal with
the whole world, the big society in
which we are placed. Therefore, we
have to think in those terms.

Who were our friends? Jordan,
that small country with a population
of 20 lakhs had the audacity to tell
us that it will side with Pakistan
(Interruption). And, we supported it
to this extent saylng that if Israel
was going to check the water of Jor-
dan, which they wanted to build up,
we will go to their rescue. What busi-
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ness had we to do that?
want to starve Israel? Who are we to
decide that? Why should we go to
the rescue of Jordan? With what
cheeks did they say that they will side
with Pakistan? Take Turkey. What
kind of a friend is Turkey? Take
Iran. Again, what kind of friend
All the time we go on placating
Turkey and Iran. What did our great
Nasser do, for whom we sent a special
messenger, a special envoy throudh
our ex defence minister. What did
he bring, laddoos? He got nothing.

Shri Aanumanthaiya: He is not &
bad.

Shri U. M. Trivedl: H: is not so
bad, we are all bad. The whole diffi-
culty is....

Shri Harish Chandra Mathar
(Jalore): Trivedis want only laddoos.

Did we

Shri U. M. Trivedl: Qur diplomacy
has failed in this respect that unfor-

1966

tunately we have not been able te’

make any mark on any of the nations
with our wants, with what we need
and we go on begging.

In this world, nobody bows to yom
unless you have strength. Fortunate-
ly for us, for the first time in our
history during the last 18 year: we
were strong and we were able ‘o meed
the menace of Pakistan.

An hon. Member:
19477

Shri U. M. Trivell: We are losing
that opportunity that God has gives
us by our lethargy and inactivity. We
cannot remain inactive now (Inter-
ruption). It may be, I should say,
perverse inactivity, but inactivity it
is.

We are paying a heavy price for
our illogical and blundering attitude
towards Tibet. We are again going
to reap the same thing by our attitude
towards Korea. We want to help
China to come into the United Na-
tions. An out-caste is an out-caste.

What aboud

v
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Why are we going to take up cudgels
for the country whose hands are full
of blood of their own men? We have
mot done that. We are pot birds of
the same feather. Why ghould we
g0 and take up their cause? This
policy of “Hindi Chini bhai bhai” has
ruined us. If you want to make
“bhai” with anvone, make that bhai=
thip, that friendship, thay brotherhood

with thuse who think in the same
terms as you think.
Shri Hanomanthalya: Who are

they?

Bhri U, M. Trivedi: Nationalist
China is there. Why don't you start
talking with them if you have to taik?
Why do you extend your hand to the
goondas?

Shri J. B. Kripalani: International
goondas, do not say goondas.

Shri U. M. Trivedi: All right, in-
ternational goondas

Again, 1 should say that we have
blundered in our attitude to this so-
<alled United Arab Republic.  Where
doeg it exist? I do not know. I
looked at the map over and over
again. Where does it exist? It exists
only in India, nowhcre else this Uni-
ted Arab Republic  exists. In our
mind we have got some sort of men-
tal picture of the UAR A thing
which does not exist we want 1o
create. How can we create that?

Even Cyprus could talk honestly
sbout us. Malaysia, a very gmall and
new nation could talk about us with
friendship. We could have had other
nations to talk about us. But we,
the big brother, we who could exer-
eise influence upon the whole world.
we fell fou!l of the podwil} we had
created in this world by being afraid
of small nations. Brave Brave is that
nation of Israel which with only 20
lakhs of peonle could stand against 7
erores of Arabs, and we with 45 crores
cou'd not stand against § crores or v
crores. Who are they? Are they
really 7 crores’ We miscalculated.
We went on adding figures without
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knowing the real position. We went
to the rescue of Algiers. We went o
talking of Taggiers. We thought of
Vietnam We thought of Korea, Bub
we lost slght of Tibe!. We did not
speake of Tibel. We were helpful to
Algeria. What business had we to
talk about Algeria? What kind of a
friend is it? .t drove you out. It
did not hold the conference fur which
you sent your delegation twice. It
insulted you. Before anybody else,
we were the first 10 go, we were the
first to :ush and wait thers. What
for? We suffered the ignominv. With
wire pulling what China cou'd do
from a distance we could not do even
though we were near and we were
driven out.

What has happened with  France
who lost her hold in Algeria? France
is the one country which is consis-
tenty opposing our country.

An hon. Member: Mrs. Pandit will
change that

Shrl U. M. Trivedi: She has con-
gistently been opposing us and we
have not been bold enough to stand
up to It. How long are we going to
remain blind to our natioal demads?
I shuld say, we must open oul eyes
1t is time for us to open our eyes and
to study the situation as it stands In
the world. We cannot keep our eyes
closed We require certain things.
We cannot get those things We have
got cerlain problems. You are alking
of PL. 480. You are talking of the
Commonwea'th. These are problems
which in times to come we will study.
But off-hand you cannot sav get out
of the Commonwealth, What for?
Why should we get out of the Com=-
monwealth? What {s the Common-
wealth? How meny of us have stu-
died az to what is Commonwealth?
Whv not drive out the British from
the Commonwealth? Have you got
the guts to do that? But we simply
take up the attltude tha if we close
eour sves evervthing is all right. We
eannot elose nur eves to the facts that
are there.
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Why is it that Pakistani propaganda
succeeds and not ours? Who s res-
ponsib e for 1t? Have you once gone
to your High Commissioner's office
in UK. Have you seen the atliluae
of tne High Commissioners? Do you
Ind that your High Commissioners
mix wilth anybody or they are still
under the impression that they are
the representatives of His Majesty
er Her Majesty? Do they try to
fraternise with everyone? The Depu-
ty High Commissioner's wife, I am
told, behaves in such a manner as if
she is a big snob and she is every-
thing. Have you studied this aspect
of the matter? If not, please see
what is going on in your High Com-
missioner's offices. Elsewhere also it
is the same picture. We have great
regard for Canada. I have personally
seen that Canada has great regard for
us. Australia has similar regard for
us, New Zealand has great regard
for us. But see how your High Com-
missioners, how your ambassadors
behave. 1 have becn telling vou over
and over again that some change in
their attitude is necessary. 1  have
heard with my own ears ICS officers
who opted for Foreign servive giving
their reasons for opting to the Foreign
Bervice. They do nol want to bow
down to ha'f-penny two-penny peo-
ple. And who are the half-penny
two-penny fellows? You and I,
the representatives of the people.
These officers have no idea
the culture of the country, our amcient
heritage, of the development of the
country. One of our officers recently
explained at the French Embassy that
Shri Vatsayana a modern man of lite-
rature was the author of Kama Sutrs.

Therefore, it is necessary to change
the whole aspect. The whole inter-
national situation has to be taken
into consideration. We know the
international situation at it s
We have got difficu'tles. 1 do not say
that we have no difficulties. But you
have got to reform your ways and
reach the mass of the people. learn

1990

cide your policy. The policy must be
framed ac.ording to the needs and
dictates of the nation. We are not
concerned with the policies of USA,
USSR or UAR. We ae concerned
with our own country and its people
and their welfare. It is this country
which deter whay should be the
criterion for deciding our foreign po-
licy. We need not be enamoured of
getting certificates from other coun-
tries. Certificates are not necessary
for us. It is the nation that decides
whai policy we should follow.

Why is it that the United States
and the United Kingdom have takem
up attitudes against us? Have we
studied the pros and cons? What are
tng ressong behind them? I wi'l say:
stuay them. Eevry nation reaclg ac-
coraing to its own national demands.
Naturally, if we interfere with their
nauonal aspirations, they will react
and take the first opportunity to hit
us back. If we have done that, we
must mend our ways before asking
them to mend their ways. Then only
this can be properly implemented

The suggestion that I want to make
is this. It is high time that we made
up our mind to distinguish belween
friends and foes Let ug take stock
of the whole siluation. This war has
given us a completely good picture as
to who is our friend and who is not.
With this picture before us, we must
determine who are obviously ouwr
friends. Such p..pl wo must cal
our friends. To those who are siting
on the fence we must tell our case
Lot them study the case themselves.
If they are not biased, they will come
into our fold. Then we can make
them our friend. But do not go to
those who express themselves unequi-
vocally to be against us; do not msk
for their services. Let them go where
they want; we do not care. We will
develop India into & nation, into @&
power. Then they will come o0 we
and kotow to us; we will not got to

the desire of the nation and then de- them.

-
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‘That |s why | say: have a firm po-
licy of new alignment; not non-align-
’a‘-nl; I am not talking of mon-align-
‘ment; I am talking of new alignmenta.
Wa have to change it according o
earcumsian-es which have ansen i
this country because of our war with
Pakistan. We should decide once for
all what is our policy. We must de-
termine who is our foe and who ls our
friend ang proceed on that line.

Mr, Chalrman: I have to make am
anpouncement. Shri Maurys has
sought special permission Lo move hir
amendment, that is to say, substitute
motion No. 3, because he wag not pre-
sent in the House when the substitute
motions were moved. 1 am permitting
him to move his motion. If any
other hon. Member wanis to move
his substitute motion, he might do so.

Fhrl Mamrya (Aligarh): 1 beg to
move:

That for the original motion the
following be substituted, namely:—

“I'nis House, having considered
‘e present international stua-
tion and the policy of the Gov-
ernment of India in relation
thereto,—

(a) takes serious nole of the
mission of the Security Coun-
cil to brand Pakistan as an
aggressor in spite of the clear
finding given by Gen, Nimmo:

(b

—

calls upon the Government of
India to revise the policy of
non-alignment  which  has
made India politically weak;
and

() takes serious note of the fai-
Jure of publicity In foreign
countries.” (20}

Bhri U. M. Trivedi: | beg to move:

That for the original motion, the
following be substituted, namely: —

“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, is of
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opinion thal the Government must
lu.:&:a more ratonal attitude to-
w the friendly nauons whe
ndve expres,ed their sympathies
towardy us.” (3)

Shrimati Tarekshwarl Staka (Barh):
1 beg o move:—

‘That for the uriginal motion,
tne following be gubstituted,
namely:—

“This House, having conaidered
the present international situation
angd the poiicy of the Government
ot India 1 relaiion thereto, ap-
proves of the policy of the Gov-

Mernment of india and feels that the
ex.ernai publicity needs much im-
provement.” (19)

Mr. Obalrman: These gubsitwie
motions sre aiso belore the House
How much time does Maharajkumer
Vijuya Ananaas require?

Maharajakomar Yijays
About ten minutes,

Sbri Hanumanthalya: He showld
have & long innings.

Maharajakumar Vijaya Asasda
(Visakhapatnam) May I, at the very
outset, compliment the Foreign Minle-
ter for the hard work he has done®
Along with that I would like to men-
tion somie facts which I myscll saw ia
London, 1 left here on the Ist of
September. | was not well and |
alwo wanted 1o see my nephew  who
waus ailing in a cline there. Little did
I know what was going to happen
when | weft on  the Ist  Beptember.
When 1 was in London 1 found that
the hostilities had started 1 alse
noticed that the propaganda dome
against India was of such dimensions
that it baffles description. BBC  and
Reuters were publishing things
favour of Pakistan and iy certainly did
pain me as an Indian national. While
1 shall not mention names, I may say
that 1 went Lo the highesi representa-
Uive of our couniry in Englang and
told him to look at

Amands
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that ig being done against India in
papers like  Guardian  Manchester
Guardian and the London Tmes. 1
was told that right would prevail over
evil. Added to that, 1 was told that
the Gandhian philosophy wouq be
followed, | agree to the view that
right will prevail over bid or evil but
there is some:hing like publicity.
There is a s1ving that it pays to ad-
vertise.  In the selection of peope
whom we send out we should see that
they are of a dynamic nature who
will able Lo capture the imamnst'nn

of the people and win over the public.

I may tel] you that during my first
visit this summer to UK. 1 was pre-
sent when Mr. Harold Wi’ .on «vid th
our frontiers are the Himalayas. It
Was 80 touching and s ne¢ w  heur
that. But when the hostililics s.ar.ed,
Mr. Harold Wilson was lukewarm ind
dig not take any interest in India’s
position. 1 might mention that the
younger generation in England, | ke
the student popu'ation and the younger
lot. thev were not ag~in * "nda bhut
ia the older lot, the middle-aged and
the old, they always feel that it was
the Hindu in this country that asked
for independence. Since independence
was achieved bv Gandhiji and Nehru,
and some Muslim leaders admitted'y,
their bellef and feeling was and is that
India's independence was due entirely
to tie Hindus. That is in their minds
but not that of the yonger generations.
1 want to point out. T met the youngs-

+ ters, the middle-aged oncs and the old
ones. The old ones had this feeling
and natura'ly that feeting is  there.
But these hostilities have brought
about a great change. They now rea-
lised that Tndia is not a Hindu
country; It Is a secular country and a
real democracy, They thought, when
these hostilities hroke out, that there
would be riots; Muslim would fight
with the Hindus and Hindus would
fAght with the Muslims and  there
would be the o'd tamasha. But that
did not happen So. it is really good in
a wav as g godeend. The world has
cealised now that India is & really se-
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cular country where gll communities
are of one.

Talking about pub’icity, when Shel
Chagla came I wag ill and I was not
able to go about very much. He gave
a TV interv.ew and, believe me, It
went 50 far that people began asking
each other and miying, “Your Chagla
seem; to have given ug a right picture
of how things stand in Kashmir; we
did not know about it". That is the
tvpe o! impression he created for
which Ind'a snould be very grateful
He arrived from the United Nations
tresh and gave the picture of K-shmir
in such 1 maner that pep'e begwn
thinking twice, scratching their heads
and they &'l thought whether what the
TV and the paper: said agiinst us was
rorrect.

In connection with thut T will tel]l
vou that we must at ali evenls im-
prove cur relations with othe- coun-
tries bv having o .onle wno ran -o"lly
w'n the love of nthers. China ag I
see, is gettint verv e, Al with all
the African countriee t g tieely
that we will lose their sympathy, It
is likelv. I said: T am nnt sure Tha
way China ‘s #ing about may gel
their friendship, as 1 lco% nt it
Panlit Nehru created Nasser,
brought him to the forefront and he

“became a world Amira a'one with

Nehru., He just tvm 4 hig ho " nn
us; he did no‘hing for us Not a
word of sympathy we have got from
him.

Az we are placed. we are in the
middle of three countries—Burma rn
the one side: Pakistan op the othe=;
Nepal. I wouli sav nct unfriendly
but T cannot gav that it ix entira'v gy
friendly as It Is to China and below
India we find Ceylon but 1 am pot
very sure whither thev are with us
or with China. T was glad to see the
other day that Government have
allocated p loan of something like
Rs. 20 million to helo them That
is one wav of winnint over #-jand.
ship and showing our soodwill We
are very awkwardly placej in a prsl-
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that ig being done against India in
papers like Guardian ~ Manchester
Guardion and the Londen T.mes. I
was told that right would prevail over
avil. Added to ihat, I was told that
the Gandhian philosophy wou g « be
followed. [ agree to the view that
right will prevail over bad or evil but
there is some.hing like  publicity.
There is a sa¥ing that it pays to ad-
vertise. In the selection of peope
whom we send out we should see that
they are of a dynamic nature who
will able 1o capture the imagmaton
of the people and win over the public,

I may tel] you that duiing my first
visit this summer to UK. I was pre-
sent when Mr. Harold Wilson said tha
our frontiers are the Himalayas, It
was so touching and so nc2 w0 hear
that. But when the hostilities starled,
Mr. Harold Wilson was lukewarm and
did not take any interest in  India's
position. I might mention that the
younger- generation in Engiand, 1ke
the student popu'ation and the younger
lot, they were not against Tpd '~ ‘hut 3t
% the older lot, the middle-aged and
the old, they always feel that it was
the Hindu in this country that asked

~ for independence, Since independence
was achieved by Gandhiji and Nehru,
and some Muslim leaders admitted'y,
their belief and feeling was and is that
India’s independence was due entirely
to tine Hindus. That is in their minds
but not that of the yenger generations.
T want to point out. T met the youngs-
ters, the middle-aged ones and the old
had this ferling

ones. The old ones

and naturally that feeting is  there.
But these hostilities have brought
about a great change, They now rea-
lised that Tndia is not a Hindu

country: it iz a secular eountry and a
real demoeracy. They thought, when
these hostilities broke gut. that there
would be riots; Mus!im would fieht
with the Hindus and Hindus would
fight with the Muslims and there
would be the old tamasha. But that
did not happen  So, it iz really gnod in
a Way a8 3 fodzend., The world has
realised now that India is a really se-
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cular country where all comununi
are of one.

Talking about pub'icity, when
Chagla came 1 was ill and I was not
able to go about very much. He gave
a TV interv.ew and, believe me’ it
went so far that people began asking
each other and saying, “Your Chagla
seems to have given us a right picture
of how things stand in Kashmir;
did not know about it”,
type of impression he ereated
which Ind'a snould be very grateful.
He arriveq from the United Nations
fresh and give the picture of XKashmi
in suryy 1 maner that peop’'e bega
thinking twice, seratching their heads
and thev a’l thought whether what the
TV an-d the papers said against us was
correct.

In connection with that T will tell
you that we must at all events im-
prove cur relations with other coun-
tries by having p_oble wno can really
win the love of others. China, as I
see, is gettinz very friendlv with all
the African ecountries. [t jz likely
that we will lose their sympathy. 1%
is likelvy, I said; 1 am not sure. Tha

way China ‘s going about may get
their friendship, as 1 locok at it
Panlit Nehru created Nasser,

brought him to the forefront and he

became a world fizure along with
Nehru. He just turn:d his bas on
us; he did nothing for wus, Not a

word of sympathy we have got from
him.

As we are placed, we are in the
middle of three eountries—Burma on
the one side; Pakistan on the other;
Nepal. T would sav, not unfriendly
but T cannot say that it is entirc'y as
friendly as it iz to China and bel
India we find Ceylon but I am not
very sure whother thev are with us
or with China. 1 was glad to see the
other day that Government have
allocated a loan of something like
Rs. 20 million to help them. That
is one way of winninz over friend-
chip and showing our goodwill We
are very awkwardly placei in a posi-
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tion where we have no friends at the
moment excepting the good old Tunku
from Malaysia wnJ got nto hot walers
with Pakistan. He is perstna non
grata now. That is the only support
:h...hlﬁ during these terrible hostili-

Coming to the others facts of the
case. peonle sav that all India Radio
did not do a good job during these
hostilities, I say, we did a very good
job. Although I was in London at
that time, I heard very good reports
about the communique sent by the
Ministry and 1 must congratulate
Shrimati Indira Gandhi and her able
Secretary, A. N. Jha, and Melville
DeMello partizularly for hit= news
reels which gave a wonderful picture
of how things were progressing in this
country and what the mood was.

1 will giv: you another instance
which w.ll surprise the House. Dur-
ing my first visit to the UK this sum-
mer our Prime Minister was arriving
frin Canada and I made a request
" that 1 be permitted to go lo the air-
port, as 8 Member of Parliament, to
be present there, not even to receive
h.m but to be present therc. 1 was
told thut only twelve people would
be allowed to go to the London Air-
port, 1 sail, “In that case 1 would
not go: 1 shall remain at Claridges
Hotel and pay my respects to my own
Prime Minister”. Immediately after
that President Ayub arrived and there
was a tremendous reception. All the
Pakistanis living there turned up and
gave him a tremendous hurray. That
was televised ani broadcast every-
wher:. Every day there were pic-
tures of that; whereas, here, a Mem-
ber of Parliament was not allowed lo
go to the airport because only twelve
people were allowed! This is an illus-
tration. If our foreign policy is this,
how can you expect world sympathy?
1t pays to advertise and herc we are
not even permitied to go to the air-
port!

There are one or two other points
that 1 would like to mention. When I
was in London this time. T suggeste !
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a press conference with entertain-
ment, this that and the other . I was
told thift there is a weekly paper and
I - could read that; Indlan friends
could read it 1 said, “What s iDe
point in reading a weekly paper when
Pakistan's propaganda in London was
of a type that baffles description?
Even that was turmed down. Then,
I said, “All is fair in love and war;
we ghould do just what propaganda
Pakistai. is doing." They will not
sccepl it.

Churchil] once said that truth is the
first casuality in war. After all, these
are the words of a very big man, We
must, of course, stand on our legs
aince we have very few friends left—
probably, the Tunku and, maybe, the
Yugoslay President are our friends.
I dare say now, after the Rhodesias
affairs, what it will ultimately be—I
cannot say—but it may lead {o the
break up of the Commonwealth. Whe
can say? But we will wait and see
what happens with Rodesin nnd thes
we will know whether we should
continue our good relations with
Britain. 1 personally think. we should
because as I said. the younger lot are
with us; they are very fair, very jud
and they have no prejudice as compar-
ed to the older lot who think that the
Hindus are responsible for having
achieved independence, That feal-
ing is there.

What 1 wanted to say was that we
should stand on our own legs. Thet-
brings me an apt saying of Emer-
am;—

"“When you have resolved to
be great, abide by your self and
do not weakly try to reconcile
with the world. The herole can-
not be common nor the commom
be herolc. Our valours are our
best gods™.

That means that by our own efforts
can we redeem ourselves  This s
Emerson's quotation,
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1 would like to pay a tribute to
Shastriji whose name will go down in
letters of gold in history. May 1 be
permitted to use just what people
talk in the street. The American
said, “He is a hard guy, the tough
guy, your Prime Minister”. The
Englishman said, “He is a hard nut
to crack; we thought, he was not so
hard in the beginning” He has
earned & world name, a gréat repu-
mtion and, as I said, he will go down
in history as one of the greatest
Prime Ministers we have had in this
country, the way he handled the
situation, which was a most difficult
ane and very difficult decisions to
take, and here we are—] am not
talking of being victorious or other-
wise—we have had the better of 1t;
there is no doubt about it

18:00 brs.

I am just going to conclude by making
one more point.

Mr. Chairman: The hon. Member
ahould conclude now. He has already
taken 15 minutes.

Maharajkumar Vijaya Ananda: 1
am concluding in a minutes or so. I
want to make n suggestion to this
House and to the External Affairs
Ministry. Gen. Choudhary, after the
Hyderatad Police action and the great
job he did in this Indo-Pakistan con-
flict, has been awared the Padma
Vibhusan. Is the Bharat Raina meant
for only politicians? I ask: Are the
politicinng only the people to receive
the Bharat Ratna? Surely, the man
of Choudhary's calibre who led this
country to victory should have been
given the higest awared. Why should
he be given only the Padmy Vibhusan,
After all, it is not only meant for poli-
ticlans, scientists and educatiomists.
Gen. Choudhary is the man who has
brought us credit and probably today
he is one of the grestest General in the
world,

1 conclude by sYin ayray eval o :
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think it will be a tall and wide claine
to suggest that the policies that he b
pursuing or the office that he is holding
as a Foreign Minister are quite a swe-
cess. The real test of a foreign policy
is made when we are confronted with
problems which directly affect one’s
own country and alss which become
a threat to the whole world.

To evaluate the success of the
foreign policy, whatever it may be,
there are only two measuremenis.
that is, firstly how far this policy har
prevented a threat to our security and
intigrity and secondly, how far we
have been able to carry the message
of our policy to the whole world
which has understood and appreciated
it.

Coming to the second aspect of the
question as to how the whole world
has understood our policy—one Mem-
ber referred to the question of exter-
nal publicity—I think, even in this
emergeney, no attempt has been made
to improve the external publicity.
Mrs. Roosovelt mentioned it in the
course of her gpeech—we read it in
papers—that the entire world had
not understood our just case because
we had failed in our publicity. 1 deo
not think the External Affairs Minis-
try has ever applied its mind to this
very important point. This is a verv
useful media which should carry the
true image of our country to the
world outside. We should not fumc-
fion in a mechanical manner. This
guestion has been dealt with in greet
detail in the other House. I do not
want to say much about it

The other channel which can pro-
ject the policy and the image of this
country toward outside is the diplo-
matic personnel and the services. If
any country wants to have a success-
ful policy, not only to carry or influ-
ence the entire world with its views
but in order to get the correct infor-
mation of what is happening in other
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countries of the world, it must have
‘an efficlent service.

‘M85 hre
{Mn, Sreaxen in the Chair)

Many times the question has been
ruised in this House. About these
diplomatic personnel and the missions,
and we have poinited out the defects
and the deficiencies. Often, even the
Jate Prime Minister used to say that
e would not tolerate any criticism of
the diplomatic personnel and the ser-
wioes and he used to say that as com-
pared with other countries, they were
much better. We have been demand-
fng that there should be a re-orrani-
sstion of the entire diplomatic per-
sonnel and the foreign serviee. 1 am
ghad. though belated it is. that they
ave now appointed a3 Committee
ander the chairmanship of Mr. N. R,
®llai to go into the entire question.
When 1 say, we have failed in this
#eld. 1 do not paint all the missions
and the diplomats who are in differ-
sot-countries with the same brush.
There are shining examples here wund
where. But it has to be admitted that
st this time of emergency we have
suffered because a' important places
wre have persons who have neither the
eapacity nor the mind to work and to
project the image of our country pro-
perly. We have been suffering very
wnuch on this account and the Govern-
ment is responsible for creating &
teeling as if the diplomatic jobs are
gobs for ease and comfor: and hence
they select super-annuated persons to

our dip s In foreign

countries

Sir, vou have vigited many coun-
sries. Can anyone say in ‘his House
that whenever he has visit-d our Fm-
bassy in any foreign country, he geis &
seeling that here is the misston which
u reallv putting forward the real
mage of our country befors the coun-
ery in which i is located That is
not so. The feeling Qs otheswise The
job of a diplomat is not only w0
atiend lunches and dinners or o show
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u high and mighty attitude as gene-
rally the buresucrats do. But the
success in tackling not only the
friendly tries but also tackling
the countries which are hostile to us.
The success lies in the manner In
which they put forward our policy to
other countries. If we cannot con
them, at least we ghould be able to
carry forward our own policy and
persuade them to understand it. From
this point of view, this has been a
dismal failure.

Now, thers has been a move o
send MPs delegations tr  different
countries. | do not think these dele-
gations would Le a grest succass. By
visiting countries for a day or two, I
do not think they will be able to do
much and change the image of owr
couniry in those countries. Personal
envoys are being sent io some coun-
tries. We know for a fact that one of
the personal envoys who went o
France came back snd made a stale-
ment that her visit had been a success.
Wha! has been the success? Mr.
Swaran Singh has experienced the
success st the Security Council. Evem
a point of order raised by him was
opposed by that country. That has
been the success of the prrsonal
envoys who are being gent to differeat
countries. They are making contra-
dic'ory statements. They go lo coun-
tries ond make statements which suit
the particular climate of the country.
They do not put forward our own
case. This is not to be called diplo-
macy. You can never win over the
people in this manner. The nnly way
is to present to each and every
country what we think right and
proper and to make them appreciale
our point of view,

1 do not say that all that has hap-
pened In on sccount of the defects im
the publicity or on sccount of the
deficiency in the diplomatic nersos-
nel This happens bocause we have no
farcign poliev. Thrt s lack of a puliey.
Truly speaking. this eountrv has never
formulyted its po'iey in g posi‘ive and
concrete manner. We sprak of nom-
alinment and in this country you
have wil support for thst poticy of
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mon-alignment and  peaceful co-
exislence; there can be no dispute
over it, but mere platitudes or princi-
ples do not make a policy. If that
were s0, it would not be difficult for
our diplomatic missions to say that on
all occasions and to interpret the
cases on Lhe basis of that policy. Let
us not quarre] on that. The Foreign
Minister, while speaking this morning,
said that we were adhering to it
MNobody says that we should give up
those policies or principles, but while
pursuing these policies, what have we
done and where have we failed? We
have failed in the wmctual execution
and implementation of the policy.
We have been lost in the mirage of a
World Government and world peace.
We heave ignored our own self inter-
est, the primary requirements of a
nation. The policy of non-alignment
and disengagement has been convert-
ed into a policy of appeasement;
otherwise, there is no explanation why
we acquiesced in the cold blooded con-
quest of Tibet by China. 1 hope that,
when we realise the mistake, it will
be for the Government of Mr. Shastri
to come forward and say that we will
sponsor the cause of independent
Tibet and will also give all the facili-
ties to the Dalai Lama to establish an
emigre government. Why should
there be any quarrel over non-align-
ment? Did not Mr. Nehri: himself say
in this House after the invasion of
China that he was living in a world of
illusion and that the policy of non-
alignment was dead and gone so far
as China was concerned?

1t not-alignment is not good, I
would also say that military alliances
and other alliances are equally bad
for the country and wre danperous.
We have never tried to put forward
our case in the right way So long
as Mr. Nehru was alive, he was spesk-
ing about world peace and for some
months our present Prime Minister
also started in the same way. He
would speak about everything in the
world. but did not anywhere trv to
put forward our case on Kashmir or
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Goa whereas Pakistan got the advan-
tage by insisting constanily on the
question of self-determination for,
Kashmir. Therefore, ° must be vecy
clearly understood that we have fail-
ed to put forward, to pin-point what
is our national interest. I, therefore,
urge that when we gre discussing
after the war—after gaining all the
experience—we should have a rea-
listic reassessment of the foreign
policy—how we should execute it and
in what manner. Strategically we are
placed in Asia In such a situation—
pitted as we are, a great democracy,
against @ Communist country and a
dictatorship in Pakistan—that we will
always have this trouble and the hos-
tilities will go on. Even the Western
powers, as we have observed in the
course of this war, did not want us
to develop as a major power. There-
fore, we must once and for all, after
the experience that we have gained
by the war, try to find out who are
our friends. 1 hope the foreign Minis-
try has made an assessment of this
aspect. I want the Minister for Ex-
ternal Affairs to tell us in this House
who are friends without saying collee-
tively as East or West, I want him to
clearly point out as 1, 2, 3 and 4
who are our friends who want to
support us. Excepting perhaps four
countries in this vast world. namely,
Laos, Malaysia, Singanore and Yugo-
slavia, we have probably no frienda
We must therefore support Malaysis
in its confrontation against Indonesia
We must expresg our gratitude to ald
these countries. We must also give
our unstinted support to that little
country, Singapore. which Is fighting
for demncrarv. national independ-
ence and secularism.

16.14 hrs.
[Mr. DeruTY-SPEAKER in the Chair]
It is significant that none of the
Arab countries has come forward
openly to support us. Even the Afri-
cans have maintained an attitude of
neutarality. It is time we examined
these developments very seriouslv. I
think the Arab countries should be
told plainly that their attitude is nod
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very friendly so far as we are con-
eerned. 1 think the time has come
when we have to rutionalise and nor-
malise our relations with West Asian
! eountries and extend the diplomatic
relationship to Israel. If the Arab
countries, which have close and inti-
mate relationship with Pakistan and
China do not lose our friendship, why
should we think that, by having such
diplomatic relations, we would lose
Arab friendship. This friendship
must be based on certain criteria.
Let us not go on unilaterally extend-
ing this timid friendship to all coun-
tries of the world; let us put it on a
reciprocal basis. A friend is he who
%elps in times of need. Therefore, we
should always be with thosec who have
stood with us in the period of
hostilities.

Another failure which is very seri-
eus is that we have completely falied
%0 get the support of the neighbouring
eountries. Why should they maintain
#his attitude of benevolent neutrality
when we are confronted with Pakistan,
when they supported us during the
Chinese .invasion. It is because we
Bava-hever tried to befriend them; it
is because we have never tried to
awaken them to the dangers
ahead of them. We cmnnot depend
en big countries. We have to carry
gthese neighbouring countries also
with us, if we have to play a role in
world politics. Therefore, I would
suggest that we have to deve'op not
only political relationship but close
sconomic ties with our neighbours like
Afghanistan, Burma, Ceylon, Nepal,
Malaysia, Singapore and Japan on &
Bpasis of mutual co-operation and
Eriendship.

My Parly would suggest reassess-
ment of the policies on these lines and
I hope that, if the Government is geri-
sus In carrying out the policy of non-
alignment, they would modify it in this
manner. All this depends on whether
India will occupy & righ'ful place in
e comity of nations and maintain its
gelf-respect. If India develops ita own
strength, considering its size and
population in Asia, it must become a
Mg power otherwise, we shrink o the
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size corresponding to our present
status. Therefore, we must assert vigo-
rously oug policies and in this connec-
tion, 1 wfild urge on the Prime Minis-
ter to leave those hesilations and in-
hibitions. We must become m strong
nucicar power. We have the know-
how and we have the base for it. Im
fact, we should have been the first
country in Asia to do it. We could
have done it even before China could
do it. Let us not say that we cannot
do it because we have accepled the
Test Ban Treaty. That is only a par-
tial treaty. Test explos.ons are going
on, So, it is necessary for our owm
security, for our own safety, for psy-
chological reasons and for giving the
people of this coun:.ry the fee'ing that
they huve the power to defend, “hat
we should manufacture atomic bombe.
This choice is ours. While the national
mood would show that a choice has
been made, the policies of the Gav-
ernment give no evidence of :he natio-
nal mood; they are still in status que
they are vacillating. Shri Lal Bahadur
Shastri is showing a tendency of
returning to the old illusions. We
must refuse to be Inhibl cd either m
making the atomic bomb or any other
thing that is necessary for the purpose
of our defence we must not be gulded
by what others will say about us bat
by what we consider to be right and
correct; we must pursue only what we
consider to be right and correct. Ne
country helps us unless her own fnte-
rests are involved. We cannot think
of nuclear shields or any help and
assistance from any country merely
because we speak againsi another
county ; other countries will not come
forward and help us merely because of
that. That kind of illusion should ne
longer be there.

Having suggested these modificat-
ions, I would now come to the presemt
situation. There Is no doubt that this
Parliament has offered its felicitations
and tribules to our jawans several
times for the new outlook that they
have brought and the new spirit that
they have created in this country
All credit to them for whai they have
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done! A new nation has emerged, a
mation which believes in self-reliance
angd defence. This gpirit has to be
maintaned. This spirit has to be
reflected in our home and foreign
policies. We must give up the po icy
of appeasement and prepare to go
alone i necessary. The credit for this
wpirit not only goes to the Congress
Party but also to the people of this
eountry, to all the Opposition Parties
in this coun ry who stood like one man
and thus created the feeling of unity.
T want that this unity must be main-
tained. But my apprehension and my
fear is that  he earlier determination
has given place to drft. I am afraid
that this new opportunity is being
lost. This uneasy cease-fire has agun
led the Government to think in old
wxye, and there are signs of a weak-
mess and a weakening of our previous
sand

I do not want to discuss much 1bout
elher countries, but I would only reter
to Britain. Can we ever believe a
British Government in these matters,
whether i. be a Conservative or a
Labour Government? That is why we
oannot depend on these countries. We
bave been advocating that we should
leave the C ealth the C
wea th should go because it serves no
purpose except he purpose of the
Britishers; it is no good remainig in
the Commonwealth. We must reorient
our policy to one of closer co-op2a-
tion with African and Asian countr.es
and extend our trade and other rela-
tlons wih other Eu-opean countres.
Even Mr. Attlee who was responsmbie
for giving freedom to India and Pak-
istan. fwho is now Lord Att'er), has
rome forward and advocated an inde-
pendent Kashmir. The British (Gov-
ernment js playing double standards.
Hon. Mem*ers have alr adv ref rred lo
South Rhod *sia and Aden ™n the case
of a White nation and a Whi*e mino-
tity. they do not want to us~ foree,
Whereas, as the Foreign Minister has
rightly poin‘ed out even on h- basis
of 3 resolution of the Security Council
they do not want to use for e in the
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case of South Rhodesia, they ere
taking repressive measures in Aden tn’
order to suppress it. That is the
nature of the British Government and
their policy at the present moment.
Therefore, this develupment im
Southern Rhodesia is a threat o the
frecd. and devel t of neigh-
bouring  countries like Malawl,
Tanganyika and Congo. The Big
Powers must guarantee that the ex-
ports of copper and electric supply
wires to Zambia would not be tam-
pered with by Mr. lan Smith,

As for the Americans, I would not
say much, because it is evident now
that their professions that they
always act for the sake of democracy
have proved false. Actually, we are
not confronted with Pakistan but we
are confronted with the American
Patton ‘anks and the Sabre jets I
think, therefore, that It was not pro-
per, and it was against our self-res-
p-ct. that we should have sent omr
special envov to America not for any=-
thing else but to arrange & mesting
between our Prime Minister and
President Johnson.

Shri Harish Chandra Mathur: Ne,
that i= wrong.
Shri Swrendranath Dwivedy: That

is what has been done. There was ne
othar purpose for which he visitea the
USA.

Shet K. N.
Question.

Tiwary (Eagaha):

Shri Surend-anath Dwivedy: There
was no other purpose.

Sn let us not vacillate. As T said,
we are going to lhe other extrems,
and w= ar: returning to the old illa-
sions Therefore, 1 would submit that
we should not vacillate,

Now, take the case of Russia. We
are all grateful to Soviet Russia for
the 1 melv assistance and heln that
they have given us at the most crucial
stage. Thev have helped us on the
question of Kashmir in the Sccurity
Council all through this period. We



1987 International

want to maintain and develop that
friendship, and we have to maintain
this valued friendship with them,

\ But let us not forget that there is a
#hift in the Russian position too, Let
us not forget that this time Russia
is not going to use the veto in the
Security Council as they were doing
before, because there is a thaw in
their own relationships with Pakistan
now. Russia also wants to placate
Pakistan in order t0 wean it away
from Chira. In this connection, I may
read out to the House a comment by
Mr. Kenni Zillincus, British M.P., a
friend of Russia who was in Russia in
September. This is what he has
written;

“The prevailing feeling was one
of exasperation at both India sund
Pakistan for letting the gquarrel
between them to degenerate into
an armed conflict, coupled with
anxiety as to its possib'e repercus-
sions on the already dangerous
Far [Eastern situation. The
opinion I heard in private, as
well as in public, did not hold
either side more responsible than
the other for the resort to mrms
and made it clear that the one
desire of the Soviet Government
was to bring the fighting to an
end, and then to work for a final
settlement of the Kashmir ques-
tion, whether through partition or
a plebiscite, or more remotely, a
loose confederation of Pakistan,
Kashmir and India.".

Therefore, it is evident that whether
it as Russia or America or Britain,
they do not stop at merely ending
the conflict by a mere cease-fire, but
they want a political solution of this
question. There lies the trick. All
sorts of pressure are being put on this
country and upon the Prime Minister
to agree to a political solution of th.!;
matter. Here, 1 want to warn this
Government. Let us not fall into the
trap of & make-believe peace or a
solution of the Kashmir question.
There is no question, and there can be
no negotiation on the question of
‘Kashmir with anybody. What we do
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in Kashmir is an internal matter. My
hon. friend Shri M. R. Musani has said
that our public relations had failed,
and go, we must have a responsibili-
ty to the ple of Kashmir. I would
submit that whatever responsibility
may be there will be discharged by
us. No outsider has anything to do
with us in that regard Kashmir is
entirely our own concern. Therefore,
we must resolutely guard against
these subtle moves. 1 want to remind
the Prime Minister of the pledge that
he has given to the Parliament and
to the country outside. Thousands of
our jawans have laid down their lives
on this question. Let us nct again be
enquivocal on these vital matters.
Whatever mmy be the resolution of the
Security Council, we have never ac-
pted the September 20. Resoluti
in toto. Our commitment is only to
the simple cease-fire. Even about the
withdrawal, we have not said that
after cease-fire we would be prepa -
ed to go back to the August 5 line,
There is no question of the August 8
line, as the previous cease-fire line
does not exist. This must be made
clear. 1 want g forthright declaration
in this House, and it should be un-
equivocally said here that the cease-
fire line does not exlst and there can
be no return to that line, and that
in no case and under no circumstances
shall we withdraw from Kargll or
Haji Pir puss.

I would also like to submit one
other thing. It appears from the
statement of the Foreign Minlster that
we are prepared to negotiate and talk
about the fllegally occupled Kashmir
area

What does it mean? What are its im-
plications? Doey it mean that the entire
political question of Kashmir would be
discussed again? 1 think such a sug-
gestion is fraught with great danger—
which means we want to reopen the
entire political question. Pakistan
must acceplt Indla's sovereignty over
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[Shri Surendranath Dwivedi:]
Kashmir. Pakistan must vacate the ag-
gression in occupied Kashmir. That
must be achieved first before we think
of talking, discussing or negotiating.
If any negotiation or discussion is to
take place, it must take place in the
larger interest of peace, it must take
place for finalising an  international
line, the boundary between the two
countries. There can be no negotiation,
no talk so long as Pakistan continues
to occupy a portion of our own tlerri-
tory. This is the pledge to the country
The ambiguity must go now. This
Government will face strong resistance,
people will not hesitate to throw it
out, if it goes beyond this pledge. This
pledge must be redeemed.

This nation has come of its own. Let
us maintain and preserve this unity
and build up a strong India. This
country had never thought of ever
building up a strong and united India.
Ome right step has brought the entirc
people together to face a common
enemy. Therefore, [ want that this
foreign  policy should be moulded
taking into consideration the present
situation and present mood of the
people.

S0 far as our party is concerned,
whatever the Government may do or
not, it would continue to work to build
up & strong India.

Shri Harish Chandra Mathur: Mr.
Deputy-Speaker, the leader of the
Praja Socialist Party spoke with clo-
quence, but he simply forgot what
he was talking, His main point was
that after the cease-fire, this Govern-
ment was returning to a policy of
weakness, vacillation and all that. But
my hon. friend forgets that at the
opening of this session, the Prime
Minister made a policy statement on
international affairs and on this cease-
fire, a policy statement which was
endorsed by each and every Member
of this House, including Shri
Dwivedy. ...

Some hon. Members: No, no.

who paid eloquent tribute to the con-
tenty of that statement 1f the Gov-
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ernment and the Prime Minister were
returning to any other poliey, I do
not think he would have made that
statement,

Shri Surendranath Dwivedy: This is
with reference to later developments.

Shri Harish Chandra Mathur: Shri
Dwivedy paid a glowing tribute to the
Prime Minister just a few days back.

He also talked about our foreign
publicity. Not that I am any ad-
mirer of the way in which our foreign

publicity has been conducted. But I
think he was contradicting himselt
again when he talked about our

foreign publicity and asked us to go
and explain our case. When this case
was explained by special envoys fully
enough and yet they could not carry
conviction, it means that it is not the
explanation of the case but the policies
of those particular governments which
influence all actiong of those particular
governments. On the one hand, he
wants us to go and explain our case;
on the other, he turns round and says,
‘Why do you go and explain? '

Shri Surendranath Dwivedy: He has
forgotten what I said. I said that
there is nothing achieved by sending
these delegations.

Shri Harish Chandra Mathur:
Where was the propaganda against us
the strongest deepest and most vicious?
It was UK, Everybody knows. Isg it
contended that the UK does not under-
stand what the Kashmir case is?

Shrl Surendranath Dwivedy: No.
special envoy has been sent to UK.

Shri Harish Chandra Mathur: It is
not & question of sending an envoy.
They know what the Kashmir case is.
That is what I am saying. It is not
the fault of publicity at a  particular
level which has been responsible for
tiis attitude in the Security Council
or elsewhere.

1 will hesitate to say that the entire
credit for what hag happened goes to
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any particular party or any particular
A government; 1 would never like to
witiate the great atmosphere which has
been created in this country with the
fullest support of every Member of the
Opposition and the civilian population
of the country. That atmosph is
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arming ilself entered into a  real
master plan, which was supported by
cortain m‘or powers—there I8 the
leagt doubt about it, that it was done

in eertain collusion with these major
powers—and in furtherance of that

there and we can give due credit to
each and every Member In this House,
to the Leaders of the Opposition and to
everyone. But let us pot forget that
we are in still far greater trouble than
we faced when the fighting was going
on, Let us, as a matter of fact, have
a calm and calculated appraisal of the
whole situation. We will, of course,
take cognisance of the events which
have a deep impact on and deep sig-
nificance for our own country, some-
thing which is happening near about
and also what is happening all over
the world will directly or Indirectly
affect us.

What was this war between India
and Pakistan? Let us first analyse it.
Let us analyse what each country had
to do ard say why? Pakistan was

- prepdfing—it should be obvious to

everyone—for this war for the Ilast
ten years.
Shrl J. B. Kripalani: It was not

obvious to the Government.

Shri Harish Chandra Mathar: It en-
tered into a most politically fradu-
lent deed with USA to get all sophis-
ticated weaponry, not to fight com-
muniam or anybody but eventually
to use it against this country. We were
not oblivious of it. The Prime Minister
and ourselves always made a strong
point of it and pointed it out to the
USA that You are arming Pakistan
which will eventually misuse it' In
1954 in the Rajya Sabha I moved @
motion—a no-day-yet named motlon—
on this very subject So It war not
that we were oblivious of it. But the
USA had her own interests.

Now Pakistan had armed  ftsell
When the USA and UK could not get
Pakistan what it wanted, first, Kash-
mir and then big-power status and
parity with India, Pakistan after fu'y

ter plan President Ayub raised
the siogan of Muslim brotherhood.
That slogan was raised so as to neu-
tralise at least those countries which
had a major Muslim population, so
that it may be difficult for the heads
of those states to come forward and
support the right cause of India
because of certaln internal pressures.
Paki-tan which had all the weaponry
which it wanted and all the strategic
advice which It wanted from her
friends, then started sending inflltra-
tors. They thought that the inflitra-
tors would do Lhe work, there would
be disconten!. They ralsed this myth
wbout discontent in Kashmir. 'When
it failed, they thought that there was
nothing standing between their sabre
jets and Patton tanks and their march
to Srinagar and Jammu on the one
side and Delhi on the other. That
was Pakistan's firm conviction, and
this was what was said by President
Ayub too. The whole aim was to
present the world and the Security
Council with a foit sccompli, that
‘Kashmir has been taken, a Govern-
ment has been set up, and you go on
wangling In the BSecurity Council,
here or there' That was the masier
strategy, the master plan of Pakistan.
UK. gave the fullest support to
Pakistan, let us make no mistake
about it. 1 can never accept that the
Prime Minister of UK was not
mformed till #th September that
Pakistan had crossed the internationa:
boundary on the 1st. He came ogut
with a statement on the 6th Septem-
ber. That statement was wvery preg-
namt and important. That was to
demoralise this country and to create
a climate all over the world that
India was the aggressor. That was
the only help which Britaln could
have given to Pakistan at that time.
Why are we angry with Britain about
#1* | never had any {llusions about
it
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[Shri Harish Chandra Mathur]
What is Pakistan? Pakistan is, as
a matter of fact, a projection, a child

of the British diplomacy of divide
and rule, to weaken India and to

have an area of influence. (Inter-
ruption). My leader knows it wvery
well.

Shri J. B. Kripalanl: What about
Kutch?

Shri Harish Chandra Mathur: Kutch
was a perfect strategy and an abso-
lutely correct thing which was done.
I have spoken about it earlier, and 1
shall not waste my time over it.

This 1s the strategy, quite obvious,
quite clear. UK, I thought, was a
very mature nation, I thought it
would have a better assessment of
things, that it would not make mis-
calculation after miscalculation. They
made the first miscalculation when
they left this country. They thought
India would be a divided country, a
weak country. They had left for us
Hyderabad, Kashmir and other pro-
blems: Hindu-Muslim and all sorts of
passions had been roused. So, they
thought India would be a divided
and weak country. That was their
first miscalculation.

When they attacked Suez in col-
lusion with France, they made their
second miscaleulation. Then, they
made this third catastrophic miscalcu-
lation when they thought that Pakis-
tan would present the world with a
fait accompli by taking over Kashmir.

How far was the USA in it? 1
think USA is not interested in Kash-
mir. Whether Kashmir remains in
India or with Pakistan, they are
entirely indifferent to it.

Some hon. Members: No.
Shrl  Vasudevan Nair
puzha): Again, an illusion.

Shrl Harish Chandra Mathur: May-
be, ' do not vouchsafe for it. Maybe

Jou are ocorrect, but one thing is

(Ambala-
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absolutely certain. They want Pakis-
tan to stay, because it is an area of
their influence. They are interested
in Pakistan because they have their
bases there, and that is why they
tolerated all this playing about of
Pakistan with China. Otherwise, USA
could have brought big pressure upon
Pakistan, would not have permitted
it, but they were not interested. If
Kashmir, which could not be got
diplomatically, could be got by Pakis-
tan in collusion with China, well and
good; does not matter if Pakistan
uses their Patton tanks or do what-
ever it likes. That is, unfortunately,
the state of affairs, so that whatever
publicity you might have in USA, so
far as the Government was concerned,
it was of no avail.

UK. is the country which is best
informed about the affairs of India,
about the real and actual position in
India, and yet, even a person like
Shri G. D. Birla, who has through
and through been the best friend of
UK. said that he felt suffocated about
what had happened in UK. at that
time in the press and by way of publi-
city. We have received from the
British Information Services certain
facts and figures, how Britain was
objective, that so mamy papers said
this, so many papers said that etc,
but I think we know what the assess-
ment is. My hon. friend, the Maha-
rajkumar of Vijayanagaram, who s
a very modest man, has told us how
he felt about it. And as I told you,
Shri G. D. Birla said what he felt
about it. These are the things but
the main thing for us to know now
s, fortunately the country rose like
one man. The unity of the country
was there. Our jawans gave an
exceedingly and most commendable
account of themselves on the fronmt.
Our government had clarity of thought
and took the correct decision at the
proper time which was the starting
point for all good actions. Otherwise
nothing would have happened. If the
government had not taken the cruclal
decision with that clarity of thought
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and firm determination, then in spite
of the best spirits of the jawans
nothing could have happened. But I
am glad that the government took
that firm and correct decision with
clarity of thought. 1 am glad that
every Member of the Opposition gave
the fullest support to the government
and I am happy and proud that the
whole country rose like one man
behind the government. These are
the things which have given new
prestige to this country which all your
propaganda would not have given. It
is your own acts and actions which
have given this strength.

Now, 1 have gsomething to submit
to the government and 1 do wist that
the Prime Minister or the Foreign
Minister explains. 1 think they had
all this understanding of the entire
situation. Why did the¥ not take this
forced war upon us to a logical con-
clusion? What is the logical conclu-
sion of this? 1 have explained what
the i designs of Pakistan were.

» When we knew them, they should
have been shattered for all times to
come. You had agreed ahout a cease-
fire and it is understandable on cer-
tain grounds. My next question to
the Prime Minister would be this.
After the cease-fire the first question
which they should address themselves
to is not the withdrawal of the forces
but ask who is the aggressor. It must
be decided as to who the aggressor
js. Pakistan must be condemned as
an aggressor. I say this because cer-
tain consequences follow from that.
1t nobody listent to you, you need
not listen to anybody either. If you
canmot clinch the issues you cannot
come to a proper and correct declsion.
Once you come to the conclusion that
Pakistan is the aggressor—it is, un-
doubtedly; nobody can challenge that
fact—certain consequences flow and
Pakistan must take them for bringing
about this war, misery, bloodshed and
destruction over this country.

Shri Surendranath Dwivedy: This
means that after the cease-fire we
haye weakened.
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Shri Harish Chandra Mathur: That
is not Another thing which I
would s®igest and which my hon.
friend Shri Dwivedy has not suggest-
ed is this. We had accepted the cease-
fire. What was the position on 2Ind
September? We know it and we must
give clear-cut notice to Pakistan and
to the Security Council that until and
unless Pakistan goes back to those
positions which were there on 22nd,
as they still claim somewhere iIn
Rajasthan. ... (Interruptions). It is
not 16,00 square miles as some of my
friends understand. T have been there
with the Defence Minister and have
seen everything that has happened
there. It is not 13 posts or anything
of that type.

Shri Maorya (Aligarh): 80 many
Members had been to the border.

i @} dwwir & ferlt g
R?

sft gforwn wiqe : deerire & agw
g b 3w W ey Oifag

1 am talking of a principle. You have
accepted the cease-fire position as it
was on the 22nd. If Pakistan does
not, within a reasonable time, indi-
cate its intention to go back to thoss
positions, then there is no reason why
we should not take active steps to
throw it out from Ita positions. That
must be the action which must be
taken. We must throw out Pakistan
beyond the cease-fire line. And what
is the type of the case-fire that we
are having? Ewveryday, we are having
all sorts of things right from the
Rajasthan border to Kargil. There
is a violation of the cease-fire svery-
day. If Pakistan is not accepting the
cease-fire, it should take the conse-
quences. Why is it that we do not
take up this question: that either
Pakistan sccepts the cease-fire in its
true and literal sense or it does not;
if it does not accept it, you must give
them notice that within a specified
time we will have to take steps. and
it would not be considered an aggres-
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sion. You must stop all this sort of
bunkum which is going on from that
end to this end, and Pakistan is mer-
rily going on to do this; there is
absolutely no justification for us to
see it done.

I would further request one thing.
1 make this suggestion that we must
have our defences re-oriented in
certain sectbrs; particularly in the
Rajasthan area, I would wish that the
defences are reorganised. In this
connection, it would be very neces-
sary for us to have a rallway line
from Pokaran to Jaisalmer. This is
very important. This must be done
on a war footing. If you want to give
a really good account of yourself in
any future trouble with Pakistan, 1
hope that serious note will be taken
of this matter.

Now, on our basic policies, I do
not think it was very fair to say who
are our friends and who are not our
friends. The friends are according to
the situation. But it would be un-
realistic to underestimate the massive
support which we have received from
the USSR. USSR has really stood by
us firmly and fairly not only in this
particular matter but in economic
affairs also, and when we were in
trouble about our oil and petroleum
and in many other matters. Let us
not be ungrafeful to that country, and
all the socialistic countries which
have stood by us. T have not the
Jeast doubt that, with a good account
which we have given of ourselves,
and if we give a good account of our
firmness and unflinching chiracter,
the USA will be compelled to have a
second look at its own policy. Their
own interest will compel them to have
a second look at their pollcy.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shrl Harish Chandra Mathur: Sir,
1 will take five more minutes. What
has happened to our policies? The
real trouble in this sphere of the
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world is about the areas of influence
in Asia. China is the real cause of
the trouble, and what s that trouble?
The trouble is that it is the only coun-
try which does not believe in the
basic policy of co-existence. All the
trouble arises from this very factor.
And unfortunately, the US policy in
this area has also come to a collapse.
I do not think it can shoot down
communism from Viet Nam. 1 can
understand their anxiety. As far as
the dignity of the human being is
concerned, 1 can understand their
anxiety. If there is any country to
save democracy and democratic insti-
tutions in this part of the world, if
any country can at all deliver the
goods, then it is India and India alone
which can deliver the goods in this
respect, and I think the sooner the
USA is disillusioned and re-oriented
its policy, the better for the USA and
for this region. Otherwise, they can-
not have any place here.

My hon. friend Shri Surendrsmauh
Dwivedy talked about the atom bomb.
It is a wvery fascinating subject. I
think 1 have asked a number of ques-
tions on this subject on the floor of
this House. 1 will not hustle the Gov-
ernment into any policy to manufac-
ture the atom bomb. But I cannot,
at the same time, accept the hon,
Prime Minister's advice that we should
forget the atom bomb. We cannot
forget the atom bomb if we cannot
forget China, because China means
China and the atom bomb. It is
developing the atom bomb, and if the
Prime Minister wants us to forget It,
we will have to find an answer to
China with the atom bomb. That is a
matter which may be given a deep
consideration. Our foreign policy was
that of co-existence and nom-align-
ment. We have found all this trouble
has arisen, because the policy of co-
existence Is not accepted, because
there has been an alignment between
Pakistan and USA. Otherwise, Pakis-
tan would never have attacked us.
Our domestic policles of secularism
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and socialistic democracy are pro-
Jected fully in our foreign policies
also. I might say with a little sense
of pride that events have only sup-
ported that our basic tenets of foreign
policy were sound to the core.

Shrl Ranga (Chittoor): Question.

Shri Harish Chandra Mathar: It is
the distortion of the foreign policy
which could be questioned, not be
Lasic tenets. Our foreign policy can
never be made in isolation of our
domestic policies,

The dignified and magaificent
account given by the secularism of
India in the front by our armed forces
and in the rearguard by our eivil
population is the real triumph of this
war, which shattered the evil designs
and pernicious propaganda of Pakis-
tan and which gave new prestige to
the people of thiz country abroad This
+has disillusioned the UK. and has
forced the USA and others to have
second thoughts. This has brought us
closed to the USSR and the socialist
rouni1es, Above all, it has under-
lined new tasks and progammes for
us, to go the hard way in developing
our defence and economy. This is a
great lesson for us that there is no
substitute for self-help and internal
strength and that we should be firm
and unflinching in this regard.

1999 KARTIKA 24,

Shri Bakar All Mirza (Warangal):
Sir, I rise to support the foreign policy
of the Government of India in its
entirety. 1 say in its entirety because
there has been talk about rethinking,
reassessment, ete. In the conflict with
Pakistan, it is not only the armed
forces that have gone through fire,
but also our domestic and foreign
policies have gone through this ordeal
of fire and come out as sound as gold.

The invasion by Pakistan was no
ordinary thing, because thers was
preparation for months and even

years. Pakistan expected that their
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inflitrators in Srinagar will create
havoe, there will be a revolution in
Kashmir and cor.munal riots !n India,
With all that, they expected that
their frieMds jn the West will pour
arms for their help and that the
friend from the Bast will open a
second front. In the face of all this,
we had no Sabre jets or Patton tanks,
no pillboxes of solid concrete on our
frontiers. Comparatively, we were
ill-prepared, and yef we succeeded.
What js the secret of this success?
I maintain, Sir, it is the domestic and
foreign policy of this Government
that created in us that confidence in
ourselves, that unity, that we faced
for tne first time a foe as a united
people and as a united country,

17 hrs

An hon. Member: It was in spite of
that.

Shrl Bakar All Mirsa: My hon.
friend may nol accept, but facts are
facts, After all, when you fight with
wu guperior armour, there is something
which you must Have to go, fight an8
conquer, and that was the will of the
country, the faith of our country in the
policies that we have been pursuing.
That is one reason why we have guc-
ceeded

Mr. Deputy-Speaker: The hon.
Member may continue tomorrow, We
shal] now take up the other item,

17.01 hrs.
PEACE TALKS WITH NAGA
REBELS*

Bhri Hem Barua (Gauhatl): Sir, all
attempty at political settlement of the
Naga problem by the Government
with Mr. Phizo's men have proved
futile, and if I may indulge in & pro-
phecy, 1 would say that these talks
sre destined not to succeed because
of the intransigence of the Nugs

LIRS

-gu!.h;in-;lr Discussion.
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rebels. Let ug not forget that it was
in 1953 that the Naga rebels rose 1n
armed revolt against the Government
and since then violent activities, in-
stead of being eased, are being inten-
sifled and now with arms from Pakis-
tan,

In 1965, the Federal Government of
Naga rebels with a separate flag and
a separate constitution was establish-
ed and, unfortunately, it is with this
Federal Government that the Peace
Mission are at present negofiating for
peace in Nagaland, I do not want to
dilate upon this gtory because the
time at my disposal is very short and,
therefore, let me come to the actual or
the present Naga situation wvis-a-vis
the Peace Mission and their efforts at
bringing about a peaceful golution of
the Naga problem,

Sir, this so-called cease-fire or sus-
pension of operations between the
Government wand the rebel Nagas
came into force on the mid-night of
5th-6th September 1064. During these
12 months and more, the peace talks
are ecither postponed or if they are
held, nothing materialises. Our own
experience is this that during this
time of 12 months and more we have
not advanced even wpn inch towards
peace,

Why is it so? It is because of the
fact that peace talkg are converted into
little UNO's by the representatives of
the Naga Federal Government who
raise objectiong after objections and
then nothing materialises.

Now there is another proposal. The
proposal is to raise the peace talks
to a ministerial level on the side of
the Government of India. Rev.
Michael Scott, who is a member of
this Peace Mission, has held out &
threat on behalf of the Naga rebels.
According to him, the peace talks
might flounder, with grave conse-
Quences, if they are not lifted to a
higher level. Why? 1 do not know.
I would have understood him, this
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proposal or this demand, if the Naga
rebels after announcing their inlention
to work and function within the
framework of the Indian Constitu-
tion would have wsked the Indian
Government to be represented by a
Minister so a5 to discuss the details
of a special political status to be given
to Nagaland. In that case I would
bhave understood it. True it is that
the present Chief Minister of Naga-
land, Shri Shilu Ao is a member of
the Indian Delegation, but according
to the Naga rebels he does not have
any locus standi. The Naga rebels
have made jt absolutely clear.

1.1

Now, what happ My »
ig this. Are the Naga hostiles really
serious about political gettlement of
the Naga problem except on their
own terms? are not. They are
not serious about it. If they were
serious about a political settlement in
Nagaland, they would have responded
to the latest proposals of the Peace
Mission as early as January last, ins-
tead of postponing decisions indefl-
nitely on this plea or that plea. “Let
there be no illusion on this point;
they are not at all serious about it. On
the other hand, the Naga hostiles are
utilising the period of the so-called
cease-fire for the fulfliment of their
own designs. They are as follows:
(1) the increase of the Naga forces
from 2,000 to 10,000 as at present; (2)
import of large quantities of arms
and ammunitions from Pakistan; (3)
training of Nagas in guerilla warfare
in Pakistan, now in collusion with
China; and (4) the extension of the
area of hostile activities to places
like Manipur and Tuensang that were
comparatively calm and unaffected
before the so-called cease-fire took
place. These are ample evidences of
the fact that the Naga hostiles have
fruitfully utilized the period of cease-
fire for their own revolutionary ends.

Besides, to be very frank, I do pot
understand the psychology of the three
Samaritans of the so-called Peace
Mission. They have propounded an
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exhilarating idea,—that |f we extend
the period of cease-fire indefinitely,
the Nagas would be so much addicted
to peace that ultimatey they would
be averse to the doctrine of arms.
Subsequently events have belled this
idea. What has happened subsequen-
tly? The Naga hostiles had to be
persuaded st great pains lo agree to
the extension of the cease-fire even
by a month or two.

May 1 tell you one thing? The Naga
rebels celebrated the Naga Indepen-
dence Day on 14th August, 1084 In
Mao Sub-division of Manlpur where
the Nagn flag was wunfurled by the
President of the Naga Federal Gov-
ermment and the Naga nativml
anthem was also sung? That shows
how they are working all through.
And if we are blind to such develop-
ments, 1 would say ths* our nation
would be at peril

Now, what about the Peace Mission
itse}f? Aceording to the latest pro-
- posnle of the Peace Mission—1 have
told Shri Jayeprakash Narayan when
T met him in Kohima—they have
given open recognition to the Naga
Federal Government. May [ read out
paragraph 13 of the latest Peace Mis-
sion proposals? Tt reads.

“The Naga Federal Government
could of their own volltion decide
to be a participant in the Union
of Indla and mufually settle the
terms and conditions for tha! pur-
pose.”

Now, the Nagn Federal Government
have interpreted this particular clause
like this Thevy sav: “Tf we have
the right to decide participation In
the Indlan Union, we have the right
to arrive at a contrarvy decision also™
T think, they are right in their Inter-
pretation.

Where ls the common cround for
negotiation? T do not undersisnd that.
According to the suggestion of the
Peace Mistion, Mr. Phizo’s brother,
Mr, Kevi Yallay, was sent to London
for consultation with Mr. Phizo. His
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visit to London was jointly sponsored
hy the Peace Mission and the Govern-
ment of h'in. Mr. Kevi Yallay has
come back to Indin. May T know what
Mr. Phizn hoe ronveyed through his
brother. Mr. Kevi Yallay, to the
underground Naga leaders? T do not
think. our Government knows—even
an iota of it. although our Govern-
ment sponenred the wisit of Mr. Kevl
Yallay to London,

The Intest pr l—very y
fs that the three membery of the
Peace Mission ghould meet Mr. Phizo,
for concultationa possibly. 1 do  not
understand the paychology or the
Ingic behind this proposal. Mr. Phizo
is now cooling his heels In London.
Let him raol his heels there as much
= he ran PAnt when you make the
proposal of meeting him, why do
vou forpet the fact that Mr. Phize
has bherome n forelgn national by
virtue of his having acreptad British
citizenshio In 10017 Tt was on 6th
November, 1081 that he did that. If
it is sn. it i* morally and leeallv cor-
rect to nerofiate with & forelgner,
which Mr Phiro |8, for an srea that
Is indisnutably 5 part of India?

Shri Basumalard (Goalpara):
sbout Michael Scott?

Shrl Hem Raroa: 1 will come to that.
You do not follow,

8hri Rasumatarl: T have followed.

Bhri em Rarua: You da not follow
anvthing. Michrel Reott does no* come
io here

Negotistions and that too with
man—Mr. Phizo is a man—who
never for once expressed his willing-
nese to function within the framework

2004
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of the Indian Constitution! Do you
remember what his  brother Kevl
Vallav, nfter he came back from

London. «ald an the 2nd A
1965, at the Dum Dum Alrport? He
aald: —
“Mr Phizn's views on Nagaland
becoming » Sowverelgn Siaie re-
mained unchanged”.

That is what he has sald,
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Ag late as Tth November, 1965, Mr.
Phizo has himself said that he is
prepared to come, to “his" couniry
provided “his" people want him to
come and this too in reply to the tele-
gram that Shri Chaliha, a member
of the Peace Mission, sent to Mr.
Phizo asking him or inviting him to
come!

Talks with

What is the response of the Naga
Federa! Government to the Peace
Mission's proposals? May I tell you
that? They have only offcred “frien-
dly relations with India in the spirit
of Bandung for setiling any political
dispute between the two peoples™.
That is what they have offered you.

Originally, the Peace Mission—I
come o the Prace Mission now—
wag visunlised as g liaison  body
between the Naga rebels and the
Government of India, but by now the
three peace missionaries have ex-
ceeded their limits and have started
functloning like public relations offi-
cers on behalf of the Naga rebels. 1
can understand the psychology of the
Reverend Michael Scott who coes
ot owe any allegiance eilher to the
Indian Flag or to the Indian Con-
stitution; but I fail to understand the
psychology of the two Indiaus in the
team. What can be the cxplanation
of their behaviour? Possibly, it
might be this—I have thought it out,
~—Gandhism seems to have seltled too
heavily on them. In iisel!, Gandhism
is not a bad thing but when it be-
comes an occupational disease, the
rub sets in there. It has become an
occupational disease with lhem.

Another thing I will say. While
addressing the Naga Federal Parlia-
ment, Shri Chaliha, a member of the
Peace Mission, spoke »hout self-deter-
mination for Nagaland. If you can
concede self-determination for Naga-
land, how can you withhold it from
Kashmir? 1 do not understand thatl.

About the Reverend Michacl Scott,
‘he less said the better. His parlisan
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attitude has become all too evident.
He has produced a voluminous report
on the so-called atrocities committed
by the Indian security forces on the
Naga hostiles. He has produced this.
This is supposed to be a confidentia
document. This was presented to me
by Mr. Michae] Scott on 20th Decem-
ber, 1984 and a copy of it was present-
ed to the Prime Minister also.

Shrl 8. M. Banerjee (Kanpur): This
should be laid en the Table.

Shri Ranga (Chittoor): Why do
you want il? (Interruption).

Shri Hem Barua: I would have ap-
preciated if the Rev. Michael Scott
had produced another document,
another report, on the atrocities com=
mitted by the Naga rebels on ‘he in=
nocent Nagas. That he has not done.
Pressurising innocent villagers to sub-
mit to the authority of the Naga Fede-
ral Government at gun points still
continues. In fact, I would say, at
present there are two parallel Gov-
ernments in  Nagaland, one of Dr.
Shilu Ao owning allegiance to the
Indian Constitution and the other, the
Naga Federal Government challenging
it. I want to make it absolutely clear
that everybody desires peace in Naga-
land. But the way it has been pursu-
ed by the Peace Mission and the Naga
Federal Government limits it to a
single dimension, mis-called self-
determination.

I would say that in the interest of
defence and sccurity it is high time
for our Government to ery halt to all
these useless parleys with the hostile
Nagas and to deal with them as all
Governments deal with their intran-
sigent citizens,

I would say another thing also.
There is a proposal that a Naga dele-
gation is going to meet our Prime
Minister. Unfortunately, the Prime
Minister is not present here, 1 would
request the Prime Minister to tell
Naga hostiles before they meet him
that they should give an assurance -
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that they are ready to function within

the framework of the Indian Consti-

lution and that it ig then and then

“ alone he can meet them and aot other-
wise,
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Al the same time, [ would say that
it is high time for the Government to
issue an ultimatum on the Naga Fe-
deral Government that they should
disband the Government as soon as
possible. There can be Do two
parallel Governments in any part of
India.

Then, the Peace Mission ought to
be also told point blank that their
proposal to meet Phizo in Colombo or
in Burma is not going to mnr.erm_l.lr
and that the Government is not going
to allow them 1o meet a foreign na-
tional in a foreign country. I ne-
cessary, the Governmeny should ask
the Peace Mission to withdraw from
Nagaland it they do not behave.

Shrli P. R. Chakravertl (Dhanbad):
In view of the fact that Phizo has not
deemed it expedient to accept India as
his land and that he thinks of some
other place as his country, why shoula
the Government not practically leave
him out of the picture and settle the
dispute with the Naga hostiles direct?
“Yhy should the Government . have

aything to do with thiy gentleman?

ot femw qEAT@E (FEARTC) . T
mmv‘_ﬂﬂ‘l‘aif‘m
fuare i fufom gz w1 o wTR
wn e #, e ag fufon iy &
T TETT #fifx £, W *‘
frerd! & FHATT A T COAC q
fasr & @y mdE & WA &
orsfy o T T

asumatard: It is reported that
-h:r.o"a:r two groups of N_ul hostiles.
May 1 know whether Phizo's coming
aver o India is acceptable to both the
roups?
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Shri 5. M. Banerjee: | would like
to know whether our Govarnment is
aware that Phizo's ideo’logy about
Nagaland its achicvement is being
translated inlo uction by the Rev.

rreate trouble for everyone
Nuga hostiles are gaining ground,
Shri Bade roge.
Mr. Deputy-Speaker: I am sorry

the notice must have been given be-
fore.

Sbhri Bade (Khargone): It
given before the discussion.

Shri P. C. Borooah (Sibsagar): Yes,
we have given notice.

Mr. Depuiy-Speaker: No,
ruptions).

Order, order.

{Inter-

The Minister of State in the Minks-
iy of Exiermal Affalrs (Shrimati
Lakshmi Menon): The hon Mem-
ber, who made the |nitial speach,
gave a very detalled account of the
Peace Mussion and the situation in
Nagaland. He has really made my
task very easy. However, I would
proceed on the busis of the questions
that he hay asked. 1 agree with him
that the peace talks have not made
any progress due to the Nagas' hostile
attitude. It must be agreed because
for over & year we have the extension
of the truce but it has not produced
any results

But I will not sceept his second
point, namely, thetl the Peace Mission.
has failed jlo adopt a definite line
of action. From the very beginning
the hostiles have been told that any
kind of settlement will be within the
framework of the Indian Constitution
and whether they meet the Prime
Minister or anybody eclse, the lssue is
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very clear as far as Government of
India is concerned. We are not going
to accept any kind of settlement or
negotiation which will mean a settle-
ment outside the framework of the
Constitution. I think there is a good
deal of misunderstanding because the
Peace Mission's proposal of December
20, 1084, rather stated the position of
the Government of India perhaps in
not 80 positive a term as the hon.
membler would wish. He said that
the underground.

Shri Hem Barua: This is a federal
government and not undergrounds. ..

Shrimatl Lakshm! Menon: “could
on their own volition decide to be a
participant in the Union of India and
to mutually seitle the terms and con-
ditions for that purpose. On the
other hand, the Government of India
could consider to what extent the
pattern angd structure of the relation-
ship beween Nagaland and the Gov-
ernment of India should be adapted
angd recast so as to satisfy the political
aspirations of all sections of Naga
opinion.™

This is a very clear statement of
the view of the Government of India
with regard to settlement. The Naga
Federal Government might have their
own views, but it is not binding on
the Government of India to accept
anything which is not in conformity
with the views expressed by the Gov-
ernment delegation on behalf of the
Government of India. It is true that
not all the truce terms are abided by
the hostiles. For instance, as the hon.
member pointed out, they have been
sending people in the eastern area
through Burma to Pakistan and get-
ting them trained. But now of course,
this has been made difMicult by the
fact that we have declared the three
miles on th. border as a disturbed
area.  Therefore, our people can ap-
prehend them when they come across
them.

Regarding the internal difficulties,
it i3 not true 1o say that there are
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two governments in Nagaland name-
ly, Shilu Ao's Government and the
Federal Government. It is true that
they are trying to set up a parallel

government, ...

Shri Hem Barua: They have al-
ready established it. (Interruptions)

Mr. Deputy-Speaker: Order, order.

Shrimati Lakshml Menom: 1 was
telling the House that there have
been violations of the truce agree-
ment. These are violations of the
truce agreement. Government know
it and we are taking measures to see
that these do not spread. For ins-
tance, in certain areas, they have
been collecting taxes. And we have
taken steps; our officers have gone
there; and people have been told not
to mive taxes to the Federal Govern-
ment: in fact, in the case of a section
where there are B0 houses, 85 house-
holds have already given taxes to
Government. So, we have been
watching wvery carefully the activities
of the Federal Government of the
Naga hostiles, and we arc doing everv-
thing possible to see that the trure
agreement is not violated It is true
that they are attempting at all times
to violate the truce agreement....

Shri Yudhvir Siogh (Mahendra-
garh): So-called Federal Government.
There is no Federal Government
there. but only a so-called Federal
Government,

Shrimat! Lakshml Menon: Yes it
is the so-called Federal Government

As for the Peace Mission. the Peace
Mission is not the creation of the
Government of India at all. Let it
be very clearly understood. The
Peace Mission has nothing to do with
the Government of India.

Shrl Ram Sewak Yadav (Bara
Banki): Who s paying the cost of
i
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Shrimati Lakshmj Menon: | do
not know who pays the cost; they may
be paying it themselves or the local
Government or the so-called Federal
Government may be paying it.. ..

Shri Ranga: What is this? The
hon. Minister should be knowing this.

Shrimati Lakshenl Memon: We are
not paying anything; I know  that
much.

Shri Ram Sewak Yadav: Who is
going to pay the cost? Is it the local
Government or some foreign Govern-
ment which la paylng t?

Shrimat| Lakshmi Menon: As |
have said, the Government of India is
not paying for the Peace Mission. The
Peace Mission is & booy created by
the Baptist Mission Council whi-h met
st Wokhe and they are responsibie
for that. In fact, iy is not we who
have invited Rev. Michael Scott to
come to India. The only concern that
the Covernment of Inida oave is lo
restore peace in our border State of
Nagaland. As the Prime Minister
said the other day, it is not because
we Are pleased with the way that
things are proceeding. but there is no
other alternative but to give every
opportunity to find out ways and
means by which peace can be restor-
ed. 1 am sure Members of Parlia-
ment who visited Nagaland are of the
same opinion; they went there and
saw them and they saw how earnes!
the Naga people were o have Deacs
and how for the first time after ten
mmhvmlbuloplhwt
freely, and gmile and go to their
work and go o school etc; they
thought that it was better 1o extend
the truce period. . .

Shri C. K. Bhattacharyys
ganj): Shri Hem Barua
with them also.

(Rai-
danced

s

Shrimati Lakshmi  Menon:
that more and more people miah!
come to know the advantages [ pesci
What Shri Basumatari has said is true
that there are two groupt in 1ihe
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hostile jon. One section consists of
people who have come to understand
the value of peace and who find that it
is necessary to come to an under-
standing with the Government. They
are not at all very keen to continue
the policies of the extrrme section of
people who want to arm themselves
and continue to fight.

shri Ranga: What are we duing to
encourage that co-operaliv- group?

Shrimatj Lakshmi Menon: We are
dolng everything to encourage that
co-operative group, and probably it
was due to the pressure of the other
group that the mission of Kevi Yalley
was not a success. In fact, the reason
why Kevi Yalley went to London was
this; when the Naga hostiles had met
in their TATAR HO HO, they had
said that they could not take a deci-
sion unless they consulted Phizo
They have forgotten and at least most
of them have failed to realise that
Phizo is no more an Indian cituwen or

mid that the only thing
the Peace Mimion to
Phizo. Of , the hon. Mem.-
need not have any anxiety wbout
the Peace Mission going to London
and cooling their heels. They are not
going. Nobody Is going to London.
Phizo, if he wanis to negotiate, will
All that the Govern-

Indis for negotiations with the Peace
Mission It is true as the hon. Mem-
bers have sald that there is a pro-
posal for thy hostile leaders to me~t
the Prime Minister, but the time i
not fixed Certainly. the Prime Minis-
ter who wants peace like all of us in
this area. wi'l mest them

An hon Member: Peace al
cost?

any
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Shrimati Lakshml Menon:. . and |
do not think that he is going to ac-
cept the extreme measure suggested
by the hon Member, because the
Prime Minister's ways are different
from the methods pursued by the hon.
Members opposite. ...

Shri S. M. Banerjes: We must ask
Rev. Michae] Scott to go away.

Shrimatl Lakshmi Menon: [f the
Peace Mission wants Rev. Michae!
Scott to go away, he will go away.
He is p British citizen, and he can
come to India whenever he wants and
gn out when he wants.

NOVEMEER 15, 1966

Nagg Hostiles
(HAH. Dis)"’
Shri Hem Barua: What | am afraid
of is thig that if these peace talks
fail, as they are going to fail, Fev.
Michael Scott will publish this repor

in London, and we shall be calumnis-
ed.

Shrimati Lakshmi Menon: There
ure already so many published reports,
30 that is not going to affect us.

Mr. Depaty-SBpeaker: The "
an-hour discussion is now over.

1750 hus,

The Lok Sabha then adjourned ti'"
Eleven of the Clock on Tuesd-
November 18, 1965/Kartika ?5.

(Saka).
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